
The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55670 

 

 

 

CONTINUED FROM PART- 2 

 
(12) PATENT APPLICATION PUBLICATION (21) Application No.201831018207 A 

(19) INDIA  

(22) Date of filing of Application :15/05/2018 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : A SOOT BLOWING SYSTEM FOR PLATE TYPE DENITRIFICATION CATALYST 
 

  

(51) International classification  
:F28G 

01160  

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)BHARAT HEAVY ELECTRICALS LIMITED  
      Address of Applicant :Regional office: Regional Operations 

Division (ROD), Plot No. : 9/1, DJ Block 3rd Floor, 

Karunamoyee, Salt Lake, Kolkata, West Bengal-700091, India. 

Registered Office: BHEL House, Siri Fort, New Delhi-110049, 

India.  

(72)Name of Inventor : 

   1)SIVA RAMA KRISHNA NAKKA  

   2)SATYA MOHAN RAO DAGANI  

   3)GUNASEKARAN AGORAM  

   4)NAGA MOHAN ITTAGUNTA  

   5)TIRUPATHI NAIDU CHINTALA  
 

(57) Abstract : 

A soot blowing system (12A, 12B &12C) for plate type denitrification catalyst (11), the soot blowing system (12A, 12B &12C) being 

configured for cleaning of the plate type denitrification catalyst (11) in coal fired power plants, the soot blowing system (12A, 12B 

&12C) includes a series of nozzles (13), the nozzles (13) being provided over bottom half section of the soot blowing system (12A, 

12B & 12C); and a plurality of air mass flow controllers (6A, 6B & 6C) configured to provide a required quantity of compressed air 

(14) to the soot blowing system (12A, 12B &12C). 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201831018466 A 

(19) INDIA  

(22) Date of filing of Application :17/05/2018 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : A LIQUID AND GASEOUS FUEL FIRED DEVICE WITH LOW POLLUTANT EMISSION FOR 

BOILER APPLICATIONS 
 

  

(51) International classification  
:F23D 

17000  

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)BHARAT HEAVY ELECTRICALS LIMITED  
      Address of Applicant :with one of its Regional offices at 

REGIONAL OPERATIONS DIVISION (ROD), PLOT NO : 9/1, 

DJ Block 3rd Floor, Karunamoyee, Salt Lake Registered Office at 

BHEL HOUSE, SIRI FORT, NEW DELHI- 110049, INDIA  

(72)Name of Inventor : 

   1)Dr. Sivaji Seepana 

   2)Hameed Mohammed Farook Bashah 

   3)Vellasamy Natarajan 

   4)Manivel Pillai Rajavel 

   5)Pocha Saminathan Guruchandran 
 

(57) Abstract : 

The present invention describes a development of liquid and gaseous fuel fired device assembly where it can fire a gaseous fuel or 

liquid fuel independently or in combination to achieve the same thermal output. The liquid and gaseous fuel fired device (D) consists 

of an innermost liquid fuel gun (1), a primary air supply (9) and a secondary air supply (8). The gaseous fuel supplied through separate 

pipes within the primary air pipe and each of the fuel pipe is connected with nozzle (6). These nozzles (6) offers fuel staging and faster 

ignition of gaseous fuel. The primary (9) and secondary (8) air supply is controlled through a guided cover plates (11, 12) which offers 

effective controlling of air. The primary and secondary air supply also provided with swirl block (16, 17) for efficient mixing fuel and 

air, this results in better combustion efficiency. The device (D) also consist of common high energy arc igniter (18) and two flame 

scanners (19) for monitoring gaseous and liquid fuel flames. The present design offers with fuel flexibility, higher flame stability, 

higher thermal efficiency and lower pollutant emissions. The unique design offers flexibility to implement in process captive power 

plants, especially for refinery applications. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201831018538 A 

(19) INDIA  

(22) Date of filing of Application :17/05/2018 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : MOUNTING BRACKET ASSEMBLY FOR ELECTRICAL INSTALLATION BOX 
 

  

(51) International classification  
:H02G 

03120  

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)SCHNEIDER ELECTRIC INDUSTRIES SAS  
      Address of Applicant :35, RUE JOSEPH MONIER, F-92500 

RUEIL MALMAISON, FRANCE  

(72)Name of Inventor : 

   1)NAYAK, Gireesh Anant 

   2)CHIKKANNA, Manohar  

   3)KULLOLLI, Dharmveer  

   4)VANAMANE, Vivek  
 

(57) Abstract : 

The present invention relates to various embodiments of a mounting bracket assembly for an electrical installation box. The mounting 

bracket assembly includes a mounting box having four side walls and a circular projection with an open end on its top side. The 

mounting box further includes two laterally spaced rails on each side walls and two projections on each bottom side of the mounting 

box. A beam member slides on the rails on at least one side wall to lock the beam member with the mounting box at multiple 

locations. The beam member is composed of a plurality of in-built nails and slots through which the beam member is attached to an 

installation beam. The beam member is composed of various shapes and is assembled and adjusted to achieve different heights based 

on various dimensions of the installation beam and simplifies the installation process. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201831018596 A 

(19) INDIA  

(22) Date of filing of Application :18/05/2018 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : GENERIC MANYCORE PROCESSOR WITH MULTIPLE CO-PROCESSORS ARRANGED IN A 

HONEYCOMB STRUCTURE WITH MULTIPLE I/O HAVING ARTIFICAL INTELLIGENCE CAPABILITIES 
 

  

(51) International classification  :G06F17/30  

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)GAURAV TRIVEDI  
      Address of Applicant :G-008, EEE Department, Academic 

Complex, IIT Guwahati, Guwahati, Assam, Pin 781039  

(72)Name of Inventor : 

   1)Bikram Paul 

   2)Gaurav Aggarwal 

   3)Rahul Kande 

   4)Ben Thomas 

   5)Arpan Vyas 

   6)Rishav Karki  

   7)Tejaswini Bandlamudi 

   8)Tanmay Tamia 

   9)Namathoti Siva 
 

(57) Abstract : 

This Architecture relates to designing a multi-core system with multi coprocessor (CP) support for application in IoT, IoE, artificial 

intelligence and compute intensive applications. Unlike previously designed processors, the coprocessor units will be equipped with 

neural network and machine learning (ML) modules. The processor units will be able to process and use the machine learning 

modules of its coprocessors in parallel and can be used for IoT/IoE related applications. Doing so will reduce the execution time 

required for these applications. For real time applications, a device must be able to respond sufficiently fast, as the operations might be 

time critical. The standard method of designing Application Specific Integrated Circuits (ASICs) for these real time applications 

though fast, is limited as they can only be used for the target application. Any improvements or changes which need to be made, call 

for redesigning the entire ASIC. A generic processor on the other hand, can be used in multiple applications, but are relatively slower 

than ASICs. The project aims to build an intelligent generic processor, which may also be customized for certain compute intensive 

specific applications like High Frequency Trading (HFT) while still achieving a comparable performance in timing. With the addition 

of coprocessor units to the main processor, we can extend the range of target applications to Internet of Things (IoT) and other 

compute-intensive applications. Our proposed architecture operates at min 90MHz frequency on FPGA and supports approximately 80 

instructions. Itôs artificial intelligence unit (Convolutional Neural Network based) peak throughput is 1740 GOPS at 100MHz. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034170 A 

(19) INDIA  

(22) Date of filing of Application :24/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : ELECTROSTATIC FILTER 
 

  

(51) International classification  :B03C3/12B03C3/68B03C3/72  

(31) Priority Document No  :00098/17  

(32) Priority Date  :30/01/2017 

(33) Name of priority country  :Switzerland 

(86) International Application No 

        Filing Date 

:PCT/EP2018/050093  

:03/01/2018 

(87) International Publication No  :WO 2018/137899  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)CLEAN AIR  ENTERPRISE AG 
      Address of Applicant :St. Wendelin 1 6343 Holzhaeusern ZG  

(72)Name of Inventor : 

   1)SCHINDLER, Kaspar 
 

(57) Abstract : 

The invention relates to an electrostatic filter (2) which comprises an ionization stage (3) a collector stage (4) and a power supply. The 

power supply comprises a first high voltage supply unit (7) for applying a first direct high voltage to the ionization stage (3) and a 

second high voltage supply unit (8) for applying a second direct high voltage to the collector stage (4). The first high voltage supply 

unit (7) is designed to operate the ionization stage (3) in a current-controlled manner. A current sensor required for this is 

advantageously arranged in the return line which conducts low voltage wherefore the first high voltage supply unit (7) and the second 

high voltage supply unit (8) are galvanically separated from the mains connection and from each other. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034171 A 

(19) INDIA  

(22) Date of filing of Application :24/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : CONTROL ELECTRONICS FOR MULTIPLE ELECTRIC FILTERS 
 

  

(51) International classification  :G05B15/02  

(31) Priority Document No  :00096/17  

(32) Priority Date  :30/01/2017 

(33) Name of priority country  :Switzerland 

(86) International Application No 

        Filing Date 

:PCT/EP2018/052090  

:29/01/2018 

(87) International Publication No  :WO 2018/138315  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)CLEAN AIR ENTERPRISE AG  
      Address of Applicant :St. Wendelin 1 6343 Holzhaeusern ZG  

(72)Name of Inventor : 

   1)OBERHAENSLI, Rene 
 

(57) Abstract : 

The invention relates to control electronics for multiple electric filters of a building ventilation system comprising at least one master 

device (1) and node devices (2) wherein a node device (2) can be connected to each of the electric filters. One or more chains (3) of 

node devices (2) can be connected to the master device (1) or each of the master devices (1) wherein in each chain (3) a first node 

device (2) can be connected to the associated master device (1) and the further node device (2) of the chain (3) can each be connected 

to the preceding node device (2) such that the node devices (2) of the chain (3) are connected to one another in series wherein the 

master device (1) is the device preceding the first node device/s (2) of the connected chain (3) or the connected chains (3). The at least 

one master device (1) and the node devices (2) are configured to assign a unique place number to each of the node devices (2) of a 

chain (3). The transmission of the supply voltage from the node device (2) to the connected electric filter can occur via a galvanic 

isolator. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034174 A 

(19) INDIA  

(22) Date of filing of Application :24/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : WEIGHT ASSIGNMENT METHOD AND APPARATUS IN BEAMFORMING (BF) 
 

  

(51) International classification  :H04B7/06H04B10/2575  

(31) Priority Document No  :201710096070.5  

(32) Priority Date  :22/02/2017 

(33) Name of priority country  :China 

(86) International Application No 

        Filing Date 

:PCT/CN2018/076673  

:13/02/2018 

(87) International Publication No  :WO 2018/153321  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)HUAWEI TECHNOLOGIES CO., LTD.  
      Address of Applicant :Huawei Administration Building 

Bantian, Longgang District Shenzhen, Guangdong 518129  

(72)Name of Inventor : 

   1)LI, Xianghua 
 

(57) Abstract : 

The present application provides a weight assignment method and apparatus in BF which can reduce the power division insertion loss 

of the BF and avoid electromagnetic interference between a power division network and each baseband port-antenna unit channel. The 

apparatus in an embodiment of the present application comprises: M optical carrier modules M electro-optic modulation module M 

optical time delay modules a branching wavelength division multiplexer (WDM) N photoelectric conversion modules and an antenna 

array having KN antenna units K m n being each an integer greater than or equal to 1. Each optical carrier module is used for 

generating N optical carriers of different wavelengths. Each electro-optic modulation module is used for modulating an electrical 

signal to an optical carrier so as to obtain a modulated optical signal. Each optical time delay module is used for performing optical 

time delay regulation on the optical signal. The branching WDM is used for performing branching on the modulated optical signal on 

which the time delay regulation has been performed so as to obtain N paths of sub optical signals. Each photoelectric conversion 

module is used for converting the N paths of sub optical signals into N paths of sub electrical signals. The antenna array is used for 

forming according to the N paths of radio frequency electrical signals a beam capable of being regulated in multiple directions. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937035107 A 

(19) INDIA  

(22) Date of filing of Application :30/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : METHOD FOR DISPLAYING COLLECTED OBJECT AND TERMINAL 
 

  

(51) International classification  :G06F17/30  

(31) Priority Document No  :201710109631.0  

(32) Priority Date  :27/02/2017 

(33) Name of priority country  :China 

(86) International Application No 

        Filing Date 

:PCT/CN2017/104951  

:30/09/2017 

(87) International Publication No  :WO 2018/153100  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)HUAWEI TECHNOLOGIES CO., LTD.  
      Address of Applicant :Huawei Administration Building 

Bantian, Longgang District Shenzhen, Guangdong 518129  

(72)Name of Inventor : 

   1)ZHU, Zhenhua 

   2)MO, Lan 
 

(57) Abstract : 

A method for displaying a collected object is used for managing collected objects of different applications wherein after an input 

operation for a collected object is received from a user content corresponding to the collected object is displayed on an original 

application. The method comprises: displaying a collection management interface wherein a first collected object and a second 

collected object are displayed on the collection management interface; receiving an operation input by a user; if the operation points to 

the first collected object displaying in a first application content corresponding to the first collected object in response to the operation; 

and if the operation points to the second collected object displaying in a second application content corresponding to the second 

collected object in response to the operation. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937035156 A 

(19) INDIA  

(22) Date of filing of Application :31/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : METHOD FOR PRODUCING A HONEYCOMB BODY 
 

  

(51) International classification  :F01N3/10F01N3/28F01N3/021  

(31) Priority Document No  :10 2017 205 147.7  

(32) Priority Date  :27/03/2017 

(33) Name of priority country  :Germany 

(86) International Application No 

        Filing Date 

:PCT/EP2018/056694  

:16/03/2018 

(87) International Publication No  :WO 2018/177777  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)CPT GROUP GMBH 
      Address of Applicant :Vahrenwalder Straße 9 30165 Hannover  

(72)Name of Inventor : 

   1)HEINRICH, Rainer  

   2)SCHOLZ, Alexander 

   3)HORT, Lukas 
 

(57) Abstract : 

The invention relates to a method for producing a honeycomb body for a catalytic converter for treating exhaust gases wherein the 

honeycomb body comprises a plurality of flow ducts through which gas can flow from an inlet end to an outlet end wherein the 

honeycomb body is formed from a plurality of metal layers stacked one on top of the other wherein the method comprises the 

following steps: - forming corrugated sections in a metal strip wherein the corrugated sections follow directly from one another or are 

spaced apart by smooth sections - creating a pre-bend of the metal strip at the end region of each section - folding the individual 

sections of the metal strip onto one another to create a layer stack wherein the individual sections are alternately folded against one 

another in opposite directions - inserting the layer stack in a housing (19) and - joining by bonding or mechanical means the layer 

stack to the housing (19) at contact regions between the layer stack and the housing (19). 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937035160 A 

(19) INDIA  

(22) Date of filing of Application :31/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : MULTI-APERTURE IMAGING DEVICE IMAGING SYSTEM AND METHOD FOR MAKING 

AVAILABLE A MULTI -APERTURE IMAGING DEVICE 
 

  

(51) International 

classification  
:G02B27/64H04N5/232G02B13/00  

(31) Priority Document No  :10 2017 204 035.1  

(32) Priority Date  :10/03/2017 

(33) Name of priority country  :Germany 

(86) International Application 

No 

        Filing Date 

:PCT/EP2018/054997  

:01/03/2018 

(87) International Publication 

No  
:WO 2018/162304  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)FRAUNHOFER-GESELLSCHAFT ZUR F ÖRDERUNG 

DER ANGEWANDTEN FORSCHUNG E.V.  
      Address of Applicant :Hansastraße 27c 80686 München  

(72)Name of Inventor : 

   1)WIPPERMANN, Frank  

   2)DUPARRÉ, Jacques 
 

(57) Abstract : 

The invention relates to a multi-aperture imaging device comprising an image sensor and an array of optical channels wherein each 

optical channel comprises an optical unit for imaging a partial field of vision of a total field of vision onto an image sensor region of 

the image sensor. The multi-aperture imaging device comprises a beam deflection apparatus for deflecting a beam path of the optical 

channels and an optical image stabilizer for stabilizing images along a first image axis by generating a first translatory relative 

movement between the image sensor and the array and the beam deflection apparatus and for stabilizing images along a second image 

axis by generating a second relative movement between the image sensor the array and the beam deflection apparatus. The device 

comprises an electronic image stabilizer for stabilizing images of a first optical channel of the array along the first and second image 

axis. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937035175 A 

(19) INDIA  

(22) Date of filing of Application :31/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : CLUTCH BEARING HAVING ALIGNMENT ELEMENT FOR CLUTCH SPRING 
 

  

(51) International classification  :F16D23/14  

(31) Priority Document No  :10 2017 104 201.6  

(32) Priority Date  :01/03/2017 

(33) Name of priority country  :Germany 

(86) International Application No 

        Filing Date 

:PCT/EP2018/052804  

:05/02/2018 

(87) International Publication No  :WO 2018/158044  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)KNORR-BREMSE SYSTEME FÜR NUTZFAHRZEUGE 

GMBH  
      Address of Applicant :Moosacher Str. 80 80809 München  

(72)Name of Inventor : 

   1)SAINTIVE, Michel  

   2)MARESCOT, Jean-Baptiste 

   3)AMIOT, Frederic  

   4)MELLAR, J örg 
 

(57) Abstract : 

The invention relates to a motor vehicle clutch (10) for frictionally connecting and separating a drive assembly to/from an auxiliary 

assembly having a bearing (20 and 20a) for transferring an axial force to at least one plate spring (30) by means of a contact surface 

(21 and 21a) for opening the clutch wherein the plate spring (30) has spring tongues (31) protruding radially inward which have 

recesses (32) between each other wherein the bearing (20 and 20a) has pins (22 and 22a) for radially immovable and rotationally fixed 

immobilizing of the plate spring (30) which extend from the contact surface (21 and 21a) in the axial direction of the motor vehicle 

clutch (10) and are designed to be received by the recesses (32) between the spring tongues (31) and to engage therewith. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.1157/KOL/2010 A 

(19) INDIA  

(22) Date of filing of Application :19/10/2010 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : A TAP COUNT DEVICE FOR LOCAL AND REMOTE TAP POSITION INDICATION IN A TAP 

CHANGE OPERATION TO REGULATE OUTPUT VOLTAGE OF TRAMSFORMERS 
 

  

(51) International classification  
:H01H 

09000  

(31) Priority Document No  :NA 

(32) Priority Date  :NA 

(33) Name of priority country  :NA 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)BHARAT HEAVY ELECTRICALS LIMITED  
      Address of Applicant :REGIONAL OPERATION DIVISION 

(ROD), PLOT NO:9/1, DJ BLOCK 3RD FLOOR, 

KARUNAMOYEE, SALT LAKE CITY, KOLKATA -700 091 

HAVING ITS REGISTERED OFFICE AT BHEL HOUSE, SIRI 

FORT, NEW DELHI-110049, INDIA  

(72)Name of Inventor : 

   1)SHRI KRISHNA PRASAD  

   2)MR. AHMAD KHAN IMTIZ  
 

(57) Abstract : 

The invention relates to a device for displaying local and remote tap position enabling a tap changer to regulate output voltages of a 

transformer, the tap changer having a motor drive unit and electrically connected to tap windings of the transformer, the device is 

enabled to : display local tap position number; diagnose the highest tap position number and set the output accordingly, the highest tap 

position number being variable corresponding to different tap changes; indicate tap position at remote and SCADA application due to 

provision of means for dual DC current output; display the total number of tap change operations performed by the tap changer; and 

display the tap change position data even in case of input power failure, the data being stored in a memory of a non-resettable counter. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034090 A 

(19) INDIA  
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(54) Title of the invention : CALL SETUP METHOD AND APPARATUS 
 

  

(51) International classification  :H04L29/06  

(31) Priority Document No  :201710096800.1  

(32) Priority Date  :22/02/2017 

(33) Name of priority country  :China 

(86) International Application No 

        Filing Date 

:PCT/CN2017/088520  

:15/06/2017 

(87) International Publication No  :WO 2018/152988  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)HUAWEI TECHNOLOGIES CO., LTD.  
      Address of Applicant :Huawei Administration Building, 

Bantian, Longgang District Shenzhen, Guangdong 518129  

(72)Name of Inventor : 

   1)YUAN, Kai  

   2)DOU, Fenghui 

   3)DING, Ming  

   4)JIN, Hui  
 

(57) Abstract : 

The embodiments of the present invention relate to a call setup method and apparatus relating to the field of communication 

technologies. The specific method comprises: a terminal sending a first message to a network device the first message being used by 

the terminal for requesting the setup of an outgoing callan outgoing call; the terminal receiving a second message sent by the network 

device; the terminal sending a third message to the network device; and the terminal sending a fourth message to the network device 

the fourth message being used by the terminal for confirming an incoming call. In the present solution if the outgoing call and the 

incoming call collide in a period of time during which the outgoing call has not been answered the terminal determines that an 

outgoing call request message and an incoming call indication message are collision messages; and the terminal caches the incoming 

call indication message releases the calling call according to the indication message received from the network device and sets up a 

called call connection. The invention ensures that a user can preferably sense an incoming call request thereby without missing an 

incoming call. The invention solves the problem that both the outgoing call and the incoming call are not answered in the case where 

the outgoing call and the incoming call collide. 
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(32) Priority Date  :24/03/2017 
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(72)Name of Inventor : 

   1)LIU, Jianqin  
 

(57) Abstract : 

Provided are a method apparatus and system for sending signalling for improving transmission efficiency and achieving the aim of 

saving on air interface resources. On the one hand provided is a method for sending signalling. The method comprises: a base station 

determining a first pre-coding matrix indicator (PMI) 1 and a second pre-coding matrix indicator (PMI) 2 wherein the PMI1 and the 

PMI2 are used for indicating a pre-coding matrix; the base station sending first signalling to a user equipment wherein the first 

signalling includes the PMI1; and the base station sending second signalling to the user equipment wherein the second signalling 

includes the PMI2. 
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   2)XU, Ruiyue 

   3)LI, Yan  

   4)JIA, Xiaoqian 
 

(57) Abstract : 

Embodiments of the present invention provide a management method and a management unit and system based on the method. The 

method comprises: a second management unit sends an update request to a first management unit the update request being used for 

requesting the first management unit to update demand information of subnets managed by the first management unit; then the first 

management unit determines that the subnets can meet the update request or determines that the subnets cannot meet the update 

request. In the solution of the embodiments of the present invention a second management unit can request a first management unit to 

update demand information of subnets managed by the first management unit thereby avoiding a failure which may occur to 

management of the entire network slice when the subnets managed by the second management unit cannot meet a preset demand. 
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   1)GONG, Zhengwei 

   2)MAAREF, Amine  

   3)CAO, Yu 
 

(57) Abstract : 

Methods are disclosed that enable a user equipment (UE) to receive cell specific UE specific and in some embodiments Physical 

Uplink Shared Channel (PUSCH) specific parameters from a network side component such as a transmit/receive point and use that 

information to set at least one PUSCH transmit power when transmitting to the network side. 
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(57) Abstract : 

The invention relates to a decanter centrifuge comprising: a centrifugal bowl (1) rotatable around a preferably horizontal axis of 

rotation (11) including at least one liquid phase discharge outlet (6) at one end and at least one solids discharge opening (7) at the 

other end a scroll conveyor (2) mounted substantially concentrically inside the bowl (1) for rotation about said axis of rotation of said 

centrifugal bowl (1) at a slightly different speed relative to the bowl for transporting the solid phase (17) towards said solids discharge 

opening (7) whereby said liquid phase discharge (6) is enabled through port members. It is characterized in that a set of bushings (10) 

for solid discharge is provided to adjust the solid discharge diameter (15) inside the bowl (1). With these bushings (10) optimal cake 

discharge may be achieved. 
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(72)Name of Inventor : 

   1)IKEDA Mamoru  
 

(57) Abstract : 

The purpose of the invention is to provide a drinking water generator that can efficiently and reliably sterilize generated water 

accommodated in an accommodating means and that can supply drinking water that is more sanitary. Provided is a drinking water 

generator comprising a water generating means 3 for obtaining generated water by cooling air and condensing the moisture in the air 

an accommodating means 4 for accommodating a predetermined amount of generated water obtained by the water generating means 3 

an outlet channel 5 that can remove and deliver the generated water accommodated in the accommodating means 4 and a purifying 

means 7 for generating drinking water by purifying the generated water delivered by the outlet channel 5 wherein an ozone generating 

means 9 for generating ozone is provided and the ozone generated by the ozone generating means 9 can be injected into the generated 

water accommodated in the accommodating means 4. 
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   7)WANG, Jing 
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(57) Abstract : 

The description relates to cereblon E3 ligase binding compounds including bifunctional compounds comprising the same which find 

utility as modulators of targeted ubiquitination especially inhibitors of a variety of polypeptides and other proteins which are degraded 

and/or otherwise inhibited by bifunctional compounds according to the present disclosure. In particular the description provides 

compounds which contain on one end a ligand which binds to the cereblon E3 ubiquitin ligase and on the other end a moiety which 

binds a target protein such that the target protein is placed in proximity to the ubiquitin ligase to effect degradation (and inhibition) of 

that protein. Compounds can be synthesized that exhibit a broad range of pharmacological activities consistent with the 

degradation/inhibition of targeted polypeptides of nearly any type. 

  

No. of Pages : 492 No. of Claims : 34 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55689 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034106 A 

(19) INDIA  

(22) Date of filing of Application :23/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : A METHOD AND SYSTEM FOR ANALYSING A BIOLOGICAL SAMPLE OF LABEL-FREE CELLS 

FOR PRESENCE OF AN INFECTIVE AGENT 
 

  

(51) International 

classification  
:G01N21/25G01N33/50G01N33/569  

(31) Priority Document No  :2017/00578  

(32) Priority Date  :25/01/2017 

(33) Name of priority 

country  
:South Africa 

(86) International 

Application No 

        Filing Date 

:PCT/IB2018/050440  

:25/01/2018 

(87) International 

Publication No  
:WO 2018/138659  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to 

Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)CSIR 
      Address of Applicant :Scientia, 0002 PRETORIA  

(72)Name of Inventor : 

   1)OMBINDA LEMBOUMBA, Saturnin  

   2)MALABI, Rudzani  

   3)MTHUNZI -KUFA, Patience 
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   5)THOBAKGALE, Lebogang  
 

(57) Abstract : 

An ex vivo method of analysing a biological sample comprising a plurality of label-free cells to determine whether or not the sample 

includes cells that are infected by an infective agent includes optically trapping a label-free cell in the biological sample with an 

optical beam and spectroscopically investigating the trapped label-free cell to determine in real-time if the trapped label-free cell is 

infected by an infective agent. 
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   3)KUCHIBHOTLA, Ravi  
 

(57) Abstract : 

A method (500) and apparatus (600) provide a power headroom reporting procedure for new radio carrier such as 5G aggregation. A 

first Component Carrier (CC) having a first Transmit Time Interval (TTI) and a second CC having a second TTI can be communicated 

on (510). A Power Headroom Report (PHR) can be ascertained to have been triggered for at least one selected from the first CC and 

the second CC (520). An uplink grant corresponding to an uplink transmission can be received on the first CC (530). A first PHR 

reference TTI corresponding to the uplink transmission on the first CC can be determined (540). A first PHR for the first CC can be 

generated based on the first PHR reference TTI (550). A second PHR reference TTI on the second CC can be determined (560). A 

second PHR for the second CC can be generated based on the second PHR reference TTI (590). The first PHR and the second PHR 

can be transmitted in the uplink transmission (595). 
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   4)KAMI Chikar a 
 

(57) Abstract : 

Provided is a ferritic stainless steel in which: cracks which can form around a welding part due to stress caused by expansion 

shrinkage and deformation that occurs due to the thermal effects of welding heat are not easily formed when welding is performed 

after a deep-drawing process; and corrosion resistance around the welding part is excellent. The ferritic stainless steel contains in 

mass% 0.001-0.020% of C 0.01-0.30% of Si 0.01-0.50% of Mn 0.04% or less of P 0.01% or less of S 18.0-24.0% of Cr 0.01-0.40% of 

Ni 0.30-3.0% of Mo 0.01-0.15% of Al 0.01-0.50% of Ti 0.01-0.50% of Nb 0.01-0.50% of V 0.01-6.00% of Co 0.0002-0.0050% of B 

and 0.001-0.020% of N with the remainder including Fe and unavoidable impurities wherein 0.30%=Ti+Nb+V=0.60% is satisfied. 
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   4)OKADA Kazuhisa 
 

(57) Abstract : 

Provided is a concrete composition which comprises a binder water a fine aggregate a coarse aggregate and an admixture wherein the 

water/binder ratio is 30-70 mass% the slump flow value is 35-75 cm and a single component admixture which uses component A 

component B component C component D and water and in which the ionic strength derived from component A is 0.02-0.8 is 

contained at a proportion of 0.5-3.0 parts by mass relative to 100 parts by mass of the binder. Component A: A polycarboxylic acid-

based water-reducing agent comprising: a copolymer of an unsaturated monocarboxylic acid monomer and/or an unsaturated 

dicarboxylic acid monomer and/or a salt of these; and an unsaturated monomer which can be copolymerized therewith and which has 

a polyoxyalkylene group constituted from 1-300 C2-4 oxyalkylene units per molecule and/or a salt of the copolymer. Component B: A 

water-soluble cellulose ether. Component C: A gum. Component D: An anti-foaming agent. 
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   1)NICMANIS, Mark  

   2)GOTHARD, Michelle 
 

(57) Abstract : 

An apparatus or method for generating a microfoam the apparatus comprising a channel having an inlet (107 110) and an outlet a 

source of foamable liquid (101) and pressurised gas (102) arranged to feed into the inlet (107 110) wherein the channel is comprised 

of an spatially oscillating flow channel (106) to provide an oscillating flow direction the spatially oscillating flow channel (106) 

oscillating about a bulk flow direction the spatially oscillating flow channel (106) providing a sequence of planar cross-sections 

perpendicular to the flow direction with a sub-sequence of planar cross-sections that are perpendicular to the bulk flow direction in the 

plane (46) in question the sub sequence comprising at least one plane (46) that does not overlap with at least one other plane (46) in 

the sub sequence. 
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(57) Abstract : 

Provided is a user terminal (20) wherein: a receiving unit (202) receives a downlink signal including a data signal mapped to a 

downlink resource and a demodulation reference signal; and a control unit (203) controls the reception of the demodulation reference 

signal included in the downlink signal on the basis of an arrangement method set by the user terminal (20) the arrangement method 

being one of either a first arrangement method in which the demodulation reference signal is arranged in a fixed symbol within a sub-

frame or a second arrangement method in which the demodulation reference signal is arranged at the front of a symbol to which the 

data signal is mapped within a sub-frame. 
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(57) Abstract : 

The purpose of the present invention is to provide a steel member with excellent fatigue crack propagation resistance characteristics in 

the plastic strain range a hot-rolled steel sheet as the material therefor and production methods therefor. A steel member which 

contains 0.010-0.120 mass% Ti and in the structure of which at least 0.005 mass% of the Ti is precipitated as precipitates with a 

particle size of 20 nm or less. A hot-rolled steel sheet for said steel member that contains 0.010-0.120 mass% Ti and in the structure of 

which at least 0.005 mass% of the Ti is present as Ti solid solution. A production method for said steel member in which after 

performing molding of the hot-rolled steel sheet heat treatment is performed wherein the member is heated to a temperature greater 

than 550°C and not exceeding 1050°C and then cooled at an average cooling rate of at least 10°C/s for the temperature range of 550-

400°C. A production method for said hot-rolled steel sheet in which a steel slab containing 0.010-0.120 mass% Ti is extracted under 

temperature conditions higher than the equilibrium solid solution temperature TTi determined from a specified formula after which 

finish-rolling is completed at a temperature of at least TTi-400°C and the sheet is cooled at an average cooling rate of at least 10°C/s 

for the temperature range from TTi-400°C to TTi-500°C and is coiled at a temperature of TTi-500°C or less. 
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(54) Title of the invention : RESISTANCE SPOT WELDING METHOD 
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(31) Priority Document No  :2017-038590  

(32) Priority Date  :01/03/2017 
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(87) International Publication 
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Application Number  
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(71)Name of Applicant :  

   1)JFE STEEL CORPORATION  
      Address of Applicant :2-3, Uchisaiwai-cho 2-chome, Chiyoda-
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   1)TANIGUCHI Koi chi 
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   3)TAKASHIMA Katsutoshi  

   4)MATSUDA Hiroshi  

   5)IKEDA Rinsei  
 

(57) Abstract : 

Provided is a resistance spot welding method that makes it possible to curb the occurrence of cracks in welded parts according to the 

contact angle regardless of the type of steel and to ensure sufficient joint strength. A resistance spot welding method in which a plate 

set obtained by stacking a plurality of steel plates together is sandwiched between a pair of electrodes and joined together by being 

energized while pressure is being applied wherein at least one of the plurality of steel plates stacked together is a surface-treated steel 

plate having a metal plating layer on the surface and the method comprises as energization a main energization step for performing 

energizing for forming a nugget section a no-energization step for pausing energization over an energization pause time Tc (cycle) 

after the main energization step and a later energization step for performing energization for re-heating without growing a nugget 

section after the no-energization step the energization satisfying the relationships of formula (I) where A (degrees) is the contact angle 

of the electrodes Im (kA) is a current value of the main energization step Ip (kA) is a current value of the later energization step a 

variable B is 1+0.1·Tc and a variable C is 1+0.2·Tc. Formula (I): when 0<A<3 then (22+A)·B/100<Ip/Im<C; when 3=A<7 then 

(17+A)·B/80<Ip/Im<C; when 7=A15 then (11+A)·B/60<Ip/Im<C 
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(54) Title of the invention : BEAD BEATING TUBE AND METHOD FOR EXTRACTING DEOXYRIBONUCLEIC ACID 
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(72)Name of Inventor : 

   1)KLAPPROTH, Holger  

   2)SMIT, Nicolaas 
 

(57) Abstract : 

The present disclosure provides improved methods for bead beating and a bead beating system useful therefor. The present disclosure 

further provides methods of using the bead beating system to extract nucleic acids from cells containing the nucleic acids. 
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(54) Title of the invention : PUNCTURING INSTRUMENT AND PUNCTURING DEVICE 
 

  

(51) International classification  :A61B17/34  

(31) Priority Document No  :2017-015764  
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   6)IWASHIM A Fumiya 

   7)NABESHIMA Akihiro  
 

(57) Abstract : 

Provided is a puncturing instrument capable of administering (supplying) a liquid drug. The puncturing instrument comprises: a 

puncturing tip (2); a first tubular body (3) connected to the puncturing tip (2) at the distal end thereof; and an outside tubular body (5) 

covering at least part of the first tubular body (3). The first tubular body (3) is formed so as to be rotatable around a shaft in the 

longitudinal direction. The outer diameter of the first tubular body (3) is smaller than the inner diameter of the outside tubular body (5) 

and a liquid drug supply path (5a) is provided on the outside of the first tubular body (3). 
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(54) Title of the invention : RIDING SURFACE AND METHOD FOR CONSTRUCTING A RIDING SURFACE 
 

  

(51) International classification  :E01C13/02  
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(32) Priority Date  :31/01/2017 
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   2)HOEFLER , Robert 
 

(57) Abstract : 

The invention relates to a riding surface having a stepping layer (1) and a mat (2) arranged between the ground and the stepping layer 

drip tubes (3) for watering the stepping layer being embedded in the mat preferably in grooves on the side of the mat facing the 

stepping layer. 
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(72)Name of Inventor : 

   1)WON, Cheolhee 
 

(57) Abstract : 

The present invention relates to a physiologically active substance carrier comprising: a physiologically active substance; and porous 

silica particles supporting the physiologically active substance and having a plurality of pores with a diameter of 5-100 nm wherein 

the porous silica particles have particular physical properties can deliver all various drugs by a supported amount in a sustained 

manner and can be parenterally administered. 
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(72)Name of Inventor : 

   1)YIN, Yu  

   2)QI, Caixia 
 

(57) Abstract : 

Disclosed are a traffic flow control method and device for solving a problem of a lower security level in the prior art. The method 

comprises: a terminal apparatus generating a traffic flow policy; and the terminal apparatus transmitting the traffic flow policy to a 

routing apparatus the traffic flow policy being used to instruct the routing apparatus to execute data packet filtering on a downlink data 

packet according to the traffic flow policy. 
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(54) Title of the invention : MASK STRIP AND FABRICATION METHOD THEREOF AND MASK PLATE 
 

  

(51) International classification  :C23C14/04C23C14/24H01L51/56  
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(72)Name of Inventor : 

   1)ZHANG, Jian 
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   5)WANG, Qi 

   6)HAO, Zhiyuan 

   7)ZHANG, De 

   8)LIU, Dejian  

   9)WANG, Zhen 

   10)SUN, Pu 
 

(57) Abstract : 

A mask strip comprising: a plurality of mask units (2) in a first direction; each of the mask units (2) comprising a mask region (3) and 

a non-mask region (11) surrounding the mask region (3) the non-mask region (11) comprising a side region (4) and an original stress 

concentration region (6) inside the side region (4); each of the mask units (2) further comprising a stress concentration structure 

wherein the stress concentration structure is within a part of the side region (4) other than the original stress concentration region (6). 

Also discloses a mask plate and a method of fabricating a mask strip. 
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(57) Abstract : 

The present invention swiftly performs recovery of a beam. A user terminal of the present invention is characterized by including: a 

receiving unit which receives a downlink (DL) signal; and a control unit which controls a beam used for transmitting and/or receiving 

the DL signal wherein the control unit controls the transmission of an uplink (UL) signal that requests a switch of the beam on the 

basis of the reception power and/or reception quality of a plurality of mobility measurement signals respectively associated with a 

plurality of beams. 
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(57) Abstract : 

The purpose of the present invention is to provide a steel member with excellent fatigue resistance characteristics in the plastic strain 

range a hot-rolled steel sheet as the material therefor and production methods therefor. A steel member which contains 0.031-0.200 

mass% Ti and in the structure of which at least 0.005 mass% of the Ti is precipitated as precipitates with a particle size of 20 nm or 

less. A hot-rolled steel sheet for said steel member that contains 0.031-0.200 mass% Ti and in the structure of which at least 0.005 

mass% of the Ti is present as Ti solid solution. A production method for said steel member in which after molding of the hot-rolled 

steel sheet heat treatment is performed wherein the member is heated to a temperature greater than 550°C and not exceeding 1050°C 

and then cooled at an average cooling rate of at least 10°C/s for the temperature range of 550-400°C. A production method for said 

hot-rolled steel sheet in which a steel slab containing 0.031-0200 mass% Ti is extracted under temperature conditions higher than the 

equilibrium solid solution temperature TTi determined from a specified formula after which finish-rolling is completed at a 

temperature of at least TTi-400°C the sheet is cooled at an average cooling rate of at least 10°C/s for the temperature range from TTi-

400°C to TTi-500°C and is coiled at a temperature of TTi-500°C or less. 
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(57) Abstract : 

The present invention suitably performs data transmission and/or reception even when a data scheduling method different from that of 

an existing LTE system is applied. The present invention includes: a receiving unit which receives downlink control information; and 

a control unit which controls the reception and/or transmission of data scheduled in the downlink control information wherein the data 

which is to be transmitted in a slot identical to and/or different from that of the downlink control information is scheduled by the 

downlink control information and the control unit determines an allocation location of the data in a time direction on the basis of the 

downlink control information and/or common control information shared by prescribed user terminals. 
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   5)HASEGAWA Hiroshi  
 

(57) Abstract : 

The purpose of the present invention is to provide a method for manufacturing a high-strength molten zinc plated steel sheet having a 

high-strength-elongation balance with superior plating adherence and surface appearance. This method comprises a first heating step 

wherein a steel sheet with a prescribed component composition is heated to a temperature range of 800 - 950°C in an atmosphere with 

an H2 concentration of 0.05 - 30.0 vol% and a dew point of 0°C or less a first acid washing step wherein the steel sheet after the first 

heating step is acid washed in an oxidizing acidic aqueous solution and washed with water a second acid washing step wherein the 

steel sheet after the first acid washing step is acid washed in a non-oxidizing acidic aqueous solution and washed with water a second 

heating step wherein the steel sheet after the second acid washing step is maintained in a temperature range of 700 - 900°C in an 

atmosphere with an H2 concentration of 0.05 - 30.0 vol% with a dew point of 0°C or less for 20 - 300 seconds and a step for molten 

zinc plating of the steel sheet after the second heating step. 
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(57) Abstract : 

In a continuous casting method in which an alternating current magnetic field is applied to molten steel in a mold to give rise to a 

swirling agitating flow in the molten steel in the mold a high-quality cast slab is produced by imparting an appropriate alternating 

current magnetic flux density corresponding to a submerged depth of a submerged nozzle and to the distance from the surface of the 

molten steel in the mold to the position of the peak alternating current magnetic field. In the continuous casting method for steel 

according to the present invention an alternating current magnetic field is applied to molten steel in a mold by means of an alternating 

current magnetic field generating device installed opposite to a rear surface of a pair of long sides of the mold to give rise to a swirling 

agitating flow in a horizontal direction in the molten steel in the mold wherein: the spacing between the opposing long sides of the 

mold is 200 to 300 mm; a discharge angle of discharge holes in the submerged nozzle which has two discharge holes is in the range of 

5° downward to 50° downward; the frequency of the alternating current magnetic field is at least equal to 0.5 Hz and at most equal to 

3.0 Hz; and the submerged depth of the submerged nozzle and the magnetic flux density in the position of the peak alternating current 

magnetic field generated by the alternating current magnetic field generating device are controlled in accordance with the position of 

the peak alternating current magnetic field to be within prescribed ranges. 
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(57) Abstract : 

The invention relates to a composite material in particular for use in a stator stack and/or rotor stack comprising a first and a second 

electrical-steel-strip layer and a polymer layer arranged therebetween the polymer layer consisting of a cross-linked high-molecular-

weight acrylate-based copolymer and having a layer thickness in the range from 3 bis 20 µm. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034447 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : SYSTEMS AND METHODS FOR IMPROVING EFFICIENCY OF ELECTROANTIMAGNETIC 

LAUNCHERS 
 

  

(51) International classification  :B64G1/00B64G5/00F41B6/00  

(31) Priority Document No  :62/465989  

(32) Priority Date  :02/03/2017 

(33) Name of priority country  :U.S.A. 

(86) International Application No 

        Filing Date 

:PCT/IB2018/051354  

:02/03/2018 

(87) International Publication No  :WO 2018/158746  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)8 RIVERS CAPITAL, LLC  
      Address of Applicant :406 Blackwell Street Durham, North 

Carolina 27701  

(72)Name of Inventor : 

   1)PALMER, Miles R. 

   2)HOSIE, Cam 
 

(57) Abstract : 

The present disclosure relates launch systems launch vehicles for use with the launch system and methods of launching articles 

utilizing the launch vehicle and/or the launch system. In particular various improvements for electroantimagnetic launch systems 

vehicles and methods are provided. 

  

No. of Pages : 14 No. of Claims : 21 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55710 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034507 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : A SYNERGISTIC AGRICULTURAL FORMULA COMPRISING DIACYL OR DIARYL UREA AND 

AT LEAST ONE MIXTURE OF NUTRIENTS 
 

  

(51) International classification  :A01N47/28A01N47/30C05C9/00  

(31) Priority Document No  :62/452513  

(32) Priority Date  :31/01/2017 

(33) Name of priority country  :U.S.A. 

(86) International Application 

No 

        Filing Date 

:PCT/US2018/016122  

:31/01/2018 

(87) International Publication 

No  
:WO 2018/144526  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)STOLLER ENTERPRISES, INC. 
      Address of Applicant :9090 Katy Freeway, Suite 400 Houston, 

TX 77024 

(72)Name of Inventor : 

   1)SHETH, Ritesh 

   2)STOLLER, Jerry  

   3)SHORTELL, Robert R. 
 

(57) Abstract : 

A synergistic agricultural formula including at least one diacyl or diaryl urea such as a N,Nô-diformylurea and at least one mixture of 

nutrients such as a mixture of micronutrients and/or macronutrients. This synergistic agricultural formula gives those skilled in the art 

the ability to regulate important phenotypical parameters that lead to a variety of important agronomic and horticulture traits which 

improve crop yield parameters leading beyond that of its individual components. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034510 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : PACKAGING PROCESS AND APPARATUS 
 

  

(51) International classification  :B65B9/10B65B9/22  

(31) Priority Document No  :2018341  

(32) Priority Date  :08/02/2017 

(33) Name of priority country  :Netherlands 

(86) International Application No 

        Filing Date 

:PCT/NL2018/050085  

:07/02/2018 

(87) International Publication No  :WO 2018/147732  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)INGENIEURSBURO J.K. DE HEER  
      Address of Applicant :Oosterweg E 18a 1481 AP Purmer  

(72)Name of Inventor : 

   1)DE HEER, Jan Kees 
 

(57) Abstract : 

The present invention relates to an apparatus (10) and process for packaging a product particularly a waste product in a sealed tubular 

plastic container; the process involving: providing a source (20) of a sheet (14) of a plastic film; moving a portion of the film away 

from the source and about an open-ended vertically-extending tubular pipe (40) and then toward an open top end (50) of the pipe to 

form a second portion of the film into a tubular form around the pipe with the second widthwise end portions overlapping each other; 

sealing the overlapping portions; and moving the formed film into an open top end of the pipe so that the interior of the tube formed 

by the film is open at the top of the pipe to receive the product so that the product then is transported downwardly through the tube 

which is then sealed above and below the encapsulated product. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034511 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : DATA SENDING METHOD RECEIVING METHOD AND RELATED EQUIPMENT 
 

  

(51) International classification  :H04W72/10H04W72/04  

(31) Priority Document No  :201710237464.8  

(32) Priority Date  :12/04/2017 

(33) Name of priority country  :China 

(86) International Application No 

        Filing Date 

:PCT/CN2018/080503  

:26/03/2018 

(87) International Publication No  :WO 2018/188475  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)HUAWEI TECHNOLOGIES CO., LTD.  
      Address of Applicant :Huawei Administration Building, 

Bantian, Longgang District Shenzhen, Guangdong 518129  

(72)Name of Inventor : 

   1)GUAN, Peng 

   2)FAN, Bo 
 

(57) Abstract : 

Disclosed by the present application are a data sending method receiving method and device. The data sending method comprises: a 

network device when a first type data is punched preserves a first data subset that is punched within the first type data and user device 

punch location information of the first data subset in the first type data and retransmits the first data subset at a second dispatch time 

so tha the network device may carry out a retransmission operation without needing to wait for feedback from the user device thus 

reducing retransmission delay; in addition the network device only needs to retransmit the punched first data subset in the second 

dispatch time and does not need to retransmit the entirety of the first type data which reduces the retransmission data volume and the 

consumption of transmission resources. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034512 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : ENCODING METHOD APPARATUS AND DEVICE 
 

  

(51) International classification  :H03M13/13  

(31) Priority Document No  :201710314076.5  

(32) Priority Date  :05/05/2017 

(33) Name of priority country  :China 

(86) International Application No 

        Filing Date 

:PCT/CN2018/085797  

:07/05/2018 

(87) International Publication No  :WO 2018/202195  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)HUAWEI TECHNOLOGIES CO., LTD.  
      Address of Applicant :Huawei Administration Building, 

Bantian, Longgang District Shenzhen, Guangdong 518129 

(72)Name of Inventor : 

   1)CHEN, Ying 

   2)LIU, Xiaocheng 

   3)HUANG, Lingchen 

   4)ZHOU, Yue 

   5)LI, Rong 

   6)LUO, Hejia 

   7)WANG, Jun 
 

(57) Abstract : 

Provided in the present invention are a method a sending device and a receiving device for use in polar code encoding and decoding 

which may improve encoding and decoding performance of a polar code. The method comprises: according to an order of reliability 

of N polarization channels of a polar code having a code length N and the number of information bits K a sending device selecting 

sequence numbers of K non-puncturing positions as a reference sequence number set the reliability of a polarization channel 

corresponding to any one of the sequence numbers in the reference sequence number set being greater than or equal to the reliability 

of a polarization channel corresponding to the remaining (N-K) sequence numbers wherein K=1 and is an integer; according to a 

determination condition and the reference sequence number set the sending device determining an information bit sequence number 

set the determination condition being set according to at least one from among code rate mother code length of the polar code the 

number of information bits and code weight; according to the information bit sequence number set the sending device performing 

polarization encoding on a bit to be encoded. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034529 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : METHOD OF WIRELESS COMMUNICATION NETWORK DEVICE AND TERMINAL DEVICE 
 

  

(51) International classification  :H04B7/0408  

(31) Priority Document No  :201710313541.3  

(32) Priority Date  :05/05/2017 

(33) Name of priority country  :China 

(86) International Application No 

        Filing Date 

:PCT/CN2018/085504  

:03/05/2018 

(87) International Publication No  :WO 2018/202098  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)HUAWEI TECHNOLOGIES CO., LTD.  
      Address of Applicant :Huawei Administration Building 

Bantian, Longgang Shenzhen, Guangdong 518129  

(72)Name of Inventor : 

   1)TANG, Xiaoyong 
 

(57) Abstract : 

Provided in the present application are a method of wireless communication network device and terminal device. The present 

application can enable beam scanning in a plurality of beams increase a beamforming gain improve the communication quality use 

configuration information to determine the type of beam scanning and reduce signaling overhead. The method comprises: a terminal 

device receiving configuration information sent by a network device the configuration information being used to indicate the type of 

beam scanning; and the terminal device determining the type of beam scanning according to the configuration information. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034532 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : TIRE BUILDING DRUM AND METHOD FOR OPERATING SAID TIRE BUILDING DRUM 
 

  

(51) International classification  :B29D30/24  

(31) Priority Document No  :2018566  

(32) Priority Date  :23/03/2017 

(33) Name of priority country  :Netherlands 

(86) International Application No 

        Filing Date 

:PCT/NL2018/050167  

:16/03/2018 

(87) International Publication No  :WO 2018/174708  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)VMI HOLLAND B.V.  
      Address of Applicant :Gelriaweg 16 8161 RK EPE  

(72)Name of Inventor : 

   1)DE GRAAF, Martin  

   2)PAPOT, Dave 
 

(57) Abstract : 

The invention relates to a tire building drum (1 101 201 301 401) and a method for operating said tire building drum (1 101 201 301 

401). The tire building drum (1 101 201 301 401) comprises a left section (2) a right section (3) and a center section (4 104) wherein 

the center section (4 104) is expandable in a radially outward direction (R1) to an expanded position wherein the tire building drum (1 

101 201 301 401) comprises a support member (5) for supporting the center section (4 104) in the radially outward direction (R1) 

wherein the support member (5) is movable together with the center section (4 104) in the radially outward direction (R1) wherein the 

tire building drum (1 101 201 301 401) further comprises a blocking device (6) for blocking the support member (5) against 

movement in a radially inward direction (R2) when the center section (4 104) is in the expanded position. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034533 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : USER TERMINAL AND WIRELESS COMMUNICATION METHOD 
 

  

(51) International classification  :H04L27/26H04B7/06H04W16/28  

(31) Priority Document No  :2017-018953  

(32) Priority Date  :03/02/2017 

(33) Name of priority country  :Japan 

(86) International Application 

No 

        Filing Date 

:PCT/JP2018/003548  

:02/02/2018 

(87) International Publication 

No  
:WO 2018/143397  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)NTT DOCOMO, INC.  
      Address of Applicant :11-1, Nagatacho 2-chome, Chiyoda-ku, 

Tokyo 1006150  

(72)Name of Inventor : 

   1)TAKEDA, Kazuki  

   2)NAGATA, Satoshi 

   3)MU, Qin 

   4)ZHANG, Xu  

   5)LIU, Liu  

   6)JIANG, Huiling  
 

(57) Abstract : 

The present invention can suppress a deterioration in communication quality or the like even in a method which performs 

communication by applying a configuration different from that of an existing LTE system. The present invention includes: a receiving 

unit which receives a downlink control channel; and a control unit which controls the reception of the downlink control channel 

wherein the downlink control channel is transmitted by using a downlink control channel element including a plurality of resource 

element groups (REGs) and the control unit controls a reception process in REG group units configured from a plurality of REGs. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034534 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : BILGE PUMP HAVING OUTSIDE SENSING SURFACE WITH RIBS 
 

  

(51) International classification  :F04D13/16F04D15/02  

(31) Priority Document No  :62/454392  

(32) Priority Date  :03/02/2017 

(33) Name of priority country  :U.S.A. 

(86) International Application No 

        Filing Date 

:PCT/US2018/016858  

:05/02/2018 

(87) International Publication No  :WO 2018/145000  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)FLOW CONTROL LL C. 
      Address of Applicant :100 Cummings Center Beverly, 

Massachusetts 01915  

(72)Name of Inventor : 

   1)WEBER, Francisco Carrillo 

   2)MEZA, Humberto V.  
 

(57) Abstract : 

A pump features a liquid sensing device (LSD) in combination with a housing. The LSD senses the level of a liquid collecting outside 

the pump and turns the pump on/off for pumping the liquid. The housing includes a housing wall to contain the LSD. The housing 

wall has an outside wall surface with an outside sensing surface. The housing includes an inside mounting structure to mount the LSD 

inside the housing in relation to the outside sensing surface. The outside sensing surface has ribs extending or projecting outwardly 

away from the outside wall surface in order to prevent an object from being stuck on the outside sensing surface and allow the LSD to 

sense the level of the liquid collecting outside the pump and touching the outside sensing surface reducing a malfunction of the pump 

due to the object contacting the outside sensing surface. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034535 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : METHOD FOR MANUFACTURING DISPLAY DEVICE 
 

  

(51) International classification  :H01L25/075H01L33/48  

(31) Priority Document No  :62/470499  

(32) Priority Date  :13/03/2017 

(33) Name of priority country  :U.S.A. 

(86) International Application No 

        Filing Date 

:PCT/KR2018/002688  

:07/03/2018 

(87) International Publication No  :WO 2018/169243  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)SEOUL SEMICONDUCTOR CO., LTD  
      Address of Applicant :97-11, Sandan-ro 163beon-gil, 

Danwon-gu, Ansan-si, Gyeonggi-do 15429  

(72)Name of Inventor : 

   1)TAKEYA, Motonobu  
 

(57) Abstract : 

The present invention relates to a method for manufacturing a display device and a method for manufacturing a display device 

according to an embodiment of the present invention comprises the steps of: forming a plurality of light emitting diode chips on a first 

manufacturing substrate; connecting the plurality of light emitting diode chips onto a second manufacturing substrate; separating the 

first manufacturing substrate from the plurality of light emitting diode chips; and transferring the plurality of light emitting diode chips 

connected to the second manufacturing substrate onto a substrate having a plurality of first and second substrate electrodes arranged 

thereon. According to the present invention by decreasing the light emission area of light emitting diode chips the density of current 

flowing in light emitting diode chips can be increased even when the amount of current being supplied is small. 

  

No. of Pages : 20 No. of Claims : 15 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55719 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034536 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : METHODS FOR TREATING CANCER USING HSP90 INHIBITORS 
 

  

(51) International 

classification  
:A61K45/06A61K31/395A61K31/416  

(31) Priority Document No  :62/454113  

(32) Priority Date  :03/02/2017 

(33) Name of priority 

country  
:U.S.A. 

(86) International 

Application No 

        Filing Date 

:PCT/US2018/016361  

:01/02/2018 

(87) International 

Publication No  
:WO 2018/144680  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to 

Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)AI THERAPEUTICS, INC.  
      Address of Applicant :530 Old Whitfield Street Guilford, CT 

06437  

(72)Name of Inventor : 

   1)BEEHARRY, Neil 

   2)HERNANDEZ, Marylens 

   3)LANDRETTE, Sean 

   4)XU, Tian 

   5)ROTHBERG, Janathan, M. 

   6)LICHENSTEIN, Henri  
 

(57) Abstract : 

The disclosure also provides compositions and methods related to combination therapy with HSP90 inhibitors and BCL-2 pathway 

inhibitors for treating cancer. The disclosure also provides compositions and methods related to the use of low dose HSP90 inhibitors 

in the treatment of cancer alone and in combination with other therapeutic agents. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034537 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : HOT-ROLLED AND ANNEALED FERRITIC STAINLESS STEEL SHEET AND METHOD FOR 

MANUFACTURING SAME 
 

  

(51) International classification  :C22C38/00C21D9/46C22C38/50  

(31) Priority Document No  :2017-087756  

(32) Priority Date  :27/04/2017 

(33) Name of priority country  :Japan 

(86) International Application 

No 

        Filing Date 

:PCT/JP2018/016545  

:24/04/2018 

(87) International Publication 

No  
:WO 2018/199062  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)JFE STEEL CORPORATION  
      Address of Applicant :2-3, Uchisaiwai-cho 2-chome, Chiyoda-

ku, Tokyo 1000011  

(72)Name of Inventor : 

   1)YOSHINO Masataka 

   2)INOUE Keishi 

   3)FUJISAWA Mitsuyuki  
 

(57) Abstract : 

Provided are: a hot-rolled and annealed ferritic stainless steel sheet having a sufficient corrosion resistance and capable of suppressing 

cracking while performing a punching process on a thick flange; and a method for manufacturing the same. The hot-rolled and 

annealed ferritic stainless steel sheet contains 0.00-0.020 mass% of C 0.05-1.00 mass% of Si 0.05-1.00 mass% of Mn at most 0.04 

mass% of P at most 0.01 mass% of S 0.001-0.100 mass% of Al 10.0-19.0 mass% of Cr 0.65-1.50 mass% of Ni 0.10-0.40 mass% of Ti 

and 0.001-0.020 mass% of N and the remainder comprising Fe and inevitable impurities wherein the threshold stress intensity factor 

KIC is at least 35 MPa·m1/2. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034538 A 

(19) INDIA  

(22) Date of filing of Application :27/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : USER TERMINAL AND WIRELESS COMMUNICATION METHOD 
 

  

(51) International 

classification  
:H04W72/04H04B7/0413H04L27/26  

(31) Priority Document No  :2017-019066  

(32) Priority Date  :03/02/2017 

(33) Name of priority 

country  
:Japan 

(86) International 

Application No 

        Filing Date 

:PCT/JP2018/003550  

:02/02/2018 

(87) International 

Publication No  
:WO 2018/143399  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to 

Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)NTT DOCOMO, INC.  
      Address of Applicant :11-1, Nagatacho 2-chome, Chiyoda-ku, 

Tokyo 1006150  

(72)Name of Inventor : 

   1)HARADA, Hiroki  

   2)TAKEDA, Kazuki  

   3)MURAYAMA, Daisuke  

   4)NAGATA, Satoshi 
 

(57) Abstract : 

A wireless communication system in which a numerology different from existing LTE systems is supported wherein communication 

is carried out appropriately. The present invention has a reception unit which receives broadcasting control channels set for each 

prescribed frequency band and a control unit which controls the reception of the broadcast control channels in each frequency band 

wherein the broadcast control channels corresponding to different frequency bands have at least one of size resource capacity or 

notification content set independently. 
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034595 A 

(19) INDIA  

(22) Date of filing of Application :28/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : RAW MATERIAL PARTICLE SIZE DISTRIBUTION MEASURING DEVICE PARTICLE SIZE 

DISTRIBUTION MEASURING METHOD AND VOID RATIO MEASURING DEVICE 
 

  

(51) International classification  :G01N21/27G01N15/02  

(31) Priority Document No  :2017-067152  

(32) Priority Date  :30/03/2017 

(33) Name of priority country  :Japan 

(86) International Application No 

        Filing Date 

:PCT/JP2018/013742  

:30/03/2018 

(87) International Publication No  :WO 2018/181942  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)JFE STEEL CORPORATION  
      Address of Applicant :2-3, Uchisaiwai-cho 2-chome, Chiyoda-

ku, Tokyo 1000011  

(72)Name of Inventor : 

   1)YAMAHIRA Naoshi  

   2)NISHINO Takahiro  

   3)HIRATA Takehide  

   4)TSUDA Kazuro 

   5)TSUBOI Toshiki 
 

(57) Abstract : 

The objective of the present invention is to provide a raw material particle size distribution measuring device and particle size 

distribution measuring method capable of measuring with high accuracy a particle size distribution of a raw material containing coarse 

particles and fine particles and a void ratio measuring device which measures a void ratio using the measured particle size distribution. 

This raw material particle size distribution measuring device comprises: a coarse particle measuring device which acquires 

information indicating a particle size distribution of coarse particles; a fine particle measuring device which acquires information 

indicating a particle size distribution of fine particles; and a calculating device which calculates a particle size distribution of the 

coarse particles using the information indicating the particle size distribution of the coarse particles calculates a particle size 

distribution of the fine particles using the information indicating the particle size distribution of the fine particles and calculates a 

particle size distribution of the overall raw material using the particle size distribution of the coarse particles and the particle size 

distribution of the fine particles. 
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(57) Abstract : 

A wave providing accessory using a sawtooth waveform is disclosed. The wave providing accessory using a sawtooth waveform 

comprises: a stimulus generator for generating a micro current having a wavelength of a sawtooth wave; a first decoration member 

which is provided in the form of a metal plate or housing has one surface to which the stimulus generator is fixed is electrically 

connected to the stimulus generator so that the micro current generated by the stimulus generator is applied thereto and has a 

decorative pattern engraved on one surface of the plate or an outer surface of the housing; and a wearable member which is provided 

in the form of a metal ring that is wearable on one of a wrist a neck and an ankle is connected to the decoration member to allow the 

micro current applied to the decoration member to be also applied thereto and transfers the applied micro current to a human body 

along with the decoration member. 

  

No. of Pages : 18 No. of Claims : 3 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55724 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034693 A 

(19) INDIA  

(22) Date of filing of Application :28/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : FLAME-RETARDED STYRENE-CONTAINING COMPOSITIONS 
 

  

(51) International classification  :C08K5/00C08L51/04  

(31) Priority Document No  :62/478608  

(32) Priority Date  :30/03/2017 

(33) Name of priority country  :U.S.A. 

(86) International Application No 

        Filing Date 

:PCT/IL2018/050357  

:28/03/2018 

(87) International Publication No  :WO 2018/178983  

(61) Patent of Addition to Application 

Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)BROMINE COMPOUNDS LTD.  
      Address of Applicant :P.O. Box 180 8410101 Beer Sheva  

(72)Name of Inventor :  

   1)HIRSCHSOHN, Yaniv 

   2)EDEN, Eyal 
 

(57) Abstract : 

A composition comprising: an impact modified styrene-containing polymer; at least one bromine-containing flame retardant; at least 

one dialkyl phosphinic acid metal salt M1n+ (R1R2PO2) n wherein M1 is a metal cation with valence n and R1 R2 are alkyl groups 

which may be the same or different; at least one anti-dripping agent wherein the total concentration of the bromine-containing flame 

retardant and the dialkyl phosphinic acid metal salt is less than 28% by weight based on the sum of all components in the composition 

wherein said composition is free of antimony and meets UL-94 V-1/1.6 mm or UL-94 V-0/1.6 mm test requirements. 
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(57) Abstract : 

A composition comprising: an impact modified styrene-containing polymer; at least one bromine-containing flame retardant; at least 

one metal hypophosphite salt Mq+(H2PO2)q wherein M indicates a metal cation with valence q; and at least one anti-dripping agent 

wherein the total concentration of the bromine-containing flame retardant and the metal hypophosphite is less than 28% by weight 

based on the sum of all components in the composition wherein the composition is antimony-free and meets UL-94 V-1/1.6 mm or 

UL-94 V-0/1.6 mm test requirements. 
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(57) Abstract : 

In an assembly (10) for controlling filtering of vacuum air flow (AF) evacuated from a system storage container (2) through an air 

evacuation duct (4) in vacuum operated waste collection systems (1) an assembly housing (11) is installed stationary in the air 

evacuation duct with an inner passage in the assembly housing communicating with the air evacuation duct a control means (12) is 

installed in the assembly housing with a shiftable member intersecting the inner passage in the housing whereby the shiftable member 

has one or more air filtering elements and the air filtering element(s) being movable in a direction generally transversal to the inner 

passage in the assembly housing. 
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(57) Abstract : 

A brake pad for a disc brake with decreased wear characteristics is provided. The brake pad is configured with the distribution of 

brake pad friction material weighted toward the radially outer region of the brake pad with the lateral sides of the pad material being 

generally aligned with radial lines originating at the rotation axis of the brake disc of the disc brake. The brake pad friction material 

distribution results in decreased brake application pressure between the brake pad and the brake disc while obtaining the same braking 

force provided by a comparable generally rectangular brake pad resulting in lower brake pad wear at the same braking force levels. 
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(57) Abstract : 

Provided herein are polypeptides that bind to the malodour-causing substance DMTS. Also provided are nucleic acid sequences that 

encode for the polypeptides. Further provided herein is a method for identifying a compound that binds suppresses blocks inhibits 

and/or modulates the activity of one or more olfactory receptor that is activated by the malodor-causing substance DMTS comprising 

a) contacting the receptor or a chimera or fragment thereof with a compound and b) determining whether the compound has an effect 

on the activity of the receptor. Further provided is an expression vector comprising the nucleic acid encoding the polypeptides 

described as well as a non-human organism or a host cell modified to express a receptor that is activated by DMTS. Also provided is 

the use of the polypeptides for identifying malodor modulating compounds. 
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(57) Abstract : 

An anonymous attestation cryptographic protocol is provided for enabling a target (device 4) to attest to a predetermined property of 

the device without needing to reveal its identity to a verifier (8). When obtaining a credential from an issuer (6) to attest to the 

predetermined property the credential is validated by an intermediary device (2) which is a separate consumer electronics device to the 

target device (4) itself. This allows the relatively processor-intensive calculations required for validating the credential to be 

performed on a separate device (2) from the device (4) for which the attestation has been made allowing anonymous attestation 

protocols to be used for lower powered target devices such as sensors in the internet of things. 

  

No. of Pages : 13 No. of Claims : 19 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55730 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201937034716 A 

(19) INDIA  

(22) Date of filing of Application :28/08/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : SYSTEMS METHODS AND DEVICES FOR PROSTHETIC HEART VALVE WITH SINGLE VALVE 

LEAFLET 
 

  

(51) International classification  :A61F2/24A61F2/82A61F2/95  

(31) Priority Document No  :62/468112  

(32) Priority Date  :07/03/2017 

(33) Name of priority country  :U.S.A. 

(86) International Application No 

        Filing Date 

:PCT/US2018/021244  

:07/03/2018 

(87) International Publication No  :WO 2018/165225  

(61) Patent of Addition to 

Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application 

Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)4C MEDICAL TECHNOLOGIES, INC.  
      Address of Applicant :16166 73rd Place North Maple Grove, 

Minnesota 55311  

(72)Name of Inventor : 

   1)CHAMBERS, Jeffrey W. 

   2)KUMAR, Saravana B. 

   3)HIGGINS, Joseph P. 

   4)THATCHER, Robert J.  

   5)DIEDERING, Jason S. 

   6)STONE, Jeffrey R. 
 

(57) Abstract : 

Devices and methods for supplementing and/or replacing native cardiac valve functionality e.g. the mitral valve with a single 

prosthetic leaflet. An exemplary device is directed to dysfunctional mitral valves. In some cases the entire device including the single 

prosthetic leaflet will be arranged entirely above the dysfunctional mitral valves and therefore disposed entirely within the left atrium. 

In other cases the valve support and/or single prosthetic leaflet may extend a distance into the annulus between the left atrium and left 

ventricle. In some cases the device will not physically interact with the native leaflets. In other cases the device may physically 

interact with the native leaflets. 
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(57) Abstract : 

Apparatuses methods and systems are disclosed for transmitting a message in response to receiving a message. One apparatus (300) 

includes a receiver (312) that receives (602) a second message from a second remote unit (200). The second message is transmitted 

from the second remote unit in response to the second remote unit receiving a first message from a first remote unit. The apparatus 

(300) includes a transmitter (310) that transmits (604) a third message corresponding to the first message in response to receiving the 

second message. 
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(57) Abstract : 

A device and a method for analyzing objects including buildings build environments and/or environment areas is proposed. Image 

data points of an object are gathered and geo-referenced in order to generate object data points. Properties of the object such as 

material composition material state or material properties are determined based spectral characteristics evaluation. Three-dimensional 

object models are generated in accordance with the evaluation of spectral characteristics. 
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(57) Abstract : 

The invention relates to a tension connector (1) according to the invention for connecting two components which tension connector 

comprises a pin (2) which has a pin shaft (3) and a pin head (4) and an eccentric lever (5) which has a bearing pot (6) having a pot 

opening (7) and a pot interior (8) formed as a pivoting bearing by means of which the eccentric lever (5) can be or is mounted such 

that eccentric lever can be pivoted about a pivot axis (17) between an initial position and a tensioned position wherein the bearing pot 

(6) has a slot (11) for the pin shaft (3) extending from the pot opening (7) counter to the tensioning direction (10) and along the slot 

(11) has an outer contour (12) that is eccentric with respect to the pivot axis (17). 
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(57) Abstract : 

A reflection system driving device having a multi-axis structure of the present invention comprises: a support frame having a first 

groove rail; a reflection system which is provided at the support frame and reflects light to a lens; a middle frame having a first guide 

rail which corresponds to the first groove rail and a second groove rail; a base frame having a second guide rail corresponding to the 

second groove rail; a first driving unit for moving the support frame in a first direction on the basis of the middle frame; and a second 

driving unit for moving the middle frame in a second direction which is perpendicular to the first direction on the basis of the base 

frame. 
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(57) Abstract : 

Provided in the embodiments of the present application are a random access method a network device and a terminal device. The 

random access method comprises: a terminal device receiving a system message transmitted on a first downlink carrier by a network 

device the system message comprising first information required for random access on a first uplink carrier and second information 

required for random access on a second uplink carrier the frequency of the first uplink carrier being greater than the frequency of the 

second uplink carrier the frequency of the first downlink carrier being equal to the frequency of the first uplink carrier; the terminal 

device transmitting on the first uplink carrier or on the second uplink carrier a random access request message; the terminal device 

receiving a random access response message transmitted by the network device on the first downlink carrier. With the random access 

method provided in the embodiments of the present application the terminal device can complete random access on the first uplink 

carrier or on the second uplink carrier improving the success rate of random access and improving uplink coverage performance of the 

network device. 
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(57) Abstract : 

Disclosed are a scheduling method a base station and a terminal. The method comprises: a base station carrying out according to a pre-

set matrix orthogonal coding on logical port information corresponding to a downlink reference signal and mapping same to a 

corresponding physical channel for transmission wherein the orthogonally coded logical port information includes orthogonal beam 

components; receiving channel quality indication information fed back by a terminal and calculating a spectral efficiency gain after 

wavelength division multiplexing wherein the channel quality indication information is obtained by means of the terminal measuring 

the logical port information including the orthogonal beam components; and carrying out radio resource scheduling for wavelength 

division multiplexing according to the spectral efficiency gain. By means of the present invention a base station can carry out beam 

identification and beam component measurement under multi-beam coverage and in the same cell thereby realizing radio resource 

scheduling during wavelength division multiplexing. 
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(57) Abstract : 

A pressure regulator valve adapted to be secured within a container housing a beverage to be dispensed through the aid of pressure 

within the headspace (11) above the beverage the regulator valve includes a housing (16) containing a piston (26) having one surface 

exposed continuously to the pressure in the headspace and the other surface being engaged by a spring (44) a source of pressurized gas 

(14) such as carbon dioxide is secured to the housing and includes a valve (60) which is activated by the piston which moves 

responsive to a differential between the spring force and the headspace pressure to open the valve (60) when the headspace pressure 

falls below a predetermined level to insert the carbon dioxide into the headspace to maintain the headspace pressure sufficient to 

dispense the beverage. 
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(54) Title of the invention : POSITION INFORMATION PROCESSING SYSTEM AND POSITION INFORMATION 

PROCESSING DEVICE 
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(57) Abstract : 

The present invention sequentially and repeatedly receives a plurality of types of information that can change with the time of day 

including position information obtained using a satellite signal and correlates and records the received plurality of types of information 

with time-of-day information. 
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(57) Abstract : 

The invention relates to a form work (1) for producing concrete products comprising at least one supporting beam (10) with an axis of 

extension (X) at least one panel (20) bendable around a transverse direction (Y) with respect to the axis and at least one adjustment 

device (30) adapted to connect the panel (20) to the beam (10) and to vary the curvature of said panel (20) between a flat undeformed 

condition and curved condition where the outer surface (23a) is convex or if necessary concave wherein said adjustment device (30) is 

connected at least at one intermediate point (24a 24b) of the panel and at least at one edge point (25a 25b) positioned at a lateral edge 

(22a 22b) substantially parallel to the direction of curvature (Y) in order to simultaneously move said points to vary the curvature of 

the outer surface (23 a) of said panel. 
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(57) Abstract : 

The present disclosure relates to a communication technique and system for integrating a 5G communication system for supporting a 

higher data rate after a 4G system with IoT technology. Based on 5G communication technology and IoT related technology this 

disclosure may be applied to an intelligent service (e.g. smart home smart building smart city smart car or connected car health care 

digital education retail security and safety related service). Embodiments relate to a method and apparatus for performing an access in 

an RRC inactive mode in a next generation mobile communication system. 
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(57) Abstract : 

Provided is a photocurable composition that contains a polymerizable monomer (A) a spherical filler (B) having an average particle 

size within the range of 230-1000 nm and a polymerization initiator (C) the photocurable composition being such that: 90% or more of 

the individual particles that constitute the spherical filler (B) are within a range of ±5% of the average particle size; the polymerizable 

monomer (A) and the spherical filler (B) satisfy condition (X1) represented by formula (1): nP < nF (where nP represents the 

refractive index at 25°C of a polymer obtained by polymerizing the polymerizable monomer (A) and nF represents the refractive index 

at 25°C of the spherical filler (B)); and the polymerization initiator (C) includes a photosensitizing compound (C1) a tertiary amine 

compound (C2) and a photoacid generator (C3). 
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(57) Abstract : 

An online identity can be verified based on data from multiple identity sources stored in a blockchain. For example a request for a 

token is received from an entity for authenticating an online identity of the entity to an online service. The request can be stored in a 

blockchain that represents the online identity of the entity by adding a new block to the blockchain. The new block can include data 

indicating the request for the token. The token can be generated based on the one or more ordered blocks in the blockchain. The token 

can be transmitted to the entity. The token can be received from the online service. Confirmation of the online identity of the entity 

can be transmitted to the online service based on receiving the token from the online service. 
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(57) Abstract : 

The purpose of the present invention is to appropriately perform DL data reception and HARQ-ACK transmission even if a data 

scheduling method different from that of an existing LTE system is applied. A user terminal according to one embodiment of the 

present invention is characterized by: including a receiving unit that receives DL control information and a control unit that controls 

the reception of DL data to be scheduled by the DL control information and the transmission of DL data delivery confirmation 

information; the DL control information indicating the relationship between the DL control information reception timing the DL data 

reception timing and the delivery confirmation information transmission timing; and the control unit determining on the basis of the 

DL control information the DL data reception timing and the delivery confirmation information transmission timing. 
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(57) Abstract : 

The present disclosure relates to a communication technique that combines a 5G communication system for supporting a data rate that 

is higher than that of a beyond 4G system with IoT technology and a system thereof. The present disclosure may be applied to 

intelligent services on the basis of 5G communication technology and IoT related technology such as smart home smart building smart 

city smart car or connected car health care digital education retail security and safety related services. Through the present disclosure a 

method of performing access deregistration by a user equipment (UE) and an apparatus therefor are provided. The method includes 

when the UE is registered on both 3rd generation partnership project (3GPP) access and non-3GPP access transmitting to an access 

and mobility management function (AMF) a deregistration request message to deregister the non-3GPP access over the 3GPP access 

and receiving from the AMF a deregistration accept message corresponding to the deregistration request message over the 3GPP 

access. 
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(57) Abstract : 

Disclosed by the embodiments of the present invention are a service management method and device thereof said method comprising: 

a user equipment obtaining a communication address of a gateway user plane and establishing a communication link with the gateway 

user plane by means of the communication address; sending a session connection establishment request message to the gateway user 

plane by means of the communication link; the session establishment request message comprising authentication information of a 

gateway terminal module of the user equipment; the authentication information of the gateway terminal module of the user equipment 

being used by the gateway user plane to trigger a gateway control plane to request an authentication server to authenticate the gateway 

terminal module of the user equipment; receiving by means of the communication link a session connection establishment response 

message sent by the gateway user plane; the session connection establishment response message comprising an authentication result 

and if the authentication result is successful authentication then performing service management according to service policy 

information sent by the gateway user plane by means of the communication link. The embodiments of the present invention increase 

the degree of participation of a user equipment and increase the capability of the user equipment to manage services. 
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(57) Abstract : 

A discontinuous reception method terminal and network device the method comprising: a terminal acquiring discontinuous reception 

DRX parameter information corresponding to configuration parameter information supported by the terminal; and using the acquired 

DRX parameter information to start DRX. The method is used in a communication system the communication system supporting N 

sets of configuration parameters N being an integer greater than or equal to 2 and each set of configuration parameters corresponding 

to a set of discontinuous DRX parameters. A correspondence between DRX parameters and configuration parameters is thereby 

implemented so that DRX parameters are adaptively and flexibly adjusted when configuration parameters are flexibly adjusted on the 

basis of services in a network enabling the terminal to better achieve a balance between latency and power consumption and to better 

adapt to a communication network with greater system capacity lower latency higher network reliability and better network 

availability. 
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(57) Abstract : 

Disclosed in an embodiment of the present application are a communication method and device relating to the field of 

communications. The communication method can comprise: generating beam configuration information wherein the beam 

configuration information comprises beam indication information and beam monitoring information; and then sending the beam 

configuration information to a terminal. The technical solution provided by the present application may be applied to a scenario in 

which a terminal monitors a receive beam according to beam configuration information to receive downlink information sent by a 

base station or a scenario in which a terminal sends uplink information according to beam configuration information through a 

transmit beam. 
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(57) Abstract : 

Provided are a package structure a display panel a display device and a manufacturing method thereof. In the package structure 

provision of a plurality of metal edge components (5) and a plurality of insulating recesses (4) enables an inorganic packaging layer 

(3) to grow along an edge of a metal layer (2) in a varying pattern avoiding the limited growth pattern of prior art inorganic packaging 

layers. Since arrangement of the metal edge components and insulating recesses increases resistance to intrusion of water and oxygen 

and extends an intrusion path external water and oxygen can be effectively blocked from entering a display panel thereby enhancing 

packaging effect on the display panel and extending service life of the display panel. 
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(57) Abstract : 

This invention relates to reinforcing means to prevent local shearing of collecting electrode for electrostatic precipitator comprising a 

reinforcement plate (100) secured to collecting electrode (101) towards the top half of opening thereof, wherein a wire (102) is 

disposed between the electrode and reinforcement, which is positioned at one end of said opening and aligned in the longitudinal 

direction of the reinforcement. It is associated with the following advantageous features:- - Full proof support to the collecting 

electrode. - Limits stress in the collecting electrode under the self-weight, overload, shock loads and ash loads. - Avoids initiation of 

crack in the collecting electrode. - Provides damping effect. - Provides additional factor of safety by strengthening the coroners of the 

collecting electrode openings and reducing peak stresses. - Altering the stress distribution around the opening of the collecting 

electrode - Shifting the peak stress location away from the corner of the collecting electrode opening and from the area of bending 

load to the area of tensile load.  

  

No. of Pages : 15 No. of Claims : 8 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55750 

 

 

 

(12) PATENT APPLICATION PUBLICATION (21) Application No.201934008214 A 

(19) INDIA  

(22) Date of filing of Application :02/03/2019 (43) Publication Date : 22/11/2019 

  

(54) Title of the invention : GLOBAL NAVIGATION SATELLITE SYSTEM RECEIVER, APPLICATION PROCESSOR HAVING 

THE SAME, AND OPERATING METHOD OF THE GLOBAL NAVIGATION SATELLITE SYSTEM RECEIVER. 
 

  

(51) International classification  :G01S19/07  

(31) Priority Document No  
:10-2018-

0057437  

(32) Priority Date  :18/05/2018 

(33) Name of priority country  
:Republic 

of Korea 

(86) International Application No 

        Filing Date  

:NA 

:NA 

(87) International Publication No  : NA  

(61) Patent of Addition to Application Number  

        Filing Date 

:NA 

:NA 

(62) Divisional to Application Number 

        Filing Date 

:NA 

:NA 
 

  

(71)Name of Applicant :  

   1)SAMSUNG ELECTRONICS CO., LTD.  
      Address of Applicant :129, Samsung-ro, Yeongtong-gu, 

Suwon-si, Gyeonggi-do 16677, Republic of Korea.  

(72)Name of Inventor : 

   1)Ki -soo Yu 

   2)Bhaskar Nallapureddy 

   3)Jae-bum Cho 
 

(57) Abstract : 

A global navigation satellite system (GNSS) receiver includes an internal signal processor configured to perform an internal signal 

processing operation on a satellite signal to generate satellite information, a switching circuit configured to transmit the satellite signal 

to the internal signal processor, and a control circuit configured to receive a blanking signal from an external communication device 

instructing that the internal signal processing operation is to be blocked, and configured to output control information for reducing 

transmission power of the external communication device and to control the switching circuit to transmit the satellite signal to the 

internal signal processor regardless of the blanking signal when a frequency at which the blanking signal is received exceeds a 

reference value. 
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(57) Abstract : 

Provided is a method for quantifying urea in a sample solution with a colorimetric method using diacetylmonoxime wherein a reagent 

formulated for use in reaction is refrigerated and the refrigerated reagent is used to quantify urea. In particular an antipyrine-

containing reagent solution is maintained at for example 20oC or lower after being formulated and until the solution is used to 

quantify the urea. 
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The present invention relates to a composite material in particular for use in a transformer and comprising a first and a second grain-

oriented electric strip layer and an interposed polymer layer said polymer layer consisting of a crosslinked high molecular weight 

acrylate-based copolymer and having a layer thickness in the range of 3 to 10 µm. 
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remfry-sagar@remfry.com 

80 DELHI 7578/DELNP/2013  
11/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com 

81 DELHI 201817015064  
11/11/2019 

00:00:00 

REMFRY And SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009  

remfrysagar@remfry.com,remfry-

sagar@remfry.com 

82 DELHI 201617002732  
11/11/2019 

00:00:00 
E 556 GREATER KAILASH II 

sna@sna-

ip.com,docket.sna@gmail.com 

83 DELHI 201711027878  
11/11/2019 

00:00:00 

ZeusIP Advocates C-4, Jangpura 

Extension, New Delhi - 110 014 

Telephone No. +91-11-41370000, 

41824330, 41824331 Mobile No. 

+91-7042934488 Fax No. +91-11-

41824334, 24323338 E-mail: 

info@zeusip.com 

 

info@zeusip.com,info@ZeusIP.com 

84 DELHI 201717022653  
11/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House at Millennium 

Plaza, Sector 27 Gurgaon 122 009, 

India 

remfry-sagar@remfry.com 

85 DELHI 2090/DEL/2014  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

86 DELHI 2618/DEL/2015  
11/11/2019 

00:00:00 

L.S. DAVAR & CO., PATENT AND 

TRADEMARKS ATTORNEY, 5/1, 

(FIRST FLOOR), KALKAJI 

EXTENSION NEW DELHI-110 019  

lsdavar@ndf.vsnl.net.in,MAILINFO

@LSDAVAR.IN 
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87 DELHI 201717013266  
11/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

88 DELHI 201717026210  
11/11/2019 

00:00:00 

Mirandah Asia (India) Level 5, 

Caddie Commercial Tower, 

Hospitality District, Aerocity, IGI 

Airport, New Delhi  110 037, India 

india@mirandah.co.in 

89 DELHI 201717034276  
11/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India.  

remfry-sagar@remfry.com 

90 DELHI 201717029422  
11/11/2019 

00:00:00 

Anand And Anand ADVOCATES B 

41 Nizamuddin East New Delhi  

110013 India  

email@anandandanand.com 

91 DELHI 201617022300  
11/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA  

remfry-

sagar@remfry.com,patents@remfry.c

om,remfry-sagar@remfry.com 

92 DELHI 2016/DEL/2013  
11/11/2019 

00:00:00 

DR. B.L. ARYA AMITY 

UNIVERSITY UTTAR PRADESH, 

SECTOR-125, NOIDA. 

registrar@amity.edu 

93 DELHI  90/DELNP/2013  
11/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

94 DELHI 5616/DELNP/2013  
11/11/2019 

00:00:00 

LEX ORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg New Delhi  110 

001 India 

mail@lexorbis.com 

95 DELHI 5616/DELNP/2015  
11/11/2019 

00:00:00 

Abu Ghazaleh Intellectual Property 

(AGIP) TMP Agents India Pvt. Ltd. 

HL Arcade 3rd Floor , Plot No. 14 

,Sector 5 (MLU) Above AXIS Bank 

Dwarka , New Delhi 110075 , India 

india@agip.com 

96 DELHI 201617003253  
11/11/2019 

00:00:00 

E 556 GREATER KAILASH II NEW 

DELHI 

 

sna@sna-

ip.com,docket.sna@gmail.com 

97 DELHI 201617012471  
11/11/2019 

00:00:00 

AUTHORISED PATENT AGENT I 

N INDIA Bhatnagar & Associates , 

161, Vigyan Vihar, Delhi - 110 092. 

bhatnagarmp@yahoo.com,bhatnagar_

associates@yahoo.com 

98 DELHI 201617043299  
11/11/2019 

00:00:00 

B 10 Ground Floor Vishwakarma 

Colony M.B. Road New Delhi 

110044 

desk@patentwire.co.in 

99 DELHI 201617001995  
11/11/2019 

00:00:00 

LAKSHMI  KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

 

iprdel@lakshmisri.com 

100 DELHI 201917001156  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 515-B, Platinum 

Tower, 5th Floor, Sohna Road, Sector 

47, Gurgaon - 122002, National 

Capital Region, India.  

IPO@KNSPARTNERS.COM,ipo@k

nspartners.com 

101 DELHI 201817009867  
11/11/2019 

00:00:00 

LEXORBIS 709/710 Tolstoy House 

15 17 Tolstoy Marg New Delhi  110 

001 India  

mail@lexorbis.com 
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102 DELHI 201817007236  
11/11/2019 

00:00:00 

LALL LAHIRI & SALHO TRA Plot 

No. B 28 Sector 32 Institutional Area 

Gurgaon 122 001 (Haryana) India Fax 

No.: (0124) 2384898 Mobile: +91 

9971726980 E mail: gpo@lls.in ; 

patents@lls.in ; 

gpo@lls.in,patents@rahulchaudhry.co

m 

103 DELHI 201617045013  
11/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

104 DELHI 201714036622  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys, 515-B, Platinum 

Tower, 5th Floor, Sohna Road, Sector 

47, Gurgaon 122002, National Capital 

Region, India  

ipo@knspartners.com 

105 DELHI 201717000876  
11/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

106 DELHI 201717020773  
11/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

remfry-

sagar@remfry.com,patents@remfry.c

om 

107 DELHI 201717039547  
11/11/2019 

00:00:00 

MIRANDAH ASIA (INDIA) LEVEL 

5, CADDIE COMMERCIAL 

TOWER, HOSPITALITY 

DISTRICT, AEROCITY, IGI 

AIRPORT, NEW DELHI  110 037, 

INDIA  

india@mirandah.co.in 

108 DELHI 1146/DEL/2015  
11/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15  17, Tolstoy Marg New Delhi -110 

001,India 

info@indiaip.com 

109 DELHI 639/DEL/2014  
11/11/2019 

00:00:00 

B-703, Crown Apartments, Plot 18B, 

Sector 7, Dwarka, New Delhi  

110075, India 

kmalhotra1901@gmail.com,mail@gi

p-india.in,gipindia.ipr@gmail.com 

110 DELHI 5977/DELNP/2014  
11/11/2019 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 
email@anandandanand.com 

111 DELHI 1047/DEL/2014  
11/11/2019 

00:00:00 

Vikram Pratap Singh Thakur , M/s. 

Brain League IP Counsels #40,1st 

Floor, JC Industrial Estate, 

Kanakapura Road Bangalore 62 

Landmark: Near Metro 

patent@brainleague.com,nitin@banan

aip.com,patent@bananaip.com 

112 DELHI 201711032269  
11/11/2019 

00:00:00 

Masilamani Law Partners B-25, 

Sector 92, NOIDA Uttar Pradesh  

201304 India  

mlp@mlpchambers.com,nitin.masila

mani@mlpchambers.com 

113 DELHI 201717012531  
11/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

114 DELHI 201617013146  
11/11/2019 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 
email@anandandanand.com 

115 DELHI 201617040939  
11/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

116 DELHI 201817019157  
11/11/2019 

00:00:00 

LEXORBIS 709/710 Tolstoy House 

15 17 Tolstoy Marg New Delhi  110 

001  

mail@lexorbis.com 
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117 DELHI 201817013030  
11/11/2019 

00:00:00 

REMFRY And SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009  

remfrysagar@remfry.com 

118 DELHI 201717022659  
11/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

119 DELHI 201717036340  
11/11/2019 

00:00:00 

GROSER & GROSER Patent and 

Trade Mark Attorneys of D 1/5 DLF 

Qutab Enclave Phase I Gurgaon 

INDIA.  

kevin@groserandgroser.com 

120 DELHI 201714044989  
11/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009,India. 

patents@remfry.com,remfry-

sagar@remfry.com 

121 DELHI 8315/DELNP/2013  
11/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com 

122 DELHI 2750/DEL/2014  
11/11/2019 

00:00:00 

YOGESH DHOBLE 

SPS(CONTROLLING OFFICER), 

IPU, CSIR, NISCAIR BUILDING, 

14, SATSANG VIHAR MARG, 

NEW DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 

123 DELHI 2418/DELNP/2015  
11/11/2019 

00:00:00 

59 , Harmony Apartments, Pocket- 1 , 

Sector- 4 , Dwarka ,New Delhi 

110078,India 

info@aswal.com,sudhir@aswal.com 

124 DELHI 2352/DEL/2015  
12/11/2019 

00:00:00 

HEAD, INNOVATION 

PROTECTION UNIT,CSIR, 

NISCAIR BUILDING, 14, 

SATSANG VIHAR MARG, NEW 

DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 

125 DELHI 11798/DELNP/2015  
13/11/2019 

00:00:00 

VUTTS & ASSOCIATES LLP No. 

704 THE CASTLE PLOT 36 A 

SECTOR 56 

email@vutts.com,prabhakar@vutts.co

m 

126 DELHI 201917002324  
13/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung 

Enclave New Delhi 110029 India 

IPRDEL@LAKSHMISRI.COM,iprde

l@lakshmisri.com 

127 DELHI 201717012123  
13/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & 

Co.Amarchand Towers 216 Okhla 

Industrial Estate Phase III New Delhi 

110020 

dev.robinson@amsshardul.com 

128 DELHI 201717018326  
13/11/2019 

00:00:00 

KHURANA & KHURANA 

Advocates and IP Attorneys, E-13 

UPSIDC, Site-IV, Behind Grand-

Venice, Kasna Road, Greater Noida, 

201310,UP,India 

 

info@khuranaandkhurana.com 

129 DELHI 201717023625  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

Telephone No. 91 124 280 6100 

Telefax No. 91 124 280 6101 E mail: 

remfry sagar@remfry.com 

patents@remfry.com 

 

remfry-sagar@remfry.com 

mailto:patents@remfry.com
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130 DELHI 201717023822  
13/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law A 11 Shubham Enclave Paschim 

Vihar New Delhi 110063 India 

ipo@knspartners.com,knk@kankrish

me.com,kankrishmefer@gmail.com 

131 DELHI 201717038180  
13/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES 

Attorneys at  law Central Square Suite 

328 Plaza III 20 Manoharlal Khurana 

Marg Bara Hindu Rao (off Rani 

Jhansi Road) Delhi 110006 (India)  

sna@sna-

ip.com,docket.sna@gmail.com 

132 DELHI 4896/DELNP/2015  
13/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27, Gurgaon,122009,India 
remfry-sagar@remfry.com 

133 DELHI 9151/DELNP/2013  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

134 DELHI 305/DEL/2015  
13/11/2019 

00:00:00 

DR. INDRA DWIVEDY 

SPS(CONTROLLING OFFICER), 

IPU, CSIR, NISCAIR BUILDING, 

14, SATSANG VIHAR MARG, 

NEW DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 

135 DELHI 201714033176  
13/11/2019 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, 

Noida-210301, NCR, India 

patent@saikrishnaassociates.com,info

@saikrishnaassociates.com,garima@s

aikrishnaassociates.com 

136 DELHI 201714038713  
13/11/2019 

00:00:00 

Patentwire Consultants Pvt. Ltd. B-

10, Ground Floor, Vishwakarma 

Colony M.B. Road, New Delhi-

110044, India  

desk@patentwire.co.in,patentwire@p

atentwire.co.in 

137 DELHI 1786/DEL/2014  
13/11/2019 

00:00:00 

DR. INDRANI GHOSH HEAD, IPU, 

CSIR, NISCAIR BUILDING, 14, 

SATSANG VIHAR MARG, NEW 

DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in 

138 DELHI 201617015119  
13/11/2019 

00:00:00 
E 556 GREATER KAILASH II 

sna@sna-

ip.com,docket.sna@gmail.com,SNA

@SNA-IP.COM 

139 DELHI 201717015655  
13/11/2019 

00:00:00 

C/O IPR Consultants, Tapasya Corp 

Heights, Regus Centre, Ground Floor, 

Tower B, Sector 126, Noida-201303, 

info@iprconsultants.org 

140 DELHI 201617024868  
13/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com,manisha@lexorbi

s.com 

141 DELHI 201717013726  
13/11/2019 

00:00:00 

OBHAN & ASSOCIATES N-94 

Second Floor, Panchsheel Park, New 

Delhi  110017  

email@obhans.com 

142 DELHI 7824/DELNP/2013  
13/11/2019 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 

email@anandandanand.com,archana

@anandandanand.com 

143 DELHI 4074/DELNP/2015  
13/11/2019 

00:00:00 

LEX ORBIS 709/710, TOLSTOY 

HOUSE 15-17, TOLSTOY MARG 

NEW DELHI  110001 INDIA 

mail@lexorbis.com 

144 DELHI 201617020861  
13/11/2019 

00:00:00 

S/19 22 IFAIA Center Greater Noida 

Shopping Plaza Site IV Kasna Road 

Plot 7/2 

tarun@khuranaandkhurana.com,dock

et@khuranaandkhurana.com,info@kh

uranaandkhurana.com 

145 DELHI 9278/DELNP/2015  
13/11/2019 

00:00:00 

Anand And Anand B -41 

NIZAMUDDIN EAST New Delhi 

110013,India 

 

email@anandandanand.com 
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146 DELHI 10466/DELNP/2012  
13/11/2019 

00:00:00 

KAN AND KRISHME  

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS  KNK 

HOUSE  B-483  MEERA BAGH  

PASCHIM VIHAR  NEW DELHI-

110063  INDIA.  

knk@kankrishme.com 

147 DELHI 201717040646  
13/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India Phone No: 0091 11 24355076 

91 120 4059300 Fax No: 0091 11 

24354243 91 120 4243056 58 E mail: 

email@anandandanand.com 

archana@anandandanand.com; 

Mobile No: +91 9717990240 

email@anandandanand.com 

148 DELHI 201617016382  
13/11/2019 

00:00:00 
D 1/5 DLF Qutab Enclave Phase I kevin@groserandgroser.com 

149 DELHI 201717000018  
13/11/2019 

00:00:00 

SHARAD VADEHRA A 11 

Shubham Enclave Paschim Vihar 

New Delhi 110063 INDIA 

knk@kankrishme.com 

150 DELHI 201717034264  
13/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys 515 B Platinum 

Tower 5th Floor Sohna Road Sector 

47 Gurgoan 122002 National Capital 

Region India 

gurgaon@knspartners.com 

151 DELHI 2447/DEL/2014  
13/11/2019 

00:00:00 

JAIN & PARTNERS 805, Padma 

Tower-1, 5, Rajendra Place, New 

Delhi-110008 

info@jainandpartners.com 

152 DELHI 201617026827  
13/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com,manisha@lexorbi

s.com 

153 DELHI 3788/DEL/2014  
13/11/2019 

00:00:00 

LEX ORBIS Intellectual Property 

Practice 709/710, Tolstoy House 15  

17, Tolstoy Marg New Delhi -110 001 

mail@lexorbis.com,manisha@lexorbi

s.com 

154 DELHI 201717011215  
13/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

155 DELHI 201617041895  
13/11/2019 

00:00:00 
Adastra IP 2054 Sector 8 

patent@adastraip.com,patent@adastra

.com 

156 DELHI 201617044889  
13/11/2019 

00:00:00 

LEX ORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg New Delhi  110 

001 India 

mail@lexorbis.com,manisha@lexorbi

s.com,IPRDEL@LAKSHMISRI.CO

M 

157 DELHI 847/DEL/2013  
13/11/2019 

00:00:00 
A-9, SECTOR-9, NOIDA-201301 

newdelhi@foxmandal.com,keerti.gupt

a@foxmandal.com 

158 DELHI 201617026372  
13/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com,manisha@lexorbi

s.com 

159 DELHI 201717015308  
13/11/2019 

00:00:00 

PATENT & TRADEMARK 

ATTORNEYS E-556, GREATER 

KAILASH II NEW DELHI 110 048 

  

sna@sna-

ip.com,docket.sna@gmail.com 

160 DELHI 201717013182  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi-110029 

 

iprdel@lakshmisri.com 
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161 DELHI 201717024664  
13/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India Phone No: 0091 11 24355076 

91 120 4059300 Fax No: 0091 11 

24354243 91 120 4243056 58 E mail: 

email@anandandanand.com 

archana@anandandanand.com; 

Mobile No: +91 9717990240 

archana@anandandanand.com 

162 DELHI 201817028034  
13/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

163 DELHI 201717002392  
13/11/2019 

00:00:00 

LEXORBIS 709/710 Tolstoy House 

15 17 Tolstoy Marg New Delhi  110 

001 

mail@lexorbis.com 

164 DELHI 10273/DELNP/2015  
13/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

manisha@lexorbis.com 

165 DELHI 5673/DELNP/2013  
13/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLEN NIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

166 DELHI 201818038567  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Tower A, 8th Floor, 

Gurgaon 122 009, India 

remfry-sagar@remfry.com 

167 DELHI 244/DELNP/2014  
13/11/2019 

00:00:00 

Anand and Anand Advocates B-41, 

Nizamuddin East, New Delhi-110013 
email@anandandanand.com 

168 DELHI 2860/DEL/2014  
13/11/2019 

00:00:00 

KHURANA & KHURANA, 

ADVOCATES AND IP 

ATTORNEYS, E-13, UPSIDC, SITE-

IV, BEHIND-GRAND VENICE, 

KASNA ROAD, GREATER NOIDA 

201310, UP, NATIONAL CAPITAL 

REGION, INDIA. 

info@khuranaandkhurana.com 

169 DELHI 201617041370  
13/11/2019 

00:00:00 

Singh and Singh Lall & Sethi D 17 

South Extension II New Delhi 110049 
info@indiaip.com 

170 DELHI 201717034879  
13/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys 515 B Platinum 

Tower 5th Floor Sohna Road Sector 

47 Gurgaon 122002 National Capital 

Region India  

ipo@knspartners.com 

171 DELHI 1993/DELNP/2015  
13/11/2019 

00:00:00 

SHARDUL AMARCHAND 

MANGALDAS & CO. 

ADVOCATES & SOLICITORS 

AMARCHAND TOWERS 216, 

OKHLA INDUSTRIAL ESTATE 

PHASE-III NEW DELHI -110020, 

INDIA  

dev.robinson@amsshardul.com 

172 DELHI 201611010544  
13/11/2019 

00:00:00 

Legasis Partners (Pune) B-105, ICC 

Trade Towers Senapati Bapat Road, 

Pune 411016, India 

ip@legasis.in 

173 DELHI 201617028161  
13/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

 

manisha@lexorbis.com 
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174 DELHI 201617041150  
13/11/2019 

00:00:00 

SHARAD VADEHRA A 11 

Shubham Enclave Paschim Vihar 

New Delhi 110063 INDIA 

knk@kankrishme.com 

175 DELHI 11366/DELNP/2015  
13/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

176 DELHI 201717006327  
13/11/2019 

00:00:00 

OBHAN & ASSOCIATES N-94 

Second Floor, Panchsheel Park, New 

Delhi  110017  

email@obhans.com 

177 DELHI 201617014665  
13/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

178 DELHI 10584/DELNP/2015  
13/11/2019 

00:00:00 

Mission Legal Advocates, No. 12. 

Canal Bank Road, Gandhi Nagar, 

Adyar, Chennai - 600020, Tamil 

Nadu, India 

info@missionlegal.com,info@anovip.

com 

179 DELHI 201717000696  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

180 DELHI 201717014522  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi-110029 

iprdel@lakshmisri.com 

181 DELHI 201617012706  
13/11/2019 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 

email@anandandanand.com,emoil@a

nandandanand.com 

182 DELHI 201617000839  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

183 DELHI 201717035701  
13/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES 

Attorneys at  law Central Square Suite 

328 Plaza III 20 Manoharlal Khurana 

Marg Bara Hindu Rao (off Rani 

Jhansi Road) Delhi 110006 (India)  

sna@sna-

ip.com,docket.sna@gmail.com 

184 DELHI 201814045190  
13/11/2019 

00:00:00 

BOUDHIK IP 204, DLF Star Tower 

Sector 30, Gurgaon-122001, Haryana, 

India Mobile: +91 9971546304  

vivek@boudhikip.com 

185 DELHI 7813/DELNP/2013  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon National Capital Region 

ipo@knspartners.com 

186 DELHI 10372/DELNP/2015  
13/11/2019 

00:00:00 

K-4, SOUTH EXTENSION II NEW 

DELHI-110049 
ipr@archerangel.com 

187 DELHI 3834/DEL/2014  
13/11/2019 

00:00:00 

Anand & Anand Advocates B-41, 

Nizamuddin East New Delhi  110013, 

India 

archana@anandandanand.com,email

@anandandanand.com 

188 DELHI 201714034370  
13/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India 

archana@anandandanand.com,email

@anandandanand.com 

189 DELHI 201717021008  
13/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung Enclave 

New Delhi 110029 India 

iprdel@lakshmisri.com 

190 DELHI 8998/DELNP/2013  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & SRIDHARAN 

B6/10, SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

191 DELHI 2901/DEL/2015  
13/11/2019 

00:00:00 

HEAD, IPU DIVISION, CSIR, 

NISCAIR BUILDING, 14, 

SATSANG VIHAR MARG, NEW 

DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55766 

 

 

 

192 DELHI 201717003398  
13/11/2019 

00:00:00 

Lall Lahiri & Salhotra LLS House 

Plot No. B 28 Sector 32 Institutional 

Area 

gpo@lls.in,patents@rahulchaudhry.co

m 

193 DELHI 2741/DEL/2015  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India. 

patents@remfry.com,remfry-

sagar@remfry.com 

194 DELHI 201814015543  
13/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com,malathi.l@lak

shmisri.com 

195 DELHI 201717037973  
13/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

India 

knk@kankrishme.com 

196 DELHI 201714038917  
13/11/2019 

00:00:00 

WADHWA LAW OFFICES, FIRST 

FLOOR, IRIS THREE ONE TWO, 

312 UDYOG VIHAR PHASE 11, 

GURGAON 122015, INDIA 

patent@walaw.in 

197 DELHI 396/DEL/2013  
13/11/2019 

00:00:00 

R-1, NO. 401-402, SF, HAUZ KHAS 

ENCLAVE, NEW DELHI - 110016, 

INDIA 

kotni@lexport.in 

198 DELHI 977/DEL/2014  
13/11/2019 

00:00:00 

SHARDUL AMARCHAND 

MANGALDAS & CO. ADVOCATES & 

SOLICITORS AMARCHAND TOWERS 

216, OKHLA INDUSTRIAL ESTATE 

PHASE III, NEW DELHI-110020 

dev.robinson@amarchand.com,dev.robins

on@amsshardul.com 

199 DELHI 6592/DELNP/2015  
13/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

manisha@lexorbis.com 

200 DELHI 3331/DEL/2014  
13/11/2019 

00:00:00 

KANALYSIS CONSULTANT (P.) 

LTD KH-368/369, FIRST AND 

SECOND FLOOR, SULTANPUR 

M.G. ROAD, NEW DELHI-110030, 

INDIA.  

docket@kanalysis.com,bpo.mail@ge.

com,ajay.panwar@power.alstom.com 

201 DELHI 201817031872  
13/11/2019 

00:00:00 

P.S.DAVAR & CO., N-220 

GREATER KAILASH-1 NEW 

DELHI 110048 India  

psdavar@psdavar.com 

202 DELHI 7443/DELNP/2013  
13/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

 

remfry-sagar@remfry.com 

203 DELHI 2528/DELNP/2015  
13/11/2019 

00:00:00 

Remfry House , Millenium Plaza , Sec 

27,Gurgaon 122009, India 
remfry-sagar@remfry.com 

204 DELHI 201717011048  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

205 DELHI 201717007929  
13/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

206 DELHI 1460/DEL/2015  
13/11/2019 

00:00:00 

L.S.DAVAR & CO. 32, RADHA 

MADHAV DUTTA GARDEN 

LANE KOLKATA -700010 

info@anovip.com,KOLKATAPATE

NT@LSDAVAR.IN,DOCKETING@

LSDAVAR.IN,MAILINFO@LSDAV

AR.IN 
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207 DELHI 921/DELNP/2013  
13/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com 

208 DELHI 201717037368  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

patents@remfry.com 

209 DELHI 201817001127  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India.  

remfry-sagar@remfry.com 

210 DELHI 201817016486  
13/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law A 11 Shubham Enclave Paschim 

Vihar New Delhi 110063 India 

knk@kankrishme.com 

211 DELHI 201918001057  
13/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law, KNK House, A-11, Shubham 

Enclave, Paschim Vihar, New Delhi-

110063, India 

knk@kankrishme.com 

212 DELHI 5272/DELNP/2015  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44, 

Gurgaon 122003, National Capital 

Region, India 

ipo@knspartners.com 

213 DELHI 201714010445  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India. - 

Telephone No. 91-124-280-6100 

Telefax No. 91-124-280 6101 E-mail: 

remfry-sagar@remfry.com 

patents@remfry.com 

patents@remfry.com,remfry-

sagar@remfry.com 

214 DELHI 201717001507  
13/11/2019 

00:00:00 

DR. VISHAL TRIPATHI VALUOO-

LEGAL A-1, 701, OLIVE COUNTY 

SECTOR-5, VASUNDHARA 

GHAZIABAD -201012 NATIONAL 

CAPITAL REGION 

vishal@valuoo-

legal.com,info@indiaip.com,remfry-

sagar@remfry.com 

215 DELHI 201717013168  
13/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road Gurgaon 122002 

patent@depenning.com 

216 DELHI 201717020950  
13/11/2019 

00:00:00 

Bhatnagar & Associates Patent 

Design & Trademark Attorneys 161 

Vigyan Vihar Delhi 110092 India 

bhatnagarmp@yahoo.com,bhatnagar_

associates@yahoo.com 

217 DELHI 201814005784  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India. - 

Telephone No. 91-124-280-6100 

Telefax No. 91-124-280 6101 E-mail: 

remfry-sagar@remfry.com 

patents@remfry.com 

patents@remfry.com,remfry-

sagar@remfry.com 

218 DELHI 201817049626  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India.  

ranjna.dutt@remfry.com,remfry-

sagar@remfry.com 

219 DELHI 201717005183  
13/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & 

Co.Amarchand Towers 216 Okhla 

Industrial Estate Phase III New Delhi 

110020 

 

dev.robinson@amsshardul.com 
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220 DELHI 201717013134  
13/11/2019 

00:00:00 

Mirandah Asia (India) Level 5, 

Caddie Commercial Tower, 

Hospitality District, Aerocity, IGI 

Airport, New Delhi  110 037, India 

india@mirandah.co.in 

221 DELHI 201617029753  
13/11/2019 

00:00:00 

anovIP 45/1 Floor 3 Corner Market 

Malviya Nagar New Delhi 110017 

INDIA  

info@anovip.com 

222 DELHI 201711042347  
13/11/2019 

00:00:00 

Arghya Ashis Roy (IN/PA 2346) of C/O 

Umesh S. Tadas, B-5/6, N.S.K. Co-

operative Housing Society, Civil Lines, 

Nagpur-440 001, Maharashtra, India 

royak777@gmail.com 

223 DELHI 201817005004  
13/11/2019 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B 140 Sector 51 Noida 

210301 NCR India Tel: +91 120 4633900 

(100 Lines)  

patent@saikrishnaassociates.com,garima

@saikrishnaassociates.com 

224 DELHI 201817016964  
13/11/2019 

00:00:00 

Anand And Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

email@anandandanand.com,archana

@anandandanand.com 

225 DELHI 2660/DEL/2013  
13/11/2019 

00:00:00 

L.S DAVAR & COMPANY 32, RADHA 

MADHAV DUTTA GARDEN LANE  

KOLKATA 700010, WEST BENGAL 

PHONE: 91-33-23633251 FAX: 91-33-

2263-3248 E-MAIL: 

davar@cal2.vsnl.net.in 

kolkatapatent@lsdavar.in,docketing@lsda

var.in,mailinfo@lsdavar.in 

226 DELHI 201617043494  
13/11/2019 

00:00:00 

Dua Associates 202 206 Tolstoy 

House 15 Tolstoy Marg New Delhi 

110001 

vgulwani@duaassociates.com 

227 DELHI 1230/DEL/2013  
13/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

228 DELHI 7015/DELNP/2014  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon National Capital Region 

ipo@knspartners.com 

229 DELHI 201818008149  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India.  

remfry-sagar@remfry.com 

230 DELHI 201714021970  
13/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  110013, 

India Phone No: 0091-11-24355076, 91-

120-4059300 Fax No: 0091-11-24354243, 

91-120-4243056-58 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com 

archana@anandandanand.com,email@ana

ndandanand.com 

231 DELHI 1591/DEL/2014  
13/11/2019 

00:00:00 

DR. SHIKHA RASTOGI HEAD, 

IPU, CSIR, NISCAIR BUILDING, 

14, SATSANG VIHAR MARG, 

NEW DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 

232 DELHI 7592/DELNP/2015  
13/11/2019 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 

email@anandandanand.com,Archana

@anandandanand.com 

233 DELHI 201717000644  
13/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

234 DELHI 201717015474  
13/11/2019 

00:00:00 

SINGH & ASSOCIATES, Founder: 

Manoj K. Singh, Advocates & 

Solicitors, having offices at N 30, 

Malviya Nagar, New Delhi - 110017 

newdelhi@singhassociates.in,ipr@sin

ghassociates.in 
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235 DELHI 201717022603  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122009 India. 

remfry-

sagar@remfry.com,patents@remfry.c

om 

236 DELHI 201717006962  
13/11/2019 

00:00:00 

Z 29 Lower Ground Floor, Houz 

Khas, New Delhi-110016  

info@orionisip.com,saurabh@orionisi

p.com 

237 DELHI 201717019013  
13/11/2019 

00:00:00 

LALL LAHIRI & SALHOTRA Plot 

No. B 28 Sector 32 Institutional Area 

Gurgaon 122 001 (Haryana) India 

gpo@lls.in,patents@rahulchaudhry.co

m 

238 DELHI 201617020520  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

239 DELHI 2537/DELNP/2015  
13/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27,Gurgaon 122009, India 
remfry-sagar@remfry.com 

240 DELHI 2408/DEL/2010  
13/11/2019 

00:00:00 

SUBRAMANIAM, NATRAJ & 

ASSOCIATES ATTORNEYS-AT-

LAW PATENT AND TRADE 

MARK ATTORNEYS E-556, 

GREATER KAILASH II NEW 

DELHI 110 048 

sna@sna-

ip.com,docket.sna@gmail.com 

241 DELHI 7387/DELNP/2014  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon National Capital Region 

ipo@knspartners.com 

242 DELHI 4701/DELNP/2015  
13/11/2019 

00:00:00 

Lall & Sethi Advocates D 17 South 

Extension II 
info@indiaip.com 

243 DELHI 201717039984  
13/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

244 DELHI 201817043035  
13/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India Mobile No: +91 

9717990240 

archana@anandandanand.com,email

@anandandanand.com 

245 DELHI 3976/DELNP/2015  
13/11/2019 

00:00:00 

S/19 22 IFAIA Center Greater Noida 

Shopping Plaza Site IV Kasna Road 

Plot 7/2 

docket@khuranaandkhurana.com 

246 DELHI 201817017886  
13/11/2019 

00:00:00 

Name D.P AHUJA And Co. Postal 

Address DLF STAR TOWER 

OFFICE NO. 510 SECTOR 30 

GURGAON 122 001 NCR INDIA  

patents@dpahuja.com 

247 DELHI 201617013044  
13/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

248 DELHI 201617022877  
13/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & 

Co.Amarchand Towers 216 Okhla 

Industrial Estate Phase III New Delhi 

110020 

Connect@AMSShardul.com,dev.robi

nson@AMSShardul.com 

249 DELHI 10081/DELNP/2015  
13/11/2019 

00:00:00 

Dr. MEHTA Ramesh Kumar 

Advocate & Patent Attorney; and 

MEHTA Neelu and KAMPANI Nidhi 

and MEHTA Ankush Patent Agents 

all of Mehta & Mehta Associates 

Mehta House B -474 , Sushant Lok I , 

Sector 27 ,GURGAON  122 002 NCR 

INDIA  

 

mehta@mehtaip.com 
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250 DELHI 201617032735  
13/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

251 DELHI 1119/DELNP/2013  
13/11/2019 

00:00:00 

LEX ORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg New Delhi  110 

001 India 

mail@lexorbis.com 

252 DELHI 201717019162  
13/11/2019 

00:00:00 

DUA ASSOCIATES 202 206 Tolstoy 

House 15 Tolstoy Marg New Delhi 

110001,India 

duadel@duaassociates.com,vgulwani

@duaassociates.com 

253 DELHI 201711004898  
13/11/2019 

00:00:00 

Shuchi Agarrwal SS 

INTELLECTUAL PROPERTY 

NEETI CONSULTANCY LLP A-32, 

SECTOR-35, NOIDA 

email@ipneeti.com,shuchi@ipneeti.c

om 

254 DELHI 2049/DELNP/2015  
13/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

255 DELHI 201817001144  
13/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

email@anandandanand.com 

256 DELHI 201717004405  
13/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

257 DELHI 201817024139  
13/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

email@anandandanand.com 

258 DELHI 201817038846  
13/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg, New Delhi  110 

001 India  

rahul@lexorbis.com,mail@lexorbis.c

om 

259 DELHI 201617040535  
13/11/2019 

00:00:00 

SHARAD VADEHRA A 11 

Shubham Enclave Paschim Vihar 

New Delhi 110063 INDIA 

knk@kankrishme.com 

260 DELHI 9506/DELNP/2013  
13/11/2019 

00:00:00 

R.K.DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS PODAR 

CHAMBERS, S.A.BRELVI ROAD, 

FORT, MUMBAI- 400001. 

dewan@rkdewanmail.com 

261 DELHI 201711021039  
13/11/2019 

00:00:00 

Sagacious Research Pvt. Ltd. 502, 

Enkay Town Plaza I Block, Palam 

Vihar Gurgaon-122017 Haryana India 

vivek.dahiya@sagaciousresearch.com 

262 DELHI 201814034018  
13/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

archana@anandandanand.com,email

@anandandanand.com 

263 DELHI 2569/DEL/2014  
13/11/2019 

00:00:00 

DR. INDRA DWIVEDY 

SPS(CONTROLLING OFFICER), 

IPU, CSIR, NISCAIR BUILDING, 

14, SATSANG VIHAR MARG, 

NEW DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 

264 DELHI 2020/DELNP/2014  
13/11/2019 

00:00:00 

REMFRY & SAGAR REMFRY 

HOUSE 8TH FLOOR TOWER A 

MILLENIUM PLAZA  SEC 27 

remfry-sagar@remfry.com 

265 DELHI 201814010387  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009,India.  

patents@remfry.com,remfry-

sagar@remfry.com 
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266 DELHI 201817017553  
13/11/2019 

00:00:00 

LALL LAHIRI And SALHOTRA 

Plot No. B 28 Sector 32 Institutional 

Area Gurgaon 122 001 (Haryana) 

India  

gpo@lls.in,patents@rahulchaudhry.co

m 

267 DELHI 5937/DELNP/2015  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon 122003 National Capital 

Region India 

ipo@knspartners.com 

268 DELHI 201917002865  
13/11/2019 

00:00:00 

Name D.P AHUJA & Co. Postal 

Address DLF STAR TOWER, 

OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA  

PATENTS@DPAHAUJA.COM,pate

nts@dpahuja.com 

269 DELHI 3085/DEL/2014  
13/11/2019 

00:00:00 

LEX ORBIS Intellectual Property 

Practice 709/710, Tolstoy House 15  

17, Tolstoy Marg New Delhi -110 001 

mail@lexorbis.com,manisha@lexorbi

s.com 

270 DELHI 3695/DEL/2014  
13/11/2019 

00:00:00 

LEX ORBIS Intellectual Property 

Practice 709/710, Tolstoy House 15  

17, Tolstoy Marg New Delhi -110 001 

mail@lexorbis.com,manisha@lexorbi

s.com 

271 DELHI 11493/DELNP/2015  
13/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com,archana

@anandandanand.com 

272 DELHI 201617017876  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

273 DELHI 1390/DEL/2014  
13/11/2019 

00:00:00 

RNA, IP ATTORNEYS 401-402, 4th 

Floor, Suncity Success Tower, Sector 

- 65, Golf Course Extension Road, 

Gurgaon - 122 005 National Capital 

Region (Haryana), India 

patents@rnaip.com 

274 DELHI 5949/DELNP/2013  
13/11/2019 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, NIZAMUDDIN 

EAST NEW DELHI  110013, INDIA  

anandandanand@vsnl.com 

275 DELHI 7199/DELNP/2015  
13/11/2019 

00:00:00 

Remfry & Sagar, Remfry House, 

Millenium Plaza, Sector 27, Gurgaon 

122009 

remfry-sagar@remfry.com 

276 DELHI 201714015366  
13/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India 

archana@anandandanand.com,email

@anandandanand.com 

277 DELHI 201811041112  
13/11/2019 

00:00:00 

Shuchi Agarwal, SS Intellectual 

Property Neeti Consultancy LLP, A-

32, SECTOR-35, NOIDA, 201301 

India 

email@ipneeti.com 

278 DELHI 201717007808  
14/11/2019 

00:00:00 

SHARAD VADEHRA A 11 

Shubham Enclave Paschim Vihar 

New Delhi 110063 INDIA 

knk@kankrishme.com 

279 DELHI 201717020770  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

remfry-

sagar@remfry.com,patents@remfry.c

om 

280 DELHI 201617018356  
14/11/2019 

00:00:00 

S/19 22 IFAIA Center Greater Noida 

Shopping Plaza Site IV Kasna Road 

Plot 7/2 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

281 DELHI 201617029570  
14/11/2019 

00:00:00 

ZeusIP Advocates C 4 Jangpura 

Extension New Delhi 

 

info@Zeusip.com,info@zeusip.com 
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282 DELHI 201617035965  
14/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com,manisha@lexorbi

s.com 

283 DELHI 201611032810  
14/11/2019 

00:00:00 

F-604, Springfield Apartments, 

Sarjapur Road, Bangalore-560102 

neha.agrawal.72@gmail.com,patents

@vakilsearch.com 

284 DELHI 201717000426  
14/11/2019 

00:00:00 
B6/10 SAFDARJUNG ENCLAVE iprdel@lakshmisri.com 

285 DELHI 201617031042  
14/11/2019 

00:00:00 

SUBRAMANIAM, NATARAJ & 

ASSOCIATES ATTORNEYS-AT-

LAW PATENT & TRADEMARK 

ATTORNEYS E-556, GREATER 

KAILASH II NEW DELHI 110 048  

sna@sna-

ip.com,docket.sna@gmail.com 

286 DELHI 1560/DELNP/2015  
14/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

287 DELHI 7447/DELNP/2013  
14/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

288 DELHI 3468/DEL/2014  
14/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

docket@khuranaandkhurana.com 

289 DELHI 328/DEL/2014  
14/11/2019 

00:00:00 

ZEUSIP ADVOCATES C-4, 

JANGPURA EXTENSION NEW 

DELHI  110 014  

info@zeusip.com 

290 DELHI 3400/DEL/2013  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44, 

Gurgaon 122 003, National Capital 

Region, India 

ipo@knspartners.com 

291 DELHI 201817019789  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys, 515-B, Platinum 

Tower, 5th Floor, Sohna Road, Sector 

47, Gurgaon 122002,National Capital 

Region, India  

ipo@knspartners.com 

292 DELHI 201817021349  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

archana@anandandanand.com,ananda

ndanand@vsnl.com,email@anandand

anand.com 

293 DELHI 201717022315  
14/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road Gurgaon 122002 

patent@depenning.com 

294 DELHI 201614009954  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India. - 

Telephone No. 911242806100 

Telefax No. 911242806101 E-mail: 

remfry-sagar@remfry.com 

patents@remfry.com 

 

patents@remfry.com 

295 DELHI 201617015777  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

 

iprdel@lakshmisri.com 

mailto:patents@remfry.com
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296 DELHI 201617024930  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029 India  

iprdel@lakshmisri.com 

297 DELHI 201717033659  
14/11/2019 

00:00:00 

OBHAN & ASSOCIATES N  94 

SECOND FLOOR PANCHSHILA 

PARK NEW DELHI 110017 INDIA 

email@obhans.com 

298 DELHI 201817020557  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

299 DELHI 201817023222  
14/11/2019 

00:00:00 

SAIKRISHNA & ASSOCIATES 

ADVOCATES B-140, Sector 51, 

Noida-210301, NCR, India  

patent@saikrishnaassociates.com,gari

ma@saikrishnaassociates.com 

300 DELHI 201717000933  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

301 DELHI 11307/DELNP/2015  
14/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

302 DELHI 1281/DEL/2015  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-41, 

Nizamuddin East New Delhi  110013, 

India  

archana@anandandanand.com,ananda

ndanand@vsnl.com,archana@ananda

ndanand.com,email@anandandanand.

com 

303 DELHI 201614027250  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India Phone No: 0091-11-

24355076, 91-120-4059300 Fax No: 

0091-11-24354243, 91-120-4243056-

58 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com; 

Mobile No: +91 9717990240 

archana@anandandanand.com,email

@anandandanand.com 

304 DELHI 7598/DELNP/2013  
14/11/2019 

00:00:00 

ANAND AND ANAND 

ADVOCATES B-41, NIZAMUDDIN 

EAST NEW DELHI  110013, INDIA  

email@anandandanand.com 

305 DELHI 201714013396  
14/11/2019 

00:00:00 

c/o Lall & Sethi, D-17, South 

Extension  II, New Delhi  110 049 

India Mobile No. (+91) 9971681696 

info@indiaip.com,akhanna@indiaip.i

nfo 

306 DELHI 201817006168  
14/11/2019 

00:00:00 

Kshitij Malhotra c/o Global IP India B 

703 Crown Apartments Plot 18B 

Sector 7 Dwarka New Delhi  110075 

India  

gipindia.ipr@gmail.com,mail@gip-

india.in 

307 DELHI 201717028887  
14/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

email@anandandanand.com 

308 DELHI 201717001834  
14/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

309 DELHI 201717010733  
14/11/2019 

00:00:00 

Remfry House at the Millennium 

Plaza, Sector 27, Gurgaon - 122 009 

New Delhi National Capital Region, 

India  

remfry-sagar@remfry.com 

310 DELHI 3909/DELNP/2013  
14/11/2019 

00:00:00 

30 SRI FORT ROAD NEW DELHI ï 

110049 

 

patents@algindia.com,patents@algidi

a.com 
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311 DELHI 201917002946  
14/11/2019 

00:00:00 

OBHAN & ASSOCIATES N -94, 

SECOND FLOOR, PANCHSHILA 

PARK, NEW DELHI-110017, INDIA 

essenese@obhans.com,email@obhans

.com 

312 DELHI 3280/DEL/2013  
14/11/2019 

00:00:00 

AMITY UNIVERSITY UTTAR 

PRADESH SECTOR 125, NOIDA  

201303, INDIA  

registrar@amity.edu 

313 DELHI 2060/DEL/2014  
14/11/2019 

00:00:00 

RNA, IP ATTORNEYS 401-402, 4th 

Floor, Suncity Success Tower, Sector 

- 65, Golf Course Extension Road, 

Gurgaon - 122 005 National Capital 

Region (Haryana), India 

patents@rnaip.com 

314 DELHI 2501/DEL/2015  
14/11/2019 

00:00:00 

Jupiter Law Partners Office No. 123, 

First Floor, Vipul Agora, M G Road 

Gurgaon -122002 

sujit@jupiterlawpartners.com,lnchinta

.ipo@nic.in,contact@jupiterlawpartne

rs.com 

315 DELHI 201717023872  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

316 DELHI 201817021547  
14/11/2019 

00:00:00 

Kshitij Malhotra c/o, GIP India B-

703, Crown Apartments, Plot 18B, 

Sector 7, Dwarka, New Delhi  

110075, India  

gipindia.ipr@gmail.com 

317 DELHI 3186/DELNP/2015  
14/11/2019 

00:00:00 

B- 483, KNK House , Meera Bagh, 

Paschim Vihar , New Delhi 110063 , 

INDIA  

knk@kankrishme.com 

318 DELHI 201917003954  
14/11/2019 

00:00:00 

Name D.P AHUJA & Co. Postal 

Address DLF STAR TOWER, 

OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA  

patents@dpahuja.com 

319 DELHI 201917004601  
14/11/2019 

00:00:00 

D.P AHUJA & Co. Postal Address 

DLF STAR TOWER, OFFICE NO. 

510, SECTOR-30, GURGAON 122 

001 NCR, INDIA  

patents@dpahuja.com,PATENTS@D

PAHAUJA.COM,patents@dpahuja.c

om 

320 DELHI 2540/DELNP/2015  
14/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27,Gurgaon 122009, India 
remfry-sagar@remfry.com 

321 DELHI 201714028759  
14/11/2019 

00:00:00 

MOHAN VIDHANI & RAHUL 

VIDHANI Advocates & Patent 

Agents ABSOLUTE IP SERVICES 

11/12, Upper Ground Floor, West 

Patel Nagar, New Delhi-110008.  

info@absoluteips.com,ipr@vidhani.c

om 

322 DELHI 201611023426  
14/11/2019 

00:00:00 

DR. MOHD. SAJID KHAN 

NANOMEDICINE & 

NANOBIOTECHNOLOGY LAB, 

DEPARTMENT OF BIOSCIENCES, 

INTEGRAL UNIVERSITY, 

DASAULI, KURSI ROAD, 

LUCKNOW, UTTAR PRADESH 

206026, INDIA. 

 

syedrizvi10@yahoo.com 

323 DELHI 201617035149  
14/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & 

Co.Amarchand Towers 216 Okhla 

Industrial Estate Phase III New Delhi 

110020 

dev.robinson@amsshardul.com 

324 DELHI 201617002533  
14/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 
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325 DELHI 9200/DELNP/2013  
14/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

326 DELHI 5140/DELNP/2015  
14/11/2019 

00:00:00 

Abu Ghazaleh Intellectual Property 

(AGIP) TMP Agents India Pvt. Ltd. 

HL Arcade 3rd Floor ,Plot No. 14 

,Sector 5 (MLU), Above AXIS Bank 

,Dwarka, New Delhi 110075 , India 

india@agip.com 

327 DELHI 201717040178  
14/11/2019 

00:00:00 

RNA IP Attorneys 401 402 4th Floor 

Suncity Success Tower Sector 65 

Golf Course Extension Road Gurgaon 

122 005 National Capital Region 

(Haryana) India Tel: +91 124 

2841222 Fax: +91 124 2841144 

knk@kankrishme.com 

328 DELHI 201717004916  
14/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

329 DELHI 201717036638  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

patents@remfry.com 

330 DELHI 201717008550  
14/11/2019 

00:00:00 

Abu Ghazaleh Intellectual Property 

(AGIP) TMP Agents India Pvt. Ltd. 

HL Arcade 3rd Floor Plot No. 14 

Sector 5 (MLU) Above AXIS Bank 

Dwarka New Delhi 110075 India 

india@agip.com,info@agip.com 

331 DELHI 201717005784  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave new delhi-110029 INDIA 

iprdel@lakshimisri.com 

332 DELHI 201717023949  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

Telephone No. 91 124 280 6100 

Telefax No. 91 124 280 6101 E mail: 

remfry sagar@remfry.com 

patents@remfry.com 

remfry-sagar@remfry.com 

333 DELHI 201717028361  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

334 DELHI 201817044498  
14/11/2019 

00:00:00 

Rohit Singh Abu-Ghazaleh 

Intellectual Property TMP Agents 

India Pvt. Ltd. 3rd Floor, H L Arcade 

Above Axis Bank Plot No. 14, Sector- 

V (MLU) Dwarka, New Delhi- 

110075 Cell: 9818622770, 

8056283500  

india@agip.com 

335 DELHI 2526/DEL/2013  
14/11/2019 

00:00:00 

DR. B. L. ARYA REGISTRAR 

AMITY UNIVERSITY UTTAR 

PRADESH SECTOR 125, NOIDA  

201303, INDIA  

registrar@amity.edu 

336 DELHI 7155/DELNP/2015  
14/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

337 DELHI 201814004718  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN, B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com,malathi.l@lak

shmisri.com 
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338 DELHI 201717009924  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

339 DELHI 201717025130  
14/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road Gurgaon 122002 

patent@depenning.com 

340 DELHI 11514/DELNP/2015  
14/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

341 DELHI 1372/DELNP/2014  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

342 DELHI 9406/DELNP/2013  
14/11/2019 

00:00:00 

ANOVIP, 45/1, FLOOR NO: 3, 

CORNER MARKET, MALVIYA 

NAGAR, NEW DELHI-110017, 

INDIA  

info@anovip.com 

343 DELHI 10663/DELNP/2015  
14/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

manisha@lexorbis.com 

344 DELHI 201617002379  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon 122003 National Capital 

Region India 

ipo@knspartners.com 

345 DELHI 201618011698  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-41, 

Nizamuddin East New Delhi  110013, 

India Phone No: 0091-11-24355076, 

24358078, 91-120-4059300 Fax No: 

0091-11-24354243, 91-120-4243056,-

058 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com 

email@anandandanand.com 

346 DELHI 201717017517  
14/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road, Gurgaon,122002,India 

patent@depenning.com 

347 DELHI 201817020729  
14/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg, New Delhi - 

India. 

mail@lexorbis.com 

348 DELHI 10050/DELNP/2015  
14/11/2019 

00:00:00 
E 556 GREATER KAILASH II 

sna@sna-

ip.com,docket.sna@gmail.com 

349 DELHI 10898/DELNP/2014  
14/11/2019 

00:00:00 

S/19 22 IFAIA Center Greater Noida 

Shopping Plaza Site IV Kasna Road 

Plot 7/2 

docket@khuranaandkhurana.com 

350 DELHI 201617004278  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

IPRDEL@LAKSHMISRI.COM 

351 DELHI 201617022738  
14/11/2019 

00:00:00 

Lall & Sethi Advocates D 17 South 

Extension II 
info@indiaip.com 

352 DELHI 201617032565  
14/11/2019 

00:00:00 

SHARAD VADEHRA A 11 

Shubham Enclave Paschim Vihar 

New Delhi 110063 INDIA 

knk@kankrishme.com 

353 DELHI 201817029087  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009,  

 

remfrysagar@remfry.com 
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354 DELHI 201714006234  
14/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

355 DELHI 201617025939  
14/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA  

remfry-sagar@remfry.com 

356 DELHI 201614043074  
14/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg, New Delhi  110 

001 

mail@lexorbis.com,manisha@lexorbi

s.com 

357 DELHI 2640/DELNP/2015  
14/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road, Gurgaon - 122002 

patent@depenning.com 

358 DELHI 2765/DEL/2013  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

359 DELHI 201917006363  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

archana@anandandanand.com,email

@anandandanand.com 

360 DELHI 2330/DELNP/2015  
14/11/2019 

00:00:00 

Amarchand & Mangaldas & Suresh 

A. Shroff & Co. Advocates & 

Solicitors Amarchand Towers 216 , 

Okhla Industrial Estate, Phase III, 

New Delhi 110 020,India  

dev.robinson@amsshardul.com 

361 DELHI 4056/DEL/2012  
14/11/2019 

00:00:00 

Sandeep Rao [IN/PA -2098] / 

Chaitanya Wingkar [IN/PA -1532]/ 

Azurra [IN/PA -1472] C/o General 

Electric India Technology Centre Pvt 

Ltd. John F. Welch Technology 

Center, 122, EPIP Phase 2, Hoodi 

Village, Whitefield Road, Bangalore 

560066, INDIA 

bpo.mail@ge.com,ccwingkar@gmail.

com,sandeeprao21@gmail.com 

362 DELHI 201617039929  
14/11/2019 

00:00:00 

K & S Partners 515 B Platinum 

Tower 5th Floor Sohna Road Sector 

47 Gurgaon 122002 National Capital 

Region India 

ipo@knspartners.com 

363 DELHI 201714003922  
14/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law, A-11, Shubham Enclave, 

Paschim Vihar, New Delhi-110063, 

India 

knk@kankrishme.com,kankrishmefer

@gmail.com 

364 DELHI 1296/DELNP/2015  
14/11/2019 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

365 DELHI 201617006048  
14/11/2019 

00:00:00 
D 1/5 DLF Qutab Enclave Phase I kevin@groserandgroser.com 

366 DELHI 201717004921  
14/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com 

367 DELHI 201717035941  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

patents@remfry.com 
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368 DELHI 201717041635  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009  

remfry-sagar@remfry.com 

369 DELHI 201714025669  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India Phone No: 0091-11-

24355076, 91-120-4059300 Fax No: 

0091-11-24354243, 91-120-4243056-

58 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com 

archana@anandandanand.com,email

@anandandanand.com 

370 DELHI 201717024029  
14/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

India 

knk@kankrishme.com 

371 DELHI 201617040353  
14/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

372 DELHI 8113/DELNP/2015  
14/11/2019 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 
email@anandandanand.com 

373 DELHI 201817040757  
14/11/2019 

00:00:00 

OBHAN & ASSOCIATES, N  94, 

SECOND FLOOR, PANCHSHILA 

PARK, NEW DELHI 110017, INDIA  

essenese@obhans.com,email@obhans

.com 

374 DELHI 2729/DELNP/2015  
14/11/2019 

00:00:00 

B- 483 , KNK House , Meera Bagh 

,Paschim Vihar , New Delhi 110063, 

INDIA  

knk@kankrishme.com 

375 DELHI 201817029162  
14/11/2019 

00:00:00 

Name - D.P AHUJA & Co. Postal 

Address - DLF STAR TOWER, 

OFFICE NO. 510, SECTOR-30, 

GURGAON 122 001 NCR, INDIA  

patents@dpahuja.com 

376 DELHI 9418/DELNP/2015  
14/11/2019 

00:00:00 

Anand And Anand B- 41 

NIZAMUDDIN EAST New Delhi 

110013,India 

email@anandandanand.com 

377 DELHI 201717008695  
14/11/2019 

00:00:00 

S/19 22 IFAIA Center Greater Noida 

Shopping Plaza Site IV Kasna Road 

Plot 7/2 

docket@khuranaandkhurana.com,info

@khuranaandkhurana.com 

378 DELHI 201617033816  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com,iprdel@lakshi

misri.com 

379 DELHI 201917004939  
14/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg, New Delhi  110 

001 

rahul@lexorbis.com,mail@lexorbis.c

om 

380 DELHI 201717005267  
14/11/2019 

00:00:00 

INTTL ADVOCARE F-252, LANE 

W/5, WESTERN AVENUE SAINIK 

FARMS, NEW DELHI  1100062, 

INDIA.  

hemant@inttladvocare.com,vishal@in

ttladvocare.com 

381 DELHI 2509/DEL/2014  
14/11/2019 

00:00:00 

DR. ANJANA BARUAH HEAD, 

INNOVATION PROECTION UNIT, 

COUNCIL OF SCIENTIFIC AND 

INDUSTRIAL RESEARCH 

NISCAIR BUILDING, 14, 

SATSANG VIHAR MARG, NEW 

DELHI-110 067.  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 
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382 DELHI 201617019239  
14/11/2019 

00:00:00 

D 1/5 DLF Qutab Enclave Phase I 

Gurgaon-122009 India 
kevin@groserandgroser.com 

383 DELHI 11259/DELNP/2015  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

IPRDEL@LAKSHMISRI.COM 

384 DELHI 201717029194  
14/11/2019 

00:00:00 

GROSER & GROSER Patent and 

Trade Mark Attorneys of D 1/5 DLF 

Qutab Enclave Phase I Gurgaon 

INDIA.  

kevin@groserandgroser.com 

385 DELHI 201917004922  
14/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE, AT 

THE MILLENNIUM PLAZA, 

SECTOR 27, GURGAON 122009, 

INDIA  

remfry-sagar@remfry.com 

386 DELHI 10041/DELNP/2014  
14/11/2019 

00:00:00 

E-13,UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India 

docket@khuranaandkhurana.com 

387 DELHI 201617019283  
14/11/2019 

00:00:00 

B6/10 SAFDARJUNG ENCLAVE 

NEW DELHI 110029 INDIA 
iprdel@lakshmisri.com 

388 DELHI 201717002217  
14/11/2019 

00:00:00 

K & S Partners 515 B Platinum 

Tower 5th Floor Sohna Road Sector 

47 Gurgaon 122002 National Capital 

Region India 

ipo@knspartners.com 

389 DELHI 201717017557  
14/11/2019 

00:00:00 

LAKSHMI KUMA RAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029, India  

iprdel@lakshmisri.com 

390 DELHI 3364/DELNP/2014  
14/11/2019 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

391 DELHI 201817046115  
14/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES, 

Attorneys - at  law, 7th Floor, M3M 

Cosmopolitan, Sector 66, Golf Course 

Extension Road, Gurugram  122001, 

National Capital Region, India 

sna@sna-

ip.com,docket.sna@gmail.com 

392 DELHI 201917002928  
14/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 216, Okhla 

Industrial Estate, Phase-III, New 

Delhi-110020, India  

dev.robinson@AMSShardul.com,dev.

robinson@amsshardul.com 

393 DELHI 201611034567  
14/11/2019 

00:00:00 

S. MAJUMDAR & CO., G-48, LGF, 

Lajpat Nagar  III, New Delhi  110 

024, India 

del@patentindia.com,cal@patentindia

.com 

394 DELHI 201817022243  
14/11/2019 

00:00:00 

D.P AHUJA & Co. Postal Address - 

DLF STAR TOWER, OFFICE NO. 

510, SECTOR-30, GURGAON 122 

001 NCR, INDIA  

patents@dpahuja.com,info@dpahuja.

com 

395 DELHI 8815/DELNP/2012  
14/11/2019 

00:00:00 

NEETI WILSON ANAND AND 

ANAND ADVOCATES B-41, 

NIZAMUDDIN EAST NEW DELHI  

110013, INDIA  

anandandanand@vsnl.com 

396 DELHI 2172/DELNP/2015  
14/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

 

IPRDEL@LAKSHMISRI.COM 
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397 DELHI 201817002483  
14/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India.  

remfry-sagar@remfry.com 

398 DELHI 201911042423  
14/11/2019 

00:00:00 

Mr. Jitin Talwar, Advocate and Patent 

Agent (India), Registration Number- 

IN/PA 1117  413-P, Talwar 

Advocates, Sector 6 Panchkula-

Haryana-134109 

prosecution@talwaradvocates.com 

399 DELHI 3848/DELNP/2015  
14/11/2019 

00:00:00 
D 1/5 DLF Qutab Enclave Phase I kevin@groserandgroser.com 

400 DELHI 3422/DELNP/2013  
14/11/2019 

00:00:00 

LEX ORBIS INTELLECTUAL 

PROPERTY PRACTICE 709/710, 

TOLSTOY HOUSE 15-17, 

TOLSTOY MARG NEW DELHI-110 

001  

mail@lexorbis.com,manisha@lexorbi

s.com 

401 DELHI 201817023634  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

email@anandandanand.com 

402 DELHI 621/DEL/2011  
14/11/2019 

00:00:00 

DR. TANVIR HUSAIN ZAID 

SECTOR 1 MASJID COMPOUND 

SECTOR 1 BHEL : HARIDWAR 

249403 UTTRAKHAND, INDIA 

chennai-patent@nic.in,delhi-

patent@nic.in 

403 DELHI 201617006902  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon 122003 National Capital 

Region India 

ipo@knspartners.com 

404 DELHI 201617043439  
14/11/2019 

00:00:00 

K & S Partners 515 B Platinum 

Tower 5th Floor Sohna Road Sector 

47 Gurgaon 122002 National Capital 

Region India 

ipo@knspartners.com 

405 DELHI 201814037570  
14/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

archana@anandandanand.com,email

@anandandanand.com 

406 DELHI 201717016746  
14/11/2019 

00:00:00 

REMFRY & SAGAR,Attorneys-at-

law, all India citizens, Remfry 

House,at the Millennium plaza, 

Sector-27, gurgaon-122009,India 

remfry-sagar@remfry.com 

407 DELHI 201717022686  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

408 DELHI 201717033617  
14/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys 515 B Platinum 

Tower 5th Floor Sohna Road Sector 

47 Gurgoan 122002 National Capital 

Region India 

gurgaon@knspartners.com 

409 DELHI 201717038307  
14/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road Gurgaon 122002 

patent@depenning.com 

410 DELHI 4308/DEL/2015  
14/11/2019 

00:00:00 

L.S.DAVAR & CO. 32, RADHA 

MADHAV DUTTA GARDEN 

LANE KOLKATA -700010 

info@anovip.com,lsdavar@ndf.vsnl.n

et.in,kolkatapatent@Lsdavar.in 

411 DELHI 201717006541  
14/11/2019 

00:00:00 

A2 E CMA Tower IInd Floor Sector 

24 NOIDA 

info@saikrishnaassociates.com,patent

@saikrishnaassociates.com,garima@s

aikrishnaassociates.com 
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412 DELHI 9353/DELNP/2013  
14/11/2019 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

413 DELHI 201811001395  
14/11/2019 

00:00:00 

INTTL ADVOCARE F-252 Lane 

W/5, Western Avenue, Sainik Farms, 

New Delhi  110 062, INDIA 

vishal@inttladvocare.com 

414 DELHI 201811003095  
14/11/2019 

00:00:00 

INTTL ADVOCARE F-252 Lane 

W/5, Western Avenue, Sainik Farms, 

New Delhi  110 062, INDIA 

vishal@inttladvocare.com,rahul.adey

@inttladvocare.com 

415 DELHI 5627/DELNP/2015  
15/11/2019 

00:00:00 

Anand And Anand B- 41 

NIZAMUDDIN EAST New Delhi 

110013,India 

email@anandandanand.com 

416 DELHI 4580/DELNP/2015  
15/11/2019 

00:00:00 

Mirandah Asia (India) Level 5, 

Caddie Commercial Tower, 

Hospitality District, Aerocity, IGI 

Airport, New Delhi  110 037, India 

india@mirandah.co.in,manisha@lexo

rbis.com 

417 DELHI 1047/DELNP/2015  
15/11/2019 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

418 DELHI 201617013848  
15/11/2019 

00:00:00 

MRS. L BALASUBRAHMANYAM 

CORPORATE LAW GROUP, 1101-

1104,11TH FLOOR, KAILASH 

BUILDING, 26, KASTURBA 

GANDHI MARG,NEW DELHI-

110001,INDIA 

info@clgindia.com 

419 DELHI 8472/DELNP/2013  
15/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

420 DELHI 201817045148  
15/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg, New Delhi  110 

001  

rahul@lexorbis.com,mail@lexorbis.c

om 

421 DELHI 201817007725  
15/11/2019 

00:00:00 

K & S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS 515-B, PLATINUM 

TOWER, 5TH FLOOR, SOHNA 

ROAD, SECTOR 47, GURGAON - 

122002, NATIONAL CAPITAL 

REGION, INDIA 

ipo@knspartners.com 

422 DELHI 201717017554  
15/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029, India  

iprdel@lakshmisri.com 

423 DELHI 201717025686  
15/11/2019 

00:00:00 

S. Kumar & Co. Advocates & IP 

Attorneys Flat No. 59 DDA SFS Flats 

Pocket 1 Sector 4 Dwarka New Delhi 

110078 INDIA Tel.: 91 11 45041400 

Fax.: 91 11 45041400 Mobile # : 0 

9212139890 E mail: 

sudhir.k@ipfirmindia.com 

mail@ipfirmindia.com,sudhir.r@ipfir

mindia.com 

424 DELHI 201617018643  
15/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

425 DELHI  3918/DEL/2015  
15/11/2019 

00:00:00 

Legasis Partners (Pune) B-105, ICC 

Trade Towers Senapati Bapat Road, 

Pune 411016, India 

ip@legasis.in 
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426 DELHI 1719/DELNP/2015  
15/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

archana@anandandanand.com,email

@anandandanand.com 

427 DELHI 201617023999  
15/11/2019 

00:00:00 

601 DLF Tower Tower A Plot No 10 

11 DDA Distt Centre Jasola New 

Delhi 110044 

ipr@dubeypartners.com 

428 DELHI 201617027560  
15/11/2019 

00:00:00 

Lall & Sethi Advocates D 17 South 

Extension II 
info@indiaip.com 

429 DELHI 201617039838  
15/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

430 DELHI 2229/DEL/2014  
15/11/2019 

00:00:00 

ARUN V. GOMKALE HEAD, IPM 

DIVISION, CSIR, NISCAIR 

BUILDING, 14, SATSANG VIHAR 

MARG, NEW DELHI-110 067, 

INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 

431 DELHI 7549/DELNP/2015  
15/11/2019 

00:00:00 
E 556 GREATER KAILASH II 

sna@sna-

ip.com,docket.sna@gmail.com 

432 DELHI 9891/DELNP/2015  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

manisha@lexorbis.com 

433 DELHI 3838/DEL/2014  
15/11/2019 

00:00:00 

Hindustan Aeronautics Limited, 

Avionics Division, P.O. Korwa, 

Amethi, Pin-227412, UP, India 

agmplg.korwa@hal-india.com 

434 DELHI 201817007133  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

email@anandandanand.com 

435 DELHI 201617034011  
15/11/2019 

00:00:00 

RNA IP Attorneys 401 402 4th Floor 

Suncity Success Tower Sector 65 

Golf Course Extension Road Gurgaon 

122 005 National Capital Region 

(Haryana) India 

ranjan@iprights.com,info@indiaiprig

hts.com,patents@rnaip.com 

436 DELHI 201817008151  
15/11/2019 

00:00:00 

OBHAN & ASSOCIATES N 94 

SECOND FLOOR PANCHSHILA 

PARK NEW DELHI 110017 INDIA  

email@obhans.com 

437 DELHI 5315/DELNP/2015  
15/11/2019 

00:00:00 

B- 483 , KNK House, Meera Bagh , 

Paschim Vihar , New Delhi 110063 

,INDIA  

knk@kankrishme.com 

438 DELHI 201717035227  
15/11/2019 

00:00:00 

LEX IP CARE 212 B Block Unitech 

Business Zone Nirvana Country 

Sector 50 Gurgaon 122018 Haryana 

INDIA  

calab@lexipcare.com 

439 DELHI 4394/DELNP/2015  
15/11/2019 

00:00:00 
E 556 GREATER KAILASH II 

sna@sna-

ip.com,docket.sna@gmail.com 

440 DELHI 201718044840  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009,India.  

patents@remfry.com,remfry-

sagar@remfry.com 

441 DELHI 201811037611  
15/11/2019 

00:00:00 

Vikas Asawat, Registered Patent 

Agent & Advocate, 3/183, Ganesh 

Talab, Basant, Vihar Kota, Rajasthan 

Pin 324009 India 

vsasawat@gmail.com,vsasawat@yah

oo.co.in 

442 DELHI 201817006982  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

 

email@anandandanand.com 
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443 DELHI 3911/DELNP/2015  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

manisha@lexorbis.com 

444 DELHI 2956/DELNP/2015  
15/11/2019 

00:00:00 

Remfry House, Millenium Plaza , Sec 

27, Gurgaon,122009,India 
remfry-sagar@remfry.com 

445 DELHI 6993/DELNP/2013  
15/11/2019 

00:00:00 

RANJNA MEHTA-DUTT REMFRY 

& SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com 

446 DELHI 201717012720  
15/11/2019 

00:00:00 

MIRANDAH ASIA (INDI A) LEVEL 

5, CADDIE COMMERCIAL 

TOWER, HOSPITALITY 

DISTRICT, AEROCITY, IGI 

AIRPORT, NEW DELHI  110 037, 

INDIA  

india@mirandah.co.in 

447 DELHI 201817006245  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

Telephone No. 91 124 280 6100 

Telefax No. 91 124 280 6101 E mail: 

remfry sagar@remfry.com 

patents@remfry.com 

remfry-

sagar@remfry.com,remfrysagar@rem

fry.com 

448 DELHI 3058/DEL/2014  
15/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES, 

Attorneys - at  law, Central Square, 

Suite-328, Plaza III, 20 Manoharlal 

Khurana Marg, Bara Hindu Rao (off 

Rani Jhansi Road), Delhi-110006 

(India) 

sna@sna-

ip.com,docket.sna@gmail.com,sna.pa

tent@gmail.com 

449 DELHI 3812/DELNP/2015  
15/11/2019 

00:00:00 

Dr. MEHTA Ramesh Kumar 

Advocate & Patent Attorney; and 

MEHTA Neelu and KAMPANI Nidhi 

and MEHTA Ankush Patent Agents 

all of Mehta & Mehta Associates 

Mehta House B 474 Sushant Lok I 

Sector 27 GURGAON  122 002 NCR 

INDIA  

mehta@mehtaip.com,mehtaandmehta

associates@gmail.com 

450 DELHI 201617023951  
15/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

451 DELHI 201717013156  
15/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

452 DELHI 201617010650  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys 109 Sector 44 Gurgaon 122003 

National Capital Region India 

ipo@knspartners.com 

453 DELHI 9593/DELNP/2013  
15/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 122 

009, INDIA.  

remfry-sagar@remfry.com 

454 DELHI 11219/DELNP/2015  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

 

manisha@lexorbis.com 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55784 

 

 

 

455 DELHI 1680/DEL/2014  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109, Sector 44 

Gurgaon 122003, National Capital 

Region, India 

ipo@knspartners.com 

456 DELHI 201617006854  
15/11/2019 

00:00:00 

Lall & Sethi Advocates D 17 South 

Extension II 
gpo@lls.in,info@indiaip.com 

457 DELHI 201717018255  
15/11/2019 

00:00:00 

CHITRA ARVIND RAJESHWARI 

& ASSOCIATES AMSOFT 

BUSINESS CENTRE UNITECH 

TRADE CENTRE Sector 43 Gurgaon 

Haryana India. 

chitra@ralegal.co.in 

458 DELHI 201814022708  
15/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys 515-B, Platinum 

Tower, 5th Floor, Sohna Road, Sector 

47, Gurgaon-122002, National Capital 

Region, India. 

ipo@knspartners.com 

459 DELHI 293/DEL/2015  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India. - 

Telephone No. 911242806100 

Telefax No. 911242806101 E-mail: 

remfry-sagar@remfry.com 

patents@remfry.com 

patents@remfry.com 

460 DELHI 201617037840  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com,manisha@lexorbi

s.com 

461 DELHI 5591/DELNP/2015  
15/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road, Gurgaon 122002 

patent@depenning.com 

462 DELHI 201611029828  
15/11/2019 

00:00:00 

S. S. Rana & Co. Advocates, Patent & 

Trademark Attorneys, 317, 

LawyersÊ Chambers, High Court of 

Delhi, New Delhi 110003, India 

patents@ssrana.com 

463 DELHI 201611036082  
15/11/2019 

00:00:00 

DAMBAR SINGH 166, GALI-61/A, 

II 60 FEET ROAD, MOLARBAND 

EXTN., BADARPUR, NEW DELHI-

110044, INDIA 

dambar842@gmail.com 

464 DELHI 201817002115  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

email@anandandanand.com 

465 DELHI 11668/DELNP/2015  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

manisha@lexorbis.com 

466 DELHI 5341/DELNP/2015  
15/11/2019 

00:00:00 

K&S PARTNERS INTELLECTUAL 

PROPERTY ATTORNEYS 515-B, 

PLATINUM TOWER, 5TH FLOOR, 

SOHNA ROAD, SECTOR 47, 

GURGAON  122002, NATIONAL 

CAPITAL REGION, INDIA 

ipo@knspartners.com,kevin@grosera

ndgroser.com 

467 DELHI 170/DELNP/2014  
15/11/2019 

00:00:00 
B6/10 SAFDARJUNG ENCLAVE IPRDEL@LAKSHMISRI.COM 

468 DELHI 201717043671  
15/11/2019 

00:00:00 

OBHAN & ASSOCIATES N-94, 

SECOND FLOOR, PANCHSHILA 

PARK, NEW DELHI-110017, INDIA 

email@obhans.com 
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469 DELHI 116/DELNP/2013  
15/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

470 DELHI 201717046894  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

email@anandandanand.com 

471 DELHI 201617010533  
15/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

472 DELHI 201617014853  
15/11/2019 

00:00:00 

S/19 22 IFAIA Center Greater Noida 

Shopping Plaza Site IV Kasna Road 

Plot 7/2 

docket@khuranaandkhurana.com 

473 DELHI 201617027870  
15/11/2019 

00:00:00 

SHARAD VADEHRA A 11 

Shubham Enclave Paschim Vihar 

New Delhi 110063 INDIA 

knk@kankrishme.com 

474 DELHI 9632/DELNP/2012  
15/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN &amp; 

SRIDHARAN B6/10&nbsp; 

Safdarjung Enclave New Delhi 

110029 India 

iprdel@lakshmisri.com 

475 DELHI 201817027003  
15/11/2019 

00:00:00 

VUTTS & ASSOCIATES LLP, 

Advocates, No. 704, The Castle, Plot 

36-A, Sector 56, Gurgaon  122011 

Haryana, INDIA  

email@vutts.com 

476 DELHI 201717031713  
15/11/2019 

00:00:00 

LEXORBIS 709/710 Tolstoy House 

15 17 Tolstoy Marg New Delhi  110 

001 

mail@lexorbis.com 

477 DELHI 201717005181  
15/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES 

ATTORNEYS-AT-LAW PATENT & 

TRADEMARK ATTORNEYS E-

556, GREATER KAILASH II NEW 

DELHI 110 048  

sna@sna-

ip.com,docket.sna@gmail.com 

478 DELHI 201617028368  
15/11/2019 

00:00:00 
B6/10 SAFDARJUNG ENCLAVE iprdel@lakshmisri.com 

479 DELHI 201617012191  
15/11/2019 

00:00:00 

Anand And Anand B 41 

NIZAMUDDIN EAST 
email@anandanand.com 

480 DELHI 83/DELNP/2013  
15/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

481 DELHI 201717040794  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at Law 

Remfry House Millennium Plaza Sector 

27 Gurgaon 122 009 India. Telephone No. 

91 124 280 6100 Telefax No. 91 124 280 

6101 E mail: remfry sagar@remfry.com 

patents@remfry.com 

remfry-sagar@remfry.com 

482 DELHI 201617041285  
15/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

archana@anandandanand.com 

483 DELHI 5886/DELNP/2013  
15/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com 
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484 DELHI 201617005570  
15/11/2019 

00:00:00 

anovIP 45/1 Floor 3 Corner Market 

Malviya Nagar New Delhi 110017 

INDIA 

info@anovip.com 

485 DELHI 201617030148  
15/11/2019 

00:00:00 

SHARAD VADEHRA A 11 

Shubham Enclave Paschim Vihar 

New Delhi 110063 INDIA 

knk@kankrishme.com 

486 DELHI 201717045895  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India  

email@anandandanand.com 

487 DELHI 201717017164  
15/11/2019 

00:00:00 

Anand and Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India 

email@anandandanand.com 

488 DELHI 201717003537  
15/11/2019 

00:00:00 

K & S Partners 515 B Platinum 

Tower 5th Floor Sohna Road Sector 

47 Gurgaon 122002 National Capital 

Region India 

ipo@knspartners.com 

489 DELHI 201717022751  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India. 

remfry-

sagar@remfry.com,patents@remfry.c

om 

490 DELHI 201817038870  
15/11/2019 

00:00:00 

anovIP 45/1, Floor No. 3, Corner 

Market, Malviya Nagar, New Delhi - 

110017, INDIA  

info@anovip.com 

491 DELHI 201717040889  
15/11/2019 

00:00:00 

Name D.P AHUJA & Co. Postal 

Address DLF STAR TOWER 

OFFICE NO. 510 SECTOR 30 

GURGAON 122 001 NCR INDIA 

Telephone No. 91(33)40177100 

Mobile No. +919831360050 Fax No. 

91(33)40088262 E mail ID 

patents@dpahuja.com; dpapatents@d

pahuja.sg 

patents@dpahuja.com 

492 DELHI 201814011124  
15/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law, A-11, Shubham Enclave, 

Paschim Vihar, New Delhi-110063, 

India 

knk@kankrishme.com 

493 DELHI 201817007129  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India Mobile No: +91 9717990240 

email@anandandanand.com 

494 DELHI 2741/DEL/2012  
15/11/2019 

00:00:00 

R.S. SHARMA REGISTRAR 

AMITY UNIVERSITY CAMPUS, 

SECTOR-125, NOIDA-201303, UP, 

INDIA  

registrar@amity.edu 

495 DELHI 5752/DELNP/2015  
15/11/2019 

00:00:00 

Lall Lahiri & Salhotra LLS House 

Plot No. B -28 ,Sector 32, 

Institutional Area, Gurgaon, 

122001,India 

patents@rahulchaudhry.com 

496 DELHI 1964/DEL/2015  
15/11/2019 

00:00:00 

L.S. DAVAR & CO., PATENT AND 

TRADEMARKS ATTORNEY, 5/1, 

(FIRST FLOOR), KALKAJI 

EXTENSION NEW DELHI-110 019  

lsdavar@ndf.vsnl.net.in,delhi@lsdava

r.in 

497 DELHI 3004/DELNP/2015  
15/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road, Gurgaon  122002 

 

patent@depenning.com 
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498 DELHI 201714030361  
15/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

archana@anandandanand.com,email

@anandandanand.com 

499 DELHI 201717023072  
15/11/2019 

00:00:00 

GROSER & GROSER Patent and 

Trade Mark Attorneys of D 1/5 DLF 

Qutab Enclave Phase I Gurgaon 

INDIA.  

kevin@groserandgroser.com 

500 DELHI 3123/DEL/2014  
15/11/2019 

00:00:00 

DR. B. L. ARYA REGISTRAR 

AMITY UNIVERSITY UTTAR 

PRADESH SECTOR 125, NOIDA  

201303, INDIA  

registrar@amity.edu 

501 DELHI 201711011521  
15/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys 515-B, Platinum 

Tower, 5th Floor, Sohna Road, 

Sector-47, Gurgaon - 122002 Mobile 

No. +91 8130055293 

ipo@knspartners.com 

502 DELHI 201817033983  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law Remfry House Millennium Plaza 

Sector 27, Gurgaon 122 009, India.  

remfry-sagar@remfry.com 

503 DELHI 201717001307  
15/11/2019 

00:00:00 
Z 29 Lower Ground Hauz Khas info@orianisip.com 

504 DELHI 201717019505  
15/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

505 DELHI 201617028282  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com,manisha@lexorbi

s.com 

506 DELHI 201717002492  
15/11/2019 

00:00:00 

LEXORBIS 709/710 Tolstoy House 

15 17 Tolstoy Marg New Delhi  110 

001 

mail@lexorbis.com 

507 DELHI 6933/DELNP/2015  
15/11/2019 

00:00:00 

317 Lawyers Chambers High Court of 

Delhi 
patents@ssrana.com 

508 DELHI 812/DEL/2013  
15/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

remfry-sagar@remfry.com 

509 DELHI 201717029771  
15/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

510 DELHI 8341/DELNP/2013  
15/11/2019 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

511 DELHI 201717035742  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India.  

patents@remfry.com 

512 DELHI 201611011127  
15/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15  17, Tolstoy Marg New Delhi  110 

001 

mail@lexorbis.com,manisha@lexorbi

s.com 

513 DELHI 201717004457  
15/11/2019 

00:00:00 

De Penning & De Penning 2B, 

Ground Floor, Solitaire Plaza MG 

Road, Gurgoan-122002 

 

 

patent@depenning.com 
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514 DELHI 1665/DEL/2013  
15/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10, 

SAFDARJUNG ENCLAVE NEW 

DELHI 110029, INDIA  

iprdel@lakshmisri.com 

515 DELHI 201717003169  
15/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

iprdel@lakshmisri.com 

516 DELHI 201817002361  
15/11/2019 

00:00:00 

Name D.P AHUJA & Co. Postal 

Address DLF STAR TOWER 

OFFICE NO. 510 SECTOR 30 

GURGAON 122 001 NCR INDIA  

patents@dpahuja.com 

517 DELHI 387/DEL/2015  
15/11/2019 

00:00:00 

Anand & Anand Advocates B-41, 

Nizamuddin East New Delhi  110013, 

India Phone No: 0091-11-24355076, 

24358078, 91-120-4059300 Fax No: 

0091-11-24354243, 91-120-4243056,-

058 E-mail: 

anandandanand@vsnl.com, 

email@anandandanand.com, 

archana@anandandanand.com 

archana@anandandanand.com 

518 DELHI 324/DEL/2013  
15/11/2019 

00:00:00 

INTERNATIONAL LAW CENTER, 

61-63, DR. RADHAKRISHNAN 

SALAI, MYLAPORE, CHENNAI-

600 004, INDIA. 

iplaw@lawindia.com 

519 DELHI 955/DELNP/2015  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

manisha@lexorbis.com 

520 DELHI 201714030049  
15/11/2019 

00:00:00 

Anand & Anand Advocates B-

41,Nizamuddin East New Delhi  

110013, India  

 

archana@anandandanand.com,email

@anandandanand.com 

521 DELHI 201711000557  
15/11/2019 

00:00:00 

LALL LAHIRI & SALHOTRA Plot 

No. B-28, Sector-32, Institutional 

Area, Gurgaon-122 001 (Haryana) 

India Telephone No.: (0124) 2382202 

& 2382203 Fax No.: (0124) 2384898 

Mobile: +91 9971726980 E-mail: 

gpo@lls.in ; and patents@lls.in ; 

 

patents@lls.in,gpo@lls.in,patents@ra

hulchaudhry.com 

522 DELHI 201611022347  
15/11/2019 

00:00:00 

LEXORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg, New Delhi  110 

001 

mail@lexorbis.com,manisha@lexorbi

s.com 

523 DELHI 3911/DEL/2014  
15/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

docket@khuranaandkhurana.com 

524 DELHI 5152/DELNP/2015  
15/11/2019 

00:00:00 

F- 252 , Lane W/5 , Western Avenue 

,Sainik Farms,New Delhi 

110062,India 

hemant@inttladvocare.com 

525 DELHI 3315/DEL/2013  
15/11/2019 

00:00:00 

VIKRAM GOEL C/O KALA 

SAGAR, SECTOR 36-D, 

CHANDIGARH. 

 

incredibledevices@live.com 
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526 DELHI 201911041599  
15/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com 

527 DELHI 201617019694  
15/11/2019 

00:00:00 

REMFRY & SAGAR ATTORNEYS-

AT-LAW REMFRY HOUSE 

MILLENNIUM PLAZA SECTOR 

27, GURGAON 122 009, INDIA.  

remfry-sagar@remfry.com 

528 DELHI 201717026581  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India Phone No: 0091 11 24355076 

91 120 4059300 Fax No: 0091 11 

24354243 91 120 4243056 58 E mail: 

email@anandandanand.com 

archana@anandandanand.com; 

Mobile No: +91 9717990240 

remfry-

sagar@remfry.com,email@anandanda

nand.com,archana@anandandanand.c

om 

529 DELHI 201717043143  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys at 

Law Remfry House Millennium Plaza 

Sector 27 Gurgaon 122 009 India 

remfry-sagar@remfry.com 

530 DELHI 812/DEL/2015  
15/11/2019 

00:00:00 

Legasis Partners B-105, ICC Trade 

Towers Senapati Bapat Road, Pune 

411016, India 

ip@legasis.in 

531 DELHI 201617015141  
15/11/2019 

00:00:00 

LEX ORBIS CONSULTING PVT. 

LTD. 709/710 Tolstoy House 15 17 

Tolstoy Marg New Delhi 110001 

mail@lexorbis.com,manisha@lexorbi

s.com 

532 DELHI 201617016595  
15/11/2019 

00:00:00 

B 483 KNK House Meera Bagh 

Paschim Vihar New Delhi 110063 

INDIA  

knk@kankrishme.com 

533 DELHI 6938/DELNP/2015  
15/11/2019 

00:00:00 

Remfry House Millenium Plaza Sec 

27 
remfry-sagar@remfry.com 

534 DELHI 3967/DELNP/2013  
15/11/2019 

00:00:00 

SHRIMANT SINGH REMFRY & 

SAGAR ATTORNEYS-AT-LAW 

REMFRY HOUSE MILLENNIUM 

PLAZA SECTOR 27, GURGAON 

122 009, INDIA.  

 

remfry-sagar@remfry.com 

535 DELHI 201717039986  
15/11/2019 

00:00:00 

Anand & Anand Advocates B 41 

Nizamuddin East New Delhi  110013 

India Phone No: 0091 11 24355076 

91 120 4059300 Fax No: 0091 11 

24354243 91 120 4243056 58 E mail: 

email@anandandanand.com 

archana@anandandanand.com; 

Mobile No: +91 9717990240 

email@anandandanand.com 

536 DELHI 201817022449  
15/11/2019 

00:00:00 

KAN AND KRISHME Attorneys at 

Law B-483 KNK House, Meera Bagh, 

Paschim Vihar, New Delhi 110063 

India 

knk@kankrishme.com 

537 DELHI 201617018530  
15/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & 

Co.Amarchand Towers 216 Okhla 

Industrial Estate Phase III New Delhi 

110020 

 

contact@AMSShardul.com,dev.robin

son@AMSShardul.com 
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538 DELHI 3009/DEL/2015  
16/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN B6/10, Safdarjung 

Enclave New Delhi 110029 India 

iprdel@lakshmisri.com 

539 DELHI 5931/DELNP/2015  
16/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B6/10 Safdarjung 

Enclave 

IPRDEL@LAKSHMISRI.COM 

540 DELHI 2252/DEL/2015  
16/11/2019 

00:00:00 

HEAD, IPM DIVISION, CSIR, 

NISCAIR BUILDING, 14, 

SATSANG VIHAR MARG, NEW 

DELHI-110 067, INDIA  

csirfer.ipu@niscair.res.in,head.ipu@n

iscair.res.in 

541 DELHI 4148/DELNP/2015  
16/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys 109 Sector 44 

Gurgaon 122003 National Capital 

Region India 

ipo@knspartners.com 

542 DELHI 3228/DEL/2012  
16/11/2019 

00:00:00 

GLOBAL IPR LAW 

CONSULTANTS (INDIA) 6457, 

SECTOR C 6 & 7, VASANT KUNJ, 

NEW DELHI-110070, INDIA  

sparora6457@hotmail.com,ashish.ipri

ndia@hotmail.com 
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WEEKLY ISSUED FER (MUMBAI ) 

 

SNO LOCATION  
APPLICATION 

NUMBER 
FER DATE ADDRESS FOR SERVICE EMAIL  

1 

 

 

 

MUMBAI  4370/MUM/2015  
11/11/2019 

00:00:00 

OBHAN & ASSOCIATES 501/7, 

LANE W-21A, WESTERN 

AVENUE, SAINIK FARMS NEW 

DELHI- 110080 PHONE: +91 11 

64645191 

email@obhans.com 

2 MUMBAI  201627026791  
11/11/2019 

00:00:00 

CHADHA & CHADHA IP, Regus 

Platina Level 9, G Block, Plot C-59 

Bandra Kurla Complex, Bandra (E), 

Mumbai- 400 051, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

3 MUMBAI  1078/MUMNP/2013  
11/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES, 74 F VENUS 

WORLI SEA FACE MUMBAI 

400018 INDIA. 

info@krishnaandsaurastri.com 

4 MUMBAI  201727020423  
11/11/2019 

00:00:00 

Hindustan Unilever Limited Unilever 

House B.D. Sawant Marg Chakala 

Andheri (East) Mumbai  400 099 

Maharashtra India  

patentgroupnl@unilever.com,PATEN

TGROUPNL@UNILEVER.COM 

5 MUMBAI  201821012218  
11/11/2019 

00:00:00 

KHURANA & KH URANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com,tarun@kh

uranaandkhurana.com 

6 MUMBAI  1222/MUMNP/2015  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower 

Parel Mumbai 400013 India 

ipo@knspartners.com 

7 MUMBAI  2758/MUM/2013  
11/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES 

ATTORNEYS-AT-LAW CENTRAL 

SQUARE, SUITE-328, PLAZA III, 20 

MANOHARLAL KHURANA MARG, 

BARA HINDU RAO, (OFF RANI 

JHANSI ROAD), DELHI-110006 

kishorvinchhi@zyduscadila.com,sna.paten

t@gmail.com,sna@sna-ip.com 

8 MUMBAI  3017/MUM/2013  
11/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES 

Attorneys - at - law Central Square, Suite-

328, Plaza III, 20 Manoharlal Khurana 

Marg, Bara Hindu Rao, (off Rani Jhansi 

Road), Delhi-110006 

sna@sna-

ip.com,docket.sna@gmail.com,sna.patent

@gmail.com,kishorvinchhi@zyduscadila.

com 

9 MUMBAI  2644/MUMNP/2012  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1- 601  6th Floor  Marathon 

NextGen Innova  Opposite Peninsula 

Corporate Park  Off G. K. Marg  Lower 

Parel  Mumbai- 400013  India 

ipo@knspartners.com 

10 MUMBAI  1967/MUMNP/2013  
11/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

11 MUMBAI  201827014061  
11/11/2019 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattorneys.com,patents@ipratt

orneys.com 
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12 MUMBAI  1918/MUM/2013  
11/11/2019 

00:00:00 

DR. KAMALA K. VASU ASST. 

DIRECTOR, B. V. PATEL 

PHARMACEUTICAL EDUCATION 

RESEARCH AND DEVELOPMENT 

(PERD) CENTRE, S.G. HIGHWAY, 

THALTEJ, AHMEDABAD 380 054 

kamalav@perdcentre.com 

13 MUMBAI  201727001541  
11/11/2019 

00:00:00 

Khaitan & Co One Indiabulls Centre, 

13th Floor 841 Senapati Bapat Marg 

Elphinstone Road Mumbai 400 013, 

Maharashtra, India 

kcopatents@khaitanco.com 

14 MUMBAI  201827007827  
11/11/2019 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

15 MUMBAI  201921024183  
11/11/2019 

00:00:00 

Goldfins Legal, #Z-702, Le-Mirage, 

16, Boat Club Road, Near Gera Plaza, 

Pune-411001. Email: 

info@goldfinslegal.com 

dinesh.j@goldfinslegal.com,info@gol

dfinslegal.com 

16 MUMBAI  201627031131  
11/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

17 MUMBAI  1964/MUMNP/2013  
11/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, INDIA. 

patents@iprattorneys.com,info@ipratt

orneys.com 

18 MUMBAI  201721012015  
11/11/2019 

00:00:00 

De Penning & De Penning, 

Alaknanda Building, 16 Nepean Sea 

Road, Mumbai - 400036 Mobile No. 

91 - 9987721022 

patent@depenning.com 

19 MUMBAI  201721035672  
11/11/2019 

00:00:00 

TUSHAR DATTARAM AGRE 

SHOP NO. 2, SOHAM GARDEN 

RESIDENCY, KHALACHI ALI, 

RATNAGIRI, MAHARASHTRA-

415 639, INDIA. 

amrpatil21@21yahoo.com 

20 MUMBAI  201827010404  
11/11/2019 

00:00:00 

MANOJ G. MENDA Advocate 

Registered Patent and Trade Mark 

Attorney 6/7 SORAB BHARUCHA 

ROAD COLABA MUMBAI 400005 

menda@mmlo.in,manoj@menda.net 

21 MUMBAI  201721025093  
11/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S 

A. Brelvi Road, Fort, Mumbai  

400001 

dewan@rkdewanmail.com,mailroom

@rkdewanmail.com 

22 MUMBAI  2549/MUMNP/2015  
11/11/2019 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka 

Telephone Exchange, Saki Naka, 

Mumbai - 400 072, Maharashtra 

cal@patentindia.com 

23 MUMBAI  215/MUMNP/2015  
11/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

info@hkindia.com,hkpatent@hkindia.

com 
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24 MUMBAI  201627039987  
11/11/2019 

00:00:00 

Legasis Partners (Pune) B 105 ICC 

Trade Towers Senapati Bapat Road 

Pune 411016 Maharashtra India 

ip@legasis.in 

25 MUMBAI  3778/MUM/2015  
11/11/2019 

00:00:00 

Legasis Partners B-105, ICC Trade 

Towers Senapati Bapat Road, Pune 

411016, India 

ip@legasis.in 

26 MUMBAI  2565/MUMNP/2014  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

27 MUMBAI  4112/MUM/2014  
11/11/2019 

00:00:00 

LEX ORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg New Delhi  110 

001 India 

mail@lexorbis.com,info@k2ipr.in 

28 MUMBAI  2423/MUM/2015  
11/11/2019 

00:00:00 

Vikas Asawat Registered Patent & 

Trade Mark Attorney 3/183, Ganesh 

Talab, Basant Vihar Kota, Rajasthan 

Pin 324009 India 

vsasawat@gmail.com 

29 MUMBAI  201821011721  
11/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

30 MUMBAI  201727011100  
11/11/2019 

00:00:00 

Krishna & Saurastri Associates LLP, 

74/F, Venus, Worli Sea Face, Mumbai 

400 018, Maharashtra, India 

info@krishnaandsaurastri.com 

31 MUMBAI  2658/MUM/2015  
11/11/2019 

00:00:00 

Mr. Naresh Laxminarayan Grover 245 

H, Raj Laxmi Marg, Civil Lines, 

Nagpur- 440001 

sjinfo@stratjuris.com,ip@stratjuris.co

m 

32 MUMBAI  201621019622  
11/11/2019 

00:00:00 

DR.PRAKASH RAVINDRA 

SOMANI VIJAYNAGAR, BLDG. 

NO.3, B-14, DHAYARI, NEAR 

DHARESHWAR MANDIR, 

SINHGAD ROAD, PUNE-411 041, 

MAHARASHTRA, INDIA.  

psomani1@yahoo.com 

33 MUMBAI  201621043181  
11/11/2019 

00:00:00 

Corporate Legal Cell, Aditya Birla 

Centre, ĕCÊ Wing, Ground Floor, 

S.K Ahire Marg, Worli- 400030, 

Mumbai, Maharashtra. 

Info@sgassociate.com 

34 MUMBAI  201721002808  
11/11/2019 

00:00:00 

ZINGADE SWATI AMEYA F-1102, 

GANGA ASHIYANA, NEAR 

BIRLA HOSPITAL, THERGAON, 

PUNE-411033, MAHARASHTRA, 

INDIA.  

swatizingade09@gmail.com 

35 MUMBAI  201727022855  
11/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers S 

A. Brelvi Road Fort Mumbai  400001 
dewan@rkdewanmail.com 

36 MUMBAI  516/MUMNP/2015  
11/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

 

dewan@rkdewanmail.com 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55794 

 

 

 

37 MUMBAI  3231/MUMNP/2015  
11/11/2019 

00:00:00 

14/2 PALM AVENUE CALCUTTA 

700 019 INDIA. 
patents@dpahuja.com 

38 MUMBAI  201727024329  
11/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013  

ipo@knspartners.com 

39 MUMBAI  201627001688  
11/11/2019 

00:00:00 

ADITYA & ASSOCIATES 121, 

Hubtown Solaris, 1st Floor, N S 

Phadke Marg, Opposite Telli Gully, 

Near Gokhale Bridge, Andheri (e), 

Mumbai 400069,India T: +91 22 6695 

4186 | F: +91 22 26280628 

vipulb@adityaandassociates.com,pate

nt@adityaandassociates.com 

40 MUMBAI  201721036284  
11/11/2019 

00:00:00 

DR.SHEETAL A. WATILE 

JAGADAMBHA COLLEGE OF 

ENGINEERING AND 

TECHNOLOGY, YAVATMAL AT 

KINHI, ARNI ROAD, YAVATMAL - 

445001, M.H., INDIA. 

jcet.patent@hotmail.com,swatile@red

iffmail.com 

41 MUMBAI  201627024150  
11/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTRA, INDIA  

dewan@rkdewanmail.com 

42 MUMBAI  2805/MUM/2015  
11/11/2019 

00:00:00 

Legasis Partners B-105, ICC Trade 

Towers Senapati Bapat Road, Pune 

411016, India 

ip@legasis.in 

43 MUMBAI  2019/MUMNP/2015  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

44 MUMBAI  201724047301  
11/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com,patent

@krishnaandsaurastri.com 

45 MUMBAI  201827042807  
11/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

chetan@iprattorneys.com,info@ipratt

orneys.com 

46 MUMBAI  201727025297  
11/11/2019 

00:00:00 

Dr. Rajeshkumar H. Acharya Law 

Office of H K ACHARYA & 

COMPANY Advocates Patent & 

Trademark Agents HK Avenue 19 

Swastik Society Navrangpura 

Ahmedabad 380009 INDIA 

hkpatent@hkindia.com,info@hkindia.

com 

47 MUMBAI  2291/MUMNP/2013  
11/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

 

hkpatent@hkindia.com 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55795 

 

 

 

48 MUMBAI  893/MUM/2015  
11/11/2019 

00:00:00 

MR. K. SUBHARAMAN., VP - 

LEGAL & COMPANY 

SECRETARY, UNICHEM 

LABORATORIES LIMITED, 

UNICHEM BHAVAN, PRABHAT 

ESTATE, OFF. S. V. ROAD, 

JOGESHWARI (W), MUMBAI-400 

102, MAHARASHTRA, INDIA. 

ipm@unichemlabs.com 

49 MUMBAI  2004/MUM/2013  
11/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, Worli 

Sea Face Mumbai  400 018 

Maharashtra India 

info@krishnaandsaurastri.com 

50 MUMBAI  1430/MUM/2012  
11/11/2019 

00:00:00 

SANJAY KHER [PATENT AGENT 

NO : IN/PA-617] CLOVER 

CONSULTING, CLOVER HOUSE, 

176-A, VAISHALI (REAR 

BUNGLOW), SRI BHALCHANDRA 

ROAD, HINDU COLONY, DADAR, 

MUMBAI 400 014, 

MAHARASHTRA, INDIA  

sanjaykher@gmail.com 

51 MUMBAI  2451/MUM/2014  
11/11/2019 

00:00:00 

SHIV KUMAR KUSHWAHA 

BHAGHRAJ ROAD, PIPARIYA 

NAKA, SAGAR, MADHYA 

PRADESH 470002 

shivakumar_kushwaha@yahoo.com 

52 MUMBAI  2510/MUM/2014  
11/11/2019 

00:00:00 

MR. K. SUBHARAMAN, HEAD - 

LEGAL & COMPANY 

SECRETARY, UNICHEM 

LABORATORIES LIMITED, 

UNICHEM BHAVAN, PRABHAT 

ESTATE, OFF S. V. ROAD, 

JOGESHWARI (W), MUMBAI -400 

102, MAHARASHTRA, INDIA. 

ipm@unichemlabs.com 

53 MUMBAI  201821014575  
11/11/2019 

00:00:00 

A/6 Sai Samarth Row House Opp 

Neelam Society, Behind Sharda Yatan 

School, Piplod, Surat 395007 Gujarat 

casanovicdigs@hotmail.com,digvijay.

kulshreshtha@ckpcet.ac.in,pateldimp

y14@gmail.com,abhayprajapati25497

@gmail.com,patelyasi3010@gmail.co

m,dax.kholwadwala@gmail.com,rana

srushti9297@gmail.com,mady_svnit

@yahoo.in 

54 MUMBAI  201621033736  
11/11/2019 

00:00:00 

Legasis Partners (Pune) B-105, ICC 

Trade Towers Senapati Bapat Road, 

Pune 411016, India Mob.: 

7378733866 

ip@legasis.in,wani.pga@araiindia.co

m 

55 MUMBAI  1076/MUMNP/2014  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate Park, 

Off G. K. Marg, Lower Parel 

Mumbai- 400013, India 

 

ipo@knspartners.com 

56 MUMBAI  1246/MUMNP/2015  
11/11/2019 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka 

Telephone Exchange, Saki Naka, 

Mumbai - 400 072, Maharashtra 

 

cal@patentindia.com 
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57 MUMBAI  2983/MUMNP/2015  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

58 MUMBAI  201727022300  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India  

ipo@knspartners.com 

59 MUMBAI  201727009782  
11/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

dewan@rkdewanmail.com,rkd@rkde

wan.com,mailroom@rkdewanmail.co

m 

60 MUMBAI  201727036943  
11/11/2019 

00:00:00 

CHADHA & CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattoneys.com 

61 MUMBAI  201727046350  
11/11/2019 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

62 MUMBAI  599/MUMNP/2015  
11/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

dewan@rkdewanmail.com 

63 MUMBAI  201821014108  
11/11/2019 

00:00:00 

DHANANJAY M. CHAMALWAR 

LAND RECORD COLONY, 

SARKAR NAGAR, MUL ROAD, 

CHANDRAPUR-442 401, 

MAHARASHTRA, INDIA.  

dmchamalwar@gmail.com,c98pearl

@gmail.com 

64 MUMBAI  2597/MUM/2014  
11/11/2019 

00:00:00 

REENU THHAKKAR FLAT C/40, 

GULMOHAR HABITAT CO-OP 

HOUSING SOCIETY, PHASE-I, 

OFF SALUNKE VIHAR ROAD, 

WANWORIE, PUNE-411040, 

MAHARASHTRA, INDIA.  

reenuthhakkar@gmail.com 

65 MUMBAI  201727001747  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

66 MUMBAI  1682/MUMNP/2015  
11/11/2019 

00:00:00 

Khaitan & Co One Indiabulls Centre, 

13th Floor 841 Senapati Bapat Marg 

Elphinstone Road Mumbai 400 013, 

Maharashtra, India 

jose.madan@khaitanco.com,kcopaten

ts@khaitanco.com 

67 MUMBAI  3998/MUM/2014  
12/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, 

S. A. Brelvi Road, Fort, Mumbai - 

400001 

dewan@rkdewanmail.com 
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68 MUMBAI  2180/MUM/2014  
12/11/2019 

00:00:00 

WOCKHARDT LIMITED D-4, 

MIDC Area, Chikalthana, 

Aurangabad 

mkodgule@wockhardt.com,diwakars

@wockhardt.com 

69 MUMBAI  201627031176  
13/11/2019 

00:00:00 

PARKER & PARKER CO. LLP 

Attorneys At Law | Advocates A 3 

Trade Center Stadium Circle C. G. 

Road Ahmedabad 380 009. India. 

info@parkerip.com 

70 MUMBAI  201721011332  
13/11/2019 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 025, 

West Bengal, India 

cal@patentindia.com 

71 MUMBAI  1281/MUMNP/2015  
13/11/2019 

00:00:00 

14/2 PALM AVENUE CALCUTTA 

700 019 
patents@dpahuja.com 

72 MUMBAI  201627035968  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus, 

Worli Sea Face Mumbai  400 018, 

Maharashtra, India 91 (22) 2200 6322 

91 9167644651 91 (22) 2200 6326 

info@krishnaandsaurastri.com 

73 MUMBAI  201721018366  
13/11/2019 

00:00:00 

DR.(MRS.) MAJUMDAR 

ANURADHA 31/202, KANAKIA'S 

SANSKRUTI, THAKUR 

COMPLEX, KANDIVALI (E), 

MUMBAI -400101, 

MAHARASHTRA, INDIA.  

anuradha.majumdar@gmail.com 

74 MUMBAI  201721041548  
13/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S 

A. Brelvi Road, Fort, Mumbai  

400001 

dewan@rkdewanmail.com,mailroom

@rkdewanmail.com 

75 MUMBAI  201821015517  
13/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com,tarun@kh

uranaandkhurana.com 

76 MUMBAI  1143/MUM/2014  
13/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, 

S. A. Brelvi Road, Post Box No. 711, 

Fort, Mumbai - 400001. 

dewan@rkdewanmail.com 

77 MUMBAI  729/MUM/2015  
13/11/2019 

00:00:00 

Legasis Partners B-105, ICC Trade 

Towers Senapati Bapat Road, Pune 

411016, India 

ip@legasis.in 

78 MUMBAI  201827007439  
13/11/2019 

00:00:00 

R.K.Dewan And Co. Podar Chambers 

S A. Brelvi Road Fort Mumbai  

400001 

dewan@rkdewanmail.com 

79 MUMBAI  2037/MUM/2014  
13/11/2019 

00:00:00 

Ms. Garima Sahney SAIKRISHNA & 

ASSOCIATES ADVOCATES B-140, 

SECTOR 51, NOIDA-201301 NCR, 

India 

patent@saikrishnaassociates.com,gari

ma@saikrishnaassociates.com 

80 MUMBAI  1576/MUMNP/2014  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

81 MUMBAI  1767/MUMNP/2013  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE MUMBAI 

400018 INDIA 

info@krishnaandsaurastri.com 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55798 

 

 

 

82 MUMBAI  2622/MUM/2015  
13/11/2019 

00:00:00 

OBHAN & ASSOCIATES 501/7, 

LANE W-21A, WESTERN 

AVENUE, SAINIK FARMS, NEW 

DELHI- 110080 

email@obhans.com 

83 MUMBAI  3126/MUM/2014  
13/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, 

S. A. Brelvi Road, Fort, Mumbai - 

400001 

dewan@rkdewanmail.com 

84 MUMBAI  3500/MUMNP/2015  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, Worli 

Sea Face Mumbai  400018 Telephone 

No. : 91 (22) 2200 6322 Fax No. : 91 

(22) 2200 6326, 66550607 

info@krishnaandsaurastri.com 

85 MUMBAI  1171/MUMNP/2015  
13/11/2019 

00:00:00 

14/2 PALM AVENUE CALCUTTA 

700 019 INDIA. 
patents@dpahuja.com 

86 MUMBAI  201721040534  
13/11/2019 

00:00:00 

MS. BASU SWATI B-2602, 

RUSTOMJEE URBANIA-ACURA 

TOWER, MAJIWADA, THANE WEST, 

THANE-400 601, MAHARASHTRA, 

INDIA.  

avishek@goofooty.com 

87 MUMBAI  201621037786  
13/11/2019 

00:00:00 

Ms. Mahua Roy Chowdhury D/214, 2nd 

Floor, Floral Deck Plaza, Central MIDC 

Road, Opp. SEEPZ Gate No. 1, Andheri 

(East), Mumbai  400 093, India 

mahua@solomonandroy.com 

88 MUMBAI  201627035022  
13/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

info@hkindia.com,hkpatent@hkindia.

com 

89 MUMBAI  2865/MUMNP/2015  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, Worli 

Sea Face Mumbai  400 018, 

info@krishnaandsaurastri.com 

90 MUMBAI  201727001760  
13/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

91 MUMBAI  2112/MUM/2012  
13/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

PODAR CHAMBERS,S.A.BRELVI 

ROAD, FORT, MUMBAI-400 

001,MAHARASHTRA, INDIA. 

dewan@rkdewanmail.com 

92 MUMBAI  201827005431  
13/11/2019 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

93 MUMBAI  3740/MUMNP/2015  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

94 MUMBAI  1938/MUM/2015  
13/11/2019 

00:00:00 

GLOBAL INTELLECTUAL 

PROPERTY SERVICES, JOHN 

DEERE INDIA PVT. LTD., TOWER 

14, CYBERCITY, MAGARPATTA 

CITY, HADAPSAR, PUNE-411013 

globalipservicesindia@johndeere.com 
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95 MUMBAI  1609/MUM/2014  
13/11/2019 

00:00:00 

Suneet B Sabale Brainiac IP 

Solutions, First Floor, Plot No. C-8, 

Mahimna Society, Opp. Sharada 

Niketan Hostel, Karve Nagar, Pune - 

411052 

patent@brainiac.co.in 

96 MUMBAI  3556/MUMNP/2015  
13/11/2019 

00:00:00 

Anjan Sen & Associates, 17, 

Chakraberia Road South, Kolkata 700 

025, India. Mobile: 9830050839 

anjanonline@vsnl.net,info@ipindiaas

a.com,anjanonline@bsnl.in 

97 MUMBAI  201721009730  
13/11/2019 

00:00:00 

Dr. Deepak Mehra, 612-B, 

CASCADE-III, Kulupwadi, 

Borivali(East), Mumbai - 400066 

deepakmehra.vice@gmail.com 

98 MUMBAI  201627039398  
13/11/2019 

00:00:00 

Legasis Partners (Pune) B 105 ICC 

Trade Towers Senapati Bapat Road 

Pune 411016 Maharashtra India 

ip@legasis.in 

99 MUMBAI  201627041846  
13/11/2019 

00:00:00 

Krishna & Saurastri Associates LLP, 

74/F, Venus, Worli Sea Face, Mumbai 

400 018 

info@krishnaandsaurastri.com 

100 MUMBAI  201621026735  
13/11/2019 

00:00:00 

BHATE & PONKSHE 12, 

Venumadhav Apts, 104/7, Off Lane 

No.14, Prabhat Road, Pune-411 004, 

Maharashtra State, India 

pwange@bhateponkshe.com,bhatepon

kshe@vsnl.com,ipr@bhateponkshe.co

m 

101 MUMBAI  2281/MUM/2014  
13/11/2019 

00:00:00 

C/o LAKSHMI KUMARAN & 

SRIDHARAN 2nd floor, B&C Wing, 

Cnergy IT Park Appa Saheb Marathe 

Marg Prabhadevi, Mumbai 

Maharashtra 400025 

iprdel@lakshmisri.com 

102 MUMBAI  3108/MUM/2014  
13/11/2019 

00:00:00 

MRS AARTI NARENDRA BALIGA 

C/O NARENDRA S BALIGA 303, 

EMERALD, BHAKTI PARK, NEXT 

TO BIG CINEMAS, WADALA 

EAST, MUMBAI, 

MAHARASHTRA, INDIA, PIN-400 

037. 

anbaliga@vjti.org.in 

103 MUMBAI  201727011471  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

 

ipo@knspartners.com 

104 MUMBAI  201827008992  
13/11/2019 

00:00:00 

R.K.Dewan And Co. 5th Floor Podar 

Chambers S A. Brelvi Road Fort 

Mumbai  400001 

dewan@rkdewanmail.com 

105 MUMBAI  201821012213  
13/11/2019 

00:00:00 

S. MAJUMDAR & CO. 5 Harish 

Mukherjee Road, Kolkata  700 025, 

West Bengal, India 

cal@patentindia.com 

106 MUMBAI  201724026407  
13/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S 

A. Brelvi Road, Fort, Mumbai  

400001 

dewan@rkdewanmail.com,mailroom

@rkdewanmail.com 

107 MUMBAI  201621033594  
13/11/2019 

00:00:00 

SANJAY KESHARWANI, FLAT 

NO. B-303, EMGEE GREENS C. H. 

S. LTD., INDIA STEEL 

COMPOUND, M.T.V. ROAD, 

WADALA (EAST), MUM BAI - 

400037, MAHARASHTRA - INDIA.  

kesharwani.sanjay@gmail.com,patent

kraft@gmail.com,sanjay@patentkraft.

com 
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108 MUMBAI  201627031295  
13/11/2019 

00:00:00 

CHANDRAKANT M. JOSHI 

PATENT & TRADE MARK 

ATTORNEYS, 5th & 6th Floor 

VISHWANANAK, CHAKALA 

ROAD, ANDHERI (EAST), 

MUMBAI - 400 099. TEL. NO. +91-

22-28380848 FAX. NO. +91-22-

28380737 

patents@cmjoshi.com 

109 MUMBAI  201627041812  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai 400018, 

Maharashtra, India 

info@krishnaandsaurastri.com 

110 MUMBAI  201821015081  
13/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S 

A. Brelvi Road, Fort, Mumbai  

400001 Maharashtra India 

dewan@rkdewanmail.com,mailroom

@rkdewanmail.com 

111 MUMBAI  3054/MUMNP/2015  
13/11/2019 

00:00:00 

CHADHA & CHADHA Advocates F 

46 Himalaya House 23 Kasturba 

Gandhi Marg New Delhi  110001 

India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

112 MUMBAI  387/MUM/2014  
13/11/2019 

00:00:00 

R.K. DEWAN & CO. PODAR 

CHAMBERS, S.A.BRELVI ROAD, 

FORT, MUMBAI-400001, 

MAHARASHTA, INDIA  

dewan@rkdewanmail.com 

113 MUMBAI  201724024537  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus, 

Worli Sea Face Mumbai  400 018, 

Maharashtra, India Mobile No.: 91 

9167644651 

info@krishnaandsaurastri.com,patent

@krishnaandsaurastri.com 

114 MUMBAI  818/MUM/2012  
13/11/2019 

00:00:00 

Neha Agrawal, 630, Nirmal Galaxy 

Avior Opp. Johnson & Johnson LBS 

Road, Mulund West, Mumbai- 

400080, 

shilpa@legasolv.com,neha.agrawal.72

@gmail.com 

115 MUMBAI  792/MUM/2015  
13/11/2019 

00:00:00 

KHURANA & KHU RANA, 

Advocates and IP Attorneys, E-13, 

UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com,niloygupta

@rediffmail.com 

116 MUMBAI  2824/MUM/2013  
13/11/2019 

00:00:00 

DAVE PRAGNESH N 

DEPARTMENT OF CHEMISTRY, 

KRANTIGURU SHYAMJI 

KRISHNA VERMA KACHCHH 

UNIVERSITY, MUNDER ROAD, 

BHUJ (KUTCH)-370001, GUJARAT 

pragneshdave@gmail.com 

117 MUMBAI  2952/MUM/2014  
13/11/2019 

00:00:00 

Adv. Swapnil J. Gawande R9 

Harshnil, Eknathpuram, Near 

Yogakshem colony, Amravati, 

444607, (M.S.), India. 

 

sjgawande@gmail.com 

118 MUMBAI  3931/MUM/2015  
13/11/2019 

00:00:00 

MR.HIREN S.DHUVAD 504, 

AFSHA ENCLAVE, SWAMI 

SATYANAND MARG, B/H 

MAXUS MALL LANE, 

BHAYANDER (W), 400 706, 

MAHARA SHTRA, INDIA. 

mumbai-patent@nic.in 



The Patent Office Journal No. 47/2019 Dated 22/11/2019                                    55801 

 

 

 

119 MUMBAI  577/MUM/2015  
13/11/2019 

00:00:00 

CHANDRAKANT M. JOSHI 

INDIAN PATENT & TRADE 

MARK ATTORNEYS 5th & 6th 

Floor, Vishwa Nanak, Chakala Road, 

Andheri(East) Mumbai (Bombay) - 

400 099 Tel : + 91-22-28380848 Fax : 

+91-22-28380737 Email : 

cmjoshi1@vsnl.com 

cmjoshi1@vsnl.com,patents@cmjoshi

.com 

120 MUMBAI  1411/MUM/2014  
13/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, 

S. A. Brelvi Road, Fort, Mumbai - 

400001 

dewan@rkdewanmail.com 

121 MUMBAI  2041/MUMNP/2013  
13/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

122 MUMBAI  201827014869  
13/11/2019 

00:00:00 

R.K.Dewan And Co. Podar Chambers 

S A. Brelvi Road Fort Mumbai  

400001 Maharashtra India 

dewan@rkdewanmail.com 

123 MUMBAI  1922/MUM/2015  
13/11/2019 

00:00:00 

Adv. Anil D. Kulkarni Registered 

Patent Agent & TM Attorney H-301, 

Vrundavan Heights Survey No. 52, 

Kothrud Pune-411038 (India) 

anildkulkarni@gmail.com 

124 MUMBAI  201627036410  
13/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

125 MUMBAI  201627044815  
13/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

126 MUMBAI  99/MUMNP/2013  
13/11/2019 

00:00:00 

H K ACHARYA & COMPANY, HK 

AVENUNE 19 SWASTIK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 INDIA. 

info@hkindia.com,contact@jotwani.c

om 

127 MUMBAI  201627003878  
13/11/2019 

00:00:00 

Anand And Anand ADVOCATES 57-

58 Rajgir Chambers Opp.Old 

Customs, S.B.S Road Fort Mumbai-

400023 Phone No: 022-22631488/89 

Fax No: 022-22631487 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com 

email@anandandanand.com 

128 MUMBAI  201827017188  
13/11/2019 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

129 MUMBAI  201727002265  
13/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 
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130 MUMBAI  201827006107  
13/11/2019 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

131 MUMBAI  201627036829  
13/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

rkd@rkdewan.com,dewan@rkdewan

mail.com 

132 MUMBAI  201721022691  
13/11/2019 

00:00:00 

BananaIP Counsels No.40,2nd Floor, 

3rd Main Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62. 

Landmark  Near Metro 

patent@bananaip.com,rsshekar@bana

naip.com 

133 MUMBAI  201627032235  
13/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

134 MUMBAI  201727024327  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013  

ipo@knspartners.com 

135 MUMBAI  201821006390  
13/11/2019 

00:00:00 

De Penning & De Penning Alaknanda 

Building, 16 Nepean Sea Road, 

Mumbai - 400036 Phone: + 91 22 - 

42208383 Fax: + 91 22 - 42208300 

Mobile No. 8939824355 E-mail: 

patent@depenning.com 

patent@depenning.com 

136 MUMBAI  201821001921  
13/11/2019 

00:00:00 

De Penning & De Penning, 

Alaknanda Building, 16 Nepean Sea 

Road, Mumbai - 400036 

patent@depenning.com 

137 MUMBAI  201621009917  
13/11/2019 

00:00:00 

MR. CLEON FRANCIS 

FERNANDES A-1103, 

NAKSHATRA PHASE 2, 

PURNANAGAR, CHINCHWAD, 

PUNE 411019 

cleon.fernandes@yahoo.com 

138 MUMBAI  201627038425  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face, Mumbai-400 018, 

Maharashtra, India. 

info@krishnaandsaurastri.com 

139 MUMBAI  201721011826  
13/11/2019 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 025, 

West Bengal, India 

cal@patentindia.com 

140 MUMBAI  201827007819  
13/11/2019 

00:00:00 

CHADHA And CHADHA IP Regus 

Platina Level 9 G Block Plot C 59 

Bandra Kurla Complex Bandra (E) 

Mumbai 400 051 India. 

info@candcip.in,patents@iprattorney

s.com,info@iprattorneys.com 

141 MUMBAI  201621027563  
13/11/2019 

00:00:00 

NOVOIP Plot No. 37, Kamal Baug 

Society A/P: Wagholi Pune- 412207 

info@novoipr.com,patankarprashant0

1@gmail.com 

142 MUMBAI  201621010856  
13/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S 

A. Brelvi Road, Fort, Mumbai  

400001 

dewan@rkdewanmail.com 

143 MUMBAI  201721011817  
13/11/2019 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 025, 

West Bengal, India 

cal@patentindia.com 
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144 MUMBAI  201821012220  
13/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

145 MUMBAI  609/MUMNP/2015  
13/11/2019 

00:00:00 

CHADHA & CHADHA Advocates F 

46 Himalaya House 23 Kasturba 

Gandhi Marg New Delhi  110001 

India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

146 MUMBAI  1123/MUMNP/2015  
13/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

147 MUMBAI  201827013263  
13/11/2019 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

148 MUMBAI  201821012045  
13/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys C-915, Kailas 

Business Park, Hiranandani Link 

Road, Parksite, Vikhroli (West), 

Mumbai - 400 079, India 

bangalore@knspartners.com 

149 MUMBAI  201821014650  
13/11/2019 

00:00:00 

Mrs. Rashmi Ganesh Hingmire 959, 

Budhwar Peth, Pune-411002. 

sudhahingmire@gmail.com,ganesh.hi

ngmire@gmail.com 

150 MUMBA I 201621015136  
13/11/2019 

00:00:00 

SANJAY KESHARWANI, FLAT 

NO. B-303, EMGEE GREENS C. H. 

S. LTD., INDIA STEEL 

COMPOUND, M.T.V. ROAD, 

WADALA (EAST), MUMBAI - 

400037, MAHARASHTRA - INDIA.  

kesharwani.sanjay@gmail.com,sanjay

@patentkraft.com 

151 MUMBAI  1696/MUM/2014  
13/11/2019 

00:00:00 

R.K.DEWAN & CO. Podar 

Chambers, S. A. Brelvi Road, Fort, 

Mumbai 400 001 Maharashtra, India 

dewan@rkdewanmail.com 

152 MUMBAI  3277/MUM/2015  
13/11/2019 

00:00:00 

SAU. VANDANA SANJAYKUMAR 

GADGE NETAJI COLONY, MARDI 

ROAD, S.G.B.A.U. CAMP, 

AMRAVATI, (MS) 444602. 

 

pranay.gadge3@gmail.com 

153 MUMBAI  1781/MUM/2010  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE, MUMBAI - 400 

018  

info@krishnaandsaurastri.com 

154 MUMBAI  201921022810  
13/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com 

155 MUMBAI  201721007159  
13/11/2019 

00:00:00 

Dr. Deepak Mehra 612-B, CASCADE 

3, KULUPWADI, BORIVALI EAST, 

MUMBAI -400066 

 

deepak.vice@gmail.com,deepakmehr

a.vice@gmail.com 
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156 MUMBAI  2653/MUMNP/2014  
13/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

157 MUMBAI  201827008312  
13/11/2019 

00:00:00 

R.K.Dewan And Co. 5th Floor Podar 

Chambers S A. Brelvi Road Fort 

Mumbai  400001 

dewan@rkdewanmail.com 

158 MUMBAI  201827009236  
13/11/2019 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

159 MUMBAI  2806/MUMNP/2015  
13/11/2019 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka 

Telephone Exchange, Saki Naka, 

Mumbai - 400 072, Maharashtra 

cal@patentindia.com 

160 MUMBAI  3007/MUM/2014  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, Worli 

Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

161 MUMBAI  2676/MUM/2014  
13/11/2019 

00:00:00 

VIJAY KISANRAO SAMBHE A-

603, D.K. TOWER, PLOT NO.18, 

SECTOR-20, AIROLI, NAVI 

MUMBAI -400 708, 

MAHARASHTRA, INDIA.  

 

vksambhe@vjti.org.in 

162 MUMBAI  201621012530  
13/11/2019 

00:00:00 

Makhija & Associates Indian and 

International: Trademark, Copyright, 

Patent, Design Office No. 1/1, 1st 

Floor, A Wing, Sai Tirth Tower, 

Station Road, Siddharth Nagar, Thane 

(E) - 400 603. INDIA 

 

deepak@trademark.in 

163 MUMBAI  201627039302  
13/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

 

dewan@rkdewanmail.com 

164 MUMBAI  201627044170  
13/11/2019 

00:00:00 

303 3RD Poonam Vihar B Mahakali 

Caves RD Mumbai : 400093 
mahua@royzz.com 

165 MUMBAI  201627025703  
13/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com,info@hkindia.

com 

166 MUMBAI  201827016045  
13/11/2019 

00:00:00 

KRISHNA And SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai  400 018 

Maharashtra India 91 (22) 2200 6322 

91 9167644651 91 (22) 2200 6326 

 

info@krishnaandsaurastri.com 
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167 MUMBAI  4045/MUM/2014  
13/11/2019 

00:00:00 

CLOSER2PATENTS, A-403, 

ATHENE BUILDING, LODHA 

PARADISE, NEAR MAJIWADA, 

THANE(WEST), MAHARASHTRA, 

INDIA. TELEPHONE : +91 

2265281005, MOBILE NO: + 91 

9920866540, E-MAIL : 

abhishekp@closer2patents.com 

abhishekp@closer2patents.com,docke

t@khuranaandkhurana.com,info@khu

ranaandkhurana.com 

168 MUMBAI  201627042375  
13/11/2019 

00:00:00 

KAN AND KRISHME, 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS, KNK 

HOUSE, A-11 SHUBHAM 

ENCLAVE, PASCHIM VIHAR 

NEW DELHI-110063, INDIA 

knk@kankrishme.com 

169 MUMBAI  605/MUM/2015  
13/11/2019 

00:00:00 

MILIND ANANT WAKASKAR 53 -

B, ANJALI KIRAN CHS, VAKOLA 

BRIDGE, SANTACRUZ (E), 

MUMBAI -400055, 

MAHARASHTRA, INDIA.  

waks2015@gmail.com 

170 MUMBAI  201824002283  
13/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com,patent

@krishnaandsaurastri.com 

171 MUMBAI  201827014063  
13/11/2019 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

172 MUMBAI  2255/MUMNP/2013  
13/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS PODAR CHAMBERS 

S.A.BRELVI ROAD FORT 

MUMBAI 400001 

MAHARASHTRA INDIA.  

dewan@rkdewanmail.com 

173 MUMBAI  2854/MUM/2013  
13/11/2019 

00:00:00 

DEEPAK PAWAR LEGASIS 

PARTNERS B-105, ICC TRADE 

TOWERS SENAPATI BAPAT 

ROAD, PUNE 411016, INDIA 

ip@legasis.in 

174 MUMBAI  201627015781  
13/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

175 MUMBAI  2374/MUMNP/2015  
14/11/2019 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka Telephone 

Exchange, Saki Naka, Mumbai - 400 072, 

Maharashtra 

cal@patentindia.com,lnchinta.ipo@nic.in 

176 MUMBAI  201621032929  
14/11/2019 

00:00:00 

De Penning & De Penning, Alaknanda 

Building, 16 Nepean Sea Road, Mumbai-

400036. 

patent@depenning.com 

177 MUMBAI  201627042196  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

dewan@rkdewanmail.com 
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178 MUMBAI  1588/MUMNP/2013  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate Park, 

Off G. K. Marg, Lower Parel 

Mumbai- 400013, India 

ipo@knspartners.com 

179 MUMBAI  4204/MUM/2015  
14/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, Worli 

Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

180 MUMBAI  3491/MUMNP/2015  
14/11/2019 

00:00:00 

KAN AND KRISHME, ADVOCATES 

PATENT AND TRADEMARK 

ATTORNEYS, KNK HOUSE, A-11, 

SHUBHAM ENCLAVE, PASCHIM 

VIHAR, NEW DELHI-110063, INDIA 

knk@kankrishme.com 

181 MUMBAI  201827035518  
14/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

chetan@iprattorneys.com,info@ipratt

orneys.com 

182 MUMBAI  201627012187  
14/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

183 MUMBAI  201627022799  
14/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com,info@hkindia.

com 

184 MUMBAI  201721029855  
14/11/2019 

00:00:00 

Ajinkya S. Joshi K. K. Wagh Institute 

of Engineering Education & 

Research, Nashik 422003, India 

asjoshi@kkwagh.edu.in 

185 MUMBAI  201627044028  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

mailroom@rkdewanmail.com 

186 MUMBAI  201621005792  
14/11/2019 

00:00:00 

De Penning & De Penning, 

Alaknanda Building, 16 Nepean Sea 

Road, Mumbai 400036. 

patent@depenning.com 

187 MUMBAI  1647/MUM/2014  
14/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, 

S. A. Brelvi Road, Fort, Mumbai - 

400001 

dewan@rkdewanmail.com 

188 MUMBAI  819/MUM/2014  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 401-404, Kakad 

Chambers, 132, Dr. Annie Besant 

Road, Worli Mumbai Maharashtra 

400018 India 

iprdel@lakshmisri.com 

189 MUMBAI  201824020109  
14/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 
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190 MUMBAI  2154/MUMNP/2015  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

191 MUMBAI  201727022496  
14/11/2019 

00:00:00 

CHADHA & CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

192 MUMBAI  201627041022  
14/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus, 

Worli Sea Face Mumbai  400018 

Telephone No. : +91 (22) 2200 6322 

Mobile No.: 91 9167644651 Fax No. : 

+91 (22) 2200 6326 

info@krishnaandsaurastri.com 

193 MUMBAI  201627041987  
14/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

194 MUMBAI  201721003150  
14/11/2019 

00:00:00 

Dr. Rajeshkumar H. Acharya Law 

Office of H K Acharya & Company 

Advocates, Patent & Trademark 

Agents HK Avenue, 19, Swastik 

Society, Navrangpura, Ahmedabad 

380 009, India 

hkpatent@hkindia.com 

195 MUMBAI  201821012311  
14/11/2019 

00:00:00 

KHURANA & KHURANA, Advocates 

and IP Attorneys E-13, UPSIDC, Site-IV, 

Behind Grand Venice, Kasna Road, 

Greater Noida 201310, UP, National 

Capital Region, India. 

info@khuranaandkhurana.com,docket@k

huranaandkhurana.com 

196 MUMBAI  1113/MUM/2012  
14/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE MUMBAI - 400 

018  

info@krishnaandsaurastri.com 

197 MUMBAI  201627040620  
14/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

198 MUMBAI  201821020932  
14/11/2019 

00:00:00 

Nitin Chopra E1-9, Samarth Nagar, 

Wadgaon SHeri, Pune-411014 
notnitinchopra@gmail.com 

199 MUMBAI  2263/MUM/2014  
14/11/2019 

00:00:00 

RAJENDRA VIVEK B. ANANT APPT. 

FLAT NO.5, AJABNAGAR, NEAR TEL. 

BHAVAN, KRANTI CHOWK, 

AURANGABAD-431001, 

MAHARASHTRA, INDIA.  

vivekrajendra@gmail.com 

200 MUMBAI  201621009613  
14/11/2019 

00:00:00 

S. MAJUMDAR & CO., 5 Harish 

Mukherjee Road, Kolkata  700 025, 

West Bengal, India 

cal@patentindia.com 

201 MUMBAI  201627035614  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

 

dewan@rkdewanmail.com 
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202 MUMBAI  201621016708  
14/11/2019 

00:00:00 

DR. SUNITA DASHRATH DANAI - 

TAMBHALE B9, MANISHKUNJ, 

34 IDEAL COLONY, PAUD ROAD, 

KOTHRUD, PUNE-411038, 

MAHARASHTRA, INDIA.  

st11@yahoo.co.in,stll@yahoo.co.in 

203 MUMBAI  201821006391  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1-601,6th Floor,Marathon 

NextGen Innova, Opposite Peninsula 

Corporate Park, Off. G.K. Marg, Lower 

Parel Mumbai-400 013India Telephone 

No. 02249149700/727/777 Mobile No. 

+91 8130055293 Fax No. Fax : + 91 (44) 

49317788 E-mail ID 

ipo@knspartners.com 

ipo@knspartners.com 

204 MUMBAI  201721016659  
14/11/2019 

00:00:00 

Arghya Ashis Roy (IN/PA 2346) of C/O 

Umesh S. Tadas, B-5/6, N.S.K. Co-

operative Housing Society, Civil Lines, 

Nagpur-440 001, Maharashtra, India 

royak777@gmail.com,roypharma@rediff

mail.com 

205 MUMBAI  201627023776  
14/11/2019 

00:00:00 

Legasis Partners B 105 ICC Trade 

Towers Senapati Bapat Road Pune 

411016 India 

ip@legasis.in 

206 MUMBAI  2110/MUMNP/2015  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

207 MUMBAI  201627021826  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

dewan@rkdewanmail.com 

208 MUMBAI  1433/MUM/2015  
14/11/2019 

00:00:00 

Mr. Vijay Tase 3rd Floor, Arena 

House; Plot 103, Road no. 12 MIDC, 

Andheri (east); Mumbai 400093 

vijayt@peertechnical.net,vstase1960

@gmail.com 

209 MUMBAI  1083/MUM/2015  
14/11/2019 

00:00:00 

Mr. DEEPAK MEHRA 612-B, 

CASCADE - 3, Kulupwadi, 

Borivali(East), Mumbai  400066, 

MAHARASHTRA 

deepak.vice@gmail.com 

210 MUMBAI  1819/MUMNP/2014  
14/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

211 MUMBAI  1913/MUMNP/2015  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

212 MUMBAI  201627018545  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

dewan@rkdewanmail.com 
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213 MUMBAI  3504/MUM/2014  
14/11/2019 

00:00:00 

MS. ALLISON KATARIYA M/S. 

KATARIYA & ASSOCIATES, 2, 

SHARADA APARTMENTS, OPP. 

GATE NO.5, ABHIMANSHREE 

SOCIETY, AUNDH, PUNE 411007, 

MAHARASHTRA. 

allison@katariyaassociates.com 

214 MUMBAI  1854/MUM/2015  
14/11/2019 

00:00:00 

GLOBAL INTELLECTUAL 

PROPERTY SERVICES, JOHN 

DEERE INDIA PVT. LTD. TOWER 

14, CYBERCITY, MAGARPATTA 

CITY, HADAPSAR, PUNE - 411013 

globalipservicesindia@johndeere.com

,RShivakumara@JohnDeere.com 

215 MUMBAI  201627025596  
14/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

216 MUMBAI  201821017140  
14/11/2019 

00:00:00 

Swapnil Gawande R9, Harshnil, 

Eknathpuram, Near Yogakshem 

Colony, Amravati, 444607, (M.S.), 

India. 

sjgawande@gmail.com 

217 MUMBAI  2289/MUMNP/2015  
14/11/2019 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 401-404, Kakad 

Chambers, 132, Dr. Annie Besant 

Road, Worli Mumbai Maharashtra 

400018 India 

iprdel@lakshmisri.com,hkpatent@hki

ndia.com 

218 MUMBAI  2443/MUMNP/2015  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

219 MUMBAI  4227/MUM/2015  
14/11/2019 

00:00:00 

ROYZZ & CO 2A/54 KALPATARU 

ESTATE, JV LINK ROAD 

ANDHERI EAST, MUMBAI-

400093, INDIA 

patent@royzz.com,mahua@solomona

ndroy.com 

220 MUMBAI  1162/MUMNP/2015  
14/11/2019 

00:00:00 

KAN AND KRISHME, 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS, KNK 

HOUSE, A·11, SHUBHAM 

ENCLAVE, PASCHIM VIHAR, 

NEW DELHI-110063, INDIA 

knk@kankrishme.com 

221 MUMBAI  201721002728  
14/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S 

A. Brelvi Road, Fort, Mumbai  

400001 

 

dewan@rkdewanmail.com,mailroom

@rkdewanmail.com 

222 MUMBAI  201724030885  
14/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

223 MUMBAI  3876/MUM/2015  
14/11/2019 

00:00:00 

MS. KAVITA A. SHAH F/2, 

SARVAMANGAL COMPLEX, OPP. 

PUMPING STATION, NEW 

SHARDAMANDIR ROAD, PALDI, 

AHMEDABAD -380 007, GUJARAT, 

INDIA.  

 

msshah1660@yahoo.in 
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224 MUMBAI  201621001588  
14/11/2019 

00:00:00 

Legasis Partners (Pune) B-105, ICC 

Trade Towers Senapati Bapat Road, 

Pune 411016, India 

ip@legasis.in 

225 MUMBAI  201721009791  
14/11/2019 

00:00:00 

PUSHPITO KUMAR GHOSH 

CHEMICAL ENGINEERING 

DEPARTMENT, INSTITUTE OF 

CHEMICAL 

TECHNOLOGY,(DEEMED 

UNIVERSITY) NATHALAL 

PAREKH MARG, MATUNGA 

(EAST), MUMBAI-400019, 

MAHARASHTRA, INDIA.  

pushpitokghosh@gmail.com,poonam

dhake@gmail.com 

226 MUMBAI  489/MUM/2011  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

RODAR CHAMBER, S.A. BRELVI 

ROAD, FORT, MUMBAI 400 001, 

MAHARASHTRA, INDIA.  

dewan@rkdewanmail.com 

227 MUMBAI  201627042158  
14/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

info@hkindia.com,hkpatent@hkindia.

com 

228 MUMBAI  2545/MUM/2014  
14/11/2019 

00:00:00 

CHIRAG TANNA, INK IDEE B-

72,62,73 PEREIRA NAGAR NO. 7, 

KHOPAT, THANE (W) 400 601, 

MAHARASHTRA, INDIA  

chirag@inkidee.com 

229 MUMBAI  3034/MUMNP/2015  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

230 MUMBAI  1644/MUMNP/2015  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

231 MUMBAI  201727022894  
14/11/2019 

00:00:00 

CHADHA & CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattorneys.com,patents@ipratt

orneys.com 

232 MUMBAI  3340/MUM/2010  
14/11/2019 

00:00:00 

Anand and Anand Advocates B-41, 

Nizamuddin East New Delhi - 

110013, India Phone No: 0091-11-

24355076, 24358078, 91-120-

4059300 Fax No: 0091-11-24354243, 

91-120-4243056,-058 E-mail: 

anandandanand@vsnl.com 

<mailto:anandandanand@vsnl.com>, 

email@anandandanand.com 

<mailto:email@anandandanand.com>

, archana@anandandanand.com 

 

archana@anandandanand.com 

mailto:archana@anandandanand.com
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233 MUMBAI  2046/MUMNP/2014  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

234 MUMBAI  201622002351  
14/11/2019 

00:00:00 

Khaitan & Co One Indiabulls Centre, 

13th Floor 841, Senapati Bapat Marg 

Elphinstone Road Mumbai 400013, 

Maharashtra, India 

jose.madan@khaitanco.com,kcopaten

ts@khaitanco.com,mumbai@khaitanc

o.com 

235 MUMBAI  201727004785  
14/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

patent@krishnaandsaurastri.com,info

@krishnaandsaurastri.com 

236 MUMBAI  201627031639  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

dewan@rkdewanmail.com 

237 MUMBAI  943/MUM/2015  
14/11/2019 

00:00:00 

Legasis Partners B-105, ICC Trade 

Towers Senapati Bapat Road, Pune 

411016, India 

ip@legasis.in 

238 MUMBAI  1112/MUM/2014  
14/11/2019 

00:00:00 

M.D.BHATE/PRIYA 

PANDE/PRAFULLA 

WANGE/ASHIF LAKHANI M/S 

BHATE & PONKSHE '12, 

VENUMADHAV APTS, 104/7, OFF 

LANE NO.14, PRABHAT ROAD, 

PUNE-411 004, M.S., INDIA. 

ipr@bhateponkshe.com,info@bhatep

onkshe.com 

239 MUMBAI  3443/MUMNP/2015  
14/11/2019 

00:00:00 

3rd Floor | Calcot House | 8/10 M. P. 

Shetty Marg | | (Tamarind Street) Fort 

| Mumbai 400 023 | India | 

mahua@solomonandroy.com 

240 MUMBAI  3364/MUM/2015  
14/11/2019 

00:00:00 

Tata Power Company Limited, 

Strategic Engineering Division 42, 

Off Saki Vihar Road, Andheri (East), 

Mumbai 400072 India 

vijayt@peertechnical.net,vijay@peert

echnical.net,vstase1960@gmail.com 

241 MUMBAI  201721009725  
14/11/2019 

00:00:00 

Embros IP, B-115 Chander Nagar, 

Janak Puri, New Delhi-110058 

mail@embrosip.com,rajat3127@gmai

l.com 

242 MUMBAI  2891/MUM/2014  
14/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2nd floor, B&C Wing, 

Cnergy IT Park Appa Saheb Marathe 

Marg Prabhadevi, Mumbai 

Maharashtra 400025 India 

iprdel@lakshmisri.com 

243 MUMBAI  201827006669  
14/11/2019 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

 

info@iprattorneys.com,patents@ipratt

orneys.com 

244 MUMBAI  2827/MUMNP/2015  
14/11/2019 

00:00:00 

R.K. DEWAN & COMPANY 

TRADE MARK & PATENT 

ATTORNEYS 38 PODAR 

CHAMBERS S.A.BRELVI ROAD 

FORT MUMBAI 400001 

MAHARASHTA 

 

dewan@rkdewanmail.com 
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245 MUMBAI  201827019980  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys C-915, Kailas Business Park, 

Hiranandani Link Road, Parksite, Vikhroli 

(West), Mumbai -400079, India 

Telephone No. + 91 (22) 49149700/ 727/ 

777 Mobile No. +91 8130055293 Fax No. 

+ 91 (22) 49149701 E-mail ID 

ipo@knspartners.com 

ipo@knspartners.com 

246 MUMBAI  201621033611  
14/11/2019 

00:00:00 

SANJAY KESHARWANI, FLAT NO. B-

303, EMGEE GREENS C. H. S. LTD., 

INDIA STEEL COMPOUND, M.T.V. 

ROAD, WADALA (EAST), MUMBAI - 

400037, MAHARASHTRA - INDIA.  

kesharwani.sanjay@gmail.com,patentkraft

@gmail.com,sanjay@patentkraft.com 

247 MUMBAI  201621034132  
14/11/2019 

00:00:00 

ROYZZ & CO 2A/54 KALPATARU 

ESTATE, JV LINK ROAD 

ANDHERI EAST, MUMBAI-

400093, INDIA 

patent@royzz.com 

248 MUMBAI  1237/MUMNP/2014  
14/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate Park, 

Off G. K. Marg, Lower Parel 

Mumbai- 400013, India 

ipo@knspartners.com 

249 MUMBAI  2444/MUM/2014  
14/11/2019 

00:00:00 

Rohan Turior, Fleetguard Filters 

Private Limited, 136, Park Marina 

Road, Baner, Pune - 411045 Mobile - 

9130053186 

r.turior@fleetguard-

fi ltrum.com,dewan@rkdewanmail.co

m 

250 MUMBAI  664/MUM/2014  
14/11/2019 

00:00:00 

A-34, RUTUPARNA, NEAR 

PARANJPYE NURSERY SCHOOL, 

KOTHRUD, PUNE-411 038, 

MAHARASHTRA, INDIA.  

ajoshi@indiraedu.com 

251 MUMBAI  201721011564  
14/11/2019 

00:00:00 

Vikas Asawat Registered Patent 

Agent & Trade Mark Attorney 3/183, 

Ganesh Talab, Basant Vihar Kota, 

Rajasthan Pin 324009 India 

vsasawat@gmail.com,vsasawat@yah

oo.co.in 

252 MUMBAI  201621045173  
14/11/2019 

00:00:00 

Dr. Rajeshkumar H. Acharya Law 

Office of H K Acharya & Company 

Advocates, Patent & Trademark 

Agents HK Avenue, 19, Swastik 

Society, Navrangpura, Ahmedabad 

380 009, India 

hkpatent@hkindia.com 

253 MUMBAI  201827003087  
14/11/2019 

00:00:00 

CHADHA And CHADHA Advocates 

Regus Business Center Level 2 

Connaught Place Bund Garden Road 

Pune 411001 Maharashtra India. 

info@iprattorneys.com,info@ipratton

eys.com 

254 MUMBAI  2880/MUMNP/2012  
14/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, VENUS, 

WORLI SEA FACE MUMBAI 

400018 INDIA 

info@krishnaandsaurastri.com 

255 MUMBAI  4528/MUM/2015  
15/11/2019 

00:00:00 

KAN AND KRISHME, 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS, A-11, 

KNK HOUSE, SHUBHAM 

ENCLAVE, PASCHIM VIHAR, 

NEW DELHI-110063, INDIA 

 

knk@kankrishme.com 
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256 MUMBAI  201627032823  
15/11/2019 

00:00:00 

Anand And Anand ADVOCATES 57-

58 Rajgir Chambers Opp.Old 

Customs, S.B.S Road Fort Mumbai-

400023 Phone No: 022-22631488/89 

Fax No: 022-22631487 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com 

email@anandandanand.com,archana

@anandandanand.com 

257 MUMBAI  201627042891  
15/11/2019 

00:00:00 

CHADHA & CHADHA, Advocates, 

Regus Business Center, Level 2, 

Connaught Place, Bund Garden Road, 

Pune 411001, Maharashtra, India. 

patents@iprattorneys.com,info@ipratt

orneys.com 

258 MUMBAI  201721011090  
15/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

259 MUMBAI  201721030469  
15/11/2019 

00:00:00 

VISWAAT CHEMICAL S LIMITED 

NUMBER-N1, ADDITIONAL 

AMBERNATH, MIDC ANAND 

NAGAR AMBERNATH (EAST) 

THANE. 

bvshetty@viswaatchem.com 

260 MUMBAI  201821008841  
15/11/2019 

00:00:00 

Swapnil Gawande R9, Harshnil, 

Eknathpuram, Near Yogakshem 

Colony, Amravati, 444607, (M.S.), 

India. 

sjgawande@gmail.com 

261 MUMBAI  2724/MUM/2014  
15/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, 

S. A. Brelvi Road, Fort, Mumbai - 

400001 

dewan@rkdewanmail.com 

262 MUMBAI  201727003904  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus, 

Worli Sea Face Mumbai  400 018, 

Maharashtra, India 91 (22) 2200 6322 

91 9167644651 91 (22) 2200 6326 

patent@krishnaandsaurastri.com,info

@krishnaandsaurastri.com 

263 MUMBAI  201621034024  
15/11/2019 

00:00:00 

ADVIK HI -TECH PVT LTD GAT 

NO. 357/99, CHAKAN-TALEGAON 

ROAD, VILLAGE KHARABWADI, 

CHAKAN, TAL.: KHED, PUNE-

410501, MAHARASHTRA, INDIA. 

info@advik.co.in 

264 MUMBAI  201827016606  
15/11/2019 

00:00:00 

Dr. Rajeshkumar H. Acharya Law 

Office of H K ACHARYA And 

COMPANY Advocates Patent And 

Trademark Agents HK Avenue 19 

Swastik Society Navrangpura 

Ahmedabad 380009 INDIA 

hkpatent@hkindia.com,info@hkindia.

com 

265 MUMBAI  2831/MUM/2015  
15/11/2019 

00:00:00 

Adv. Swapnil Gawande, R-9 

Harshnil, Eknath puram, Nr. 

Yogakshem colony, Amravati (M.S)- 

444607 

sjgawande@gmail.com 

266 MUMBAI  201824012709  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

267 MUMBAI  1772/MUM/2013  
15/11/2019 

00:00:00 

Adv. Swapnil Gawande, R-9 harshnil, 

Eknath Puram, Nr. Yogakshem 

Colony, Amravati (M.S)-444607 

sjgawande@gmail.com 
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268 MUMBAI  601/MUM/2014  
15/11/2019 

00:00:00 

M.S. KHADILKAR & A.A. 

KIRPEKAR K2 I.P.R. (PATENT & 

TRADEMARK ATTORNEYS) 701-

702 CRYSTAL TOWER, 46/48, 

MARUTI LANE, FORT, MUMBAI 

400 001, MAHARASHTRA, INDIA. 

info@k2ipr.in 

269 MUMBAI  1085/MUMNP/2015  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES 74/F, Venus, Worli 

Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

270 MUMBAI  201627043535  
15/11/2019 

00:00:00 

Legasis Partners (Pune) B 105 ICC 

Trade Towers Senapati Bapat Road 

Pune 411016 Maharashtra India 

ip@legasis.in 

271 MUMBAI  201721031988  
15/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys, E-13, 

UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

prashantsathe19@gmail.com,docket

@khuranaandkhurana.com 

272 MUMBAI  201727045468  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com 

273 MUMBAI  201824003771  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com,patent

@krishnaandsaurastri.com 

274 MUMBAI  2400/MUMNP/2013  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES, 74 F VENUS 

WORLI SEA FACE MUMBAI 400 

018 INDIA. 

info@krishnaandsaurastri.com,lnchint

a.ipo@nic.in 

275 MUMBAI  201821009765  
15/11/2019 

00:00:00 

ADITYA & ASSOCIATES 121, 

HUBTOWN SOLARIS, N. S. 

PHADKE MARG, GOKHALE 

BRIDGE, OPP. TELI GULLY, 

ANDHERI(E), MUMBAI - 400069 

patent@adityaandassociates.com,vipu

lb@adityaandassociates.com 

276 MUMBAI  201627012840  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

277 MUMBAI  201827014587  
15/11/2019 

00:00:00 

CHANDRAKANT M. JOSHI 

PATENT And TRADE MARK 

ATTORNEYS 5th And 6th Floor 

VISHWANANAK CHAKALA 

ROAD ANDHERI (EAST) 

MUMBAI 400 099. TEL. NO. +91 22 

28380848 FAX. NO. +91 22 

28380737 EMAIL. 

patents@cmjoshi.com 

patents@cmjoshi.com,cmjoshi@cmjo

shi.com,mail@cmjoshi.com 

278 MUMBAI  584/MUM/2014  
15/11/2019 

00:00:00 

Rohit Deshpande (Advocate & Patent 

Agent) c/O Inventillect Consultancy 

Services Pvt. Ltd. 102, Shree 

Vidyanand, Dr. Ketkar Road, near old 

Karnataka School, Erandwane, Pune 

411004, Maharashtra, India 

 

rohitndeshpande@gmail.com 
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279 MUMBAI  201827010289  
15/11/2019 

00:00:00 

Hourglass Research Pvt.Ltd 630 

Nirmal Galaxy Avior Opp. Johnson 

And Johnson LBS Road Mulund West 

Mumbai 400080 

neha.agrawal.72@gmail.com 

280 MUMBAI  201621027561  
15/11/2019 

00:00:00 

NOVOIP Plot No. 37, Kamal Baug 

Society A/P: Wagholi Pune- 412207 

info@novoipr.com,patankarprashant0

1@gmail.com 

281 MUMBAI  201727002548  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

patent@krishnaandsaurastri.com,info

@krishnaandsaurastri.com 

282 MUMBAI  201821006853  
15/11/2019 

00:00:00 

LINA PATNAIK 6A/303, 

KALPATARU -2, PIMPLE GURAV, 

PUNE-411 061, MAHARASHTRA, 

INDIA.  

suryaredif@rediffmail.com 

283 MUMBAI  201821012095  
15/11/2019 

00:00:00 

Dr. Rajeshkumar H. Acharya Law 

Office of H K Acharya & Company 

Advocates, Patent & Trademark 

Agents HK Avenue, 19, Swastik 

Society, Navrangpura, Ahmedabad 

380 009, India 

hkpatent@hkindia.com,info@hkindia.

com 

284 MUMBAI  2473/MUMNP/2014  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

285 MUMBAI  1563/MUMNP/2013  
15/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

286 MUMBAI  1643/MUM/2015  
15/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, S 

A. Brelvi Road, Fort, Mumbai  

400001 

 

dewan@rkdewanmail.com,rkd@rkde

wan.com,mailroom@rkdewanmail.co

m 

287 MUMBAI  243/MUM/2014  
15/11/2019 

00:00:00 

Mr. Priyank Gupta StratJuris Partners 

A-805, Venezia, Opposite Oxford 

Nissan Showroom, Off Mumbai 

Bangalore Highway, Baner, Pune- 

411 045, Maharashtra, India Email: 

sjinfo@stratjuris.com Mob: 9545 

220444 

sjinfo@stratjuris.com,ip@stratjuris.co

m 

288 MUMBAI  3821/MUM/2015  
15/11/2019 

00:00:00 

ALMT Legal, Advocates & Solicitors, 

2 Lavelle Road, Bangalore 560 001 

Karnataka, India 

rprabhu@almtlegal.com 

289 MUMBAI  1824/MUM/2015  
15/11/2019 

00:00:00 

KPIT TECHNOLOGIES LTD. 35 & 

36, RAJIV GANDHI INFOTECH 

PARK, PHASE 1, MIDC, 

HINJAWADI, PUNE-411057, INDIA 

ip.bangalore@foxmandal.com,patents

@kpit.com 

290 MUMBAI  4492/MUM/2015  
15/11/2019 

00:00:00 

601 SHIVALIK HIGH 

STREET,NEAR MANSI CIRCLE, 

VASTRAPUR,AHMEDABAD,3800

15,GUJARAT 

 

design@studiore.in 
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291 MUMBAI  2092/MUM/2015  
15/11/2019 

00:00:00 

Dr. Gopakumar G. Nair Agent for the 

Applicant Gopakumar Nair 

Associates 3rd Floor, ĕShivmangalÊ, 

Near Big Bazaar, Akurli Road, 

Kandivali (East), Mumbai-400 101, 

Maharashtra, India. 

gopanair@gnaipr.net 

292 MUMBAI  201627035641  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus, 

Worli Sea Face Mumbai  400018 

Mobile No.: 91 9167644651 

info@krishnaandsaurastri.com 

293 MUMBAI  482/MUMNP/2015  
15/11/2019 

00:00:00 

GE India Industrial Private Limited 

John F. Welch Technology Center, 

122, EPIP Phase 2, Hoodi Village, 

Whitefield Road, Bangalore 560066, 

India. 

bpo.mail@ge.com 

294 MUMBAI  1670/MUMNP/2015  
15/11/2019 

00:00:00 

Legasis Partners B 105 ICC Trade 

Towers Senapati Bapat Road Pune 

411016 India 

ip@legasis.in 

295 MUMBAI  201821014136  
15/11/2019 

00:00:00 

Flat No. 502, Wing-H, GrandeView 7, 

Behind Podar English School, 

Ambegaon (Bk), Pune -411046 

hujarepp@gmail.com,hujarepravin@r

ediffmail.com 

296 MUMBAI  201724037057  
15/11/2019 

00:00:00 

KRISHNA & SAURASTRI 

ASSOCIATES LLP 74/F, Venus 

Worli Sea Face Mumbai  400 018 

info@krishnaandsaurastri.com,patent

@krishnaandsaurastri.com 

297 MUMBAI  2137/MUMNP/2015  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower 

Parel Mumbai 400013 India 

ipo@knspartners.com 

298 MUMBAI  201727028861  
15/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-Law 

Rem:fry House Millennium Plaza Sector 

27, Gurgaon 122 009, India. 

remfry-sagar@remfry.com 

299 MUMBAI  141/MUMNP/2014  
15/11/2019 

00:00:00 

Wadhwa Law Offices, First Floor, 

IRIS Three One Two, 312 Udyog 

Vihar Phase II Gurgaon 122 015, 

Haryana,India 

patent@walaw.in 

300 MUMBAI  1563/MUMNP/2014  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 

301 MUMBAI  1564/MUMNP/2013  
15/11/2019 

00:00:00 

LAW OFFICE OF H K ACHARYA 

& COMPANY ADVOCATES 

PATENT & TRADEMARKS 

ATTORNEYS HK AVENUE 19 

SWASTICK SOCIETY 

NAVRANGPURA AHMEDABAD 

380 009 GUJARAT INDIA. 

hkpatent@hkindia.com 

302 MUMBAI  201627039581  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

 

ipo@knspartners.com 
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303 MUMBAI  2698/MUM/2012  
15/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys, E-13, 

UPSIDC, Site-IV, Behind-Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital 

Region,India. 

niloygupta@rediffmail.com,info@kh

uranaandkhurana.com,docket@khura

naandkhurana.com 

304 MUMBAI  201821008496  
15/11/2019 

00:00:00 

Adv. Anil Kulkarni H -301, 

Vrundavan Heights Survey No. 52, 

Kothrud Pune-411038 (India) 

anildkulkarni@gmail.com 

305 MUMBAI  201621033172  
15/11/2019 

00:00:00 

Khaitan & Co One Indiabulls Centre, 

13th Floor 841 Senapati Bapat Marg 

Elphinstone Road Mumbai 400 013, 

Maharashtra, India 

adheesh.nargolkar@khaitanco.com,kc

opatents@khaitanco.com,janaksinh.jh

ala@khaitanco.com 

306 MUMBAI  1186/MUM/2015  
15/11/2019 

00:00:00 

R.K.Dewan & Co. Podar Chambers, 

S. A. Brelvi Road, Fort, Mumbai - 

400001 

dewan@rkdewanmail.com 

307 MUMBAI  3697/MUMNP/2015  
15/11/2019 

00:00:00 

S. MAJUMDAR & CO., 202, Elecon 

Chembers, Behind Saki Naka 

Telephone Exchange, Saki Naka, 

Mumbai - 400 072, Maharashtra 

cal@patentindia.com 

308 MUMBAI  3676/MUM/2014  
15/11/2019 

00:00:00 

Samir A. Pakojwar House No. 26,Om 

Nivas•, Balakrishna Nagar, Zade 

Layout, Near Old Mhada Colony, 

Wardha 442001, Maharashtra, India.  

samir2707@gmail.com 

309 MUMBAI  1457/MUM/2014  
15/11/2019 

00:00:00 

SUBRAMANIAM & ASSOCIATES 

ATTORNEYS-AT-LAW CENTRAL 

SQUARE, SUITE-328, PLAZA III, 

20 MANOHARLAL KHURANA 

MARG, BARA HINDU RAO, (OFF 

RANI JHANSI ROAD), DELHI-

110006 

sna@sna-

ip.com,docket.sna@gmail.com,info@

anloncro.com 

310 MUMBAI  201628002676  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1- 601, 6th 

Floor, Marathon NextGen Innova, 

Opposite Peninsula Corporate Park, 

Off G. K. Marg, Lower Parel 

Mumbai- 400013, India 

ipo@knspartners.com 

311 MUMBAI  201721008162  
15/11/2019 

00:00:00 

Adv. Swapnil Gawande R-9, Harshnil, 

Eknathpuram, Near Yogakshem Colony, 

Amravati - 444607 (M.S) 

sjgawande@gmail.com 

312 MUMBAI  201627035823  
15/11/2019 

00:00:00 

KAndS PARTNERS Intellectual Property 

Attorneys B1 601 6th Floor Marathon 

NextGen Innova Opposite Peninsula 

Corporate Park Off G. K. Marg Lower 

Parel Mumbai 400013 India Mobile No. 

+91 8130055293 

ipo@knspartners.com 

313 MUMBAI  201627043712  
15/11/2019 

00:00:00 

R.K. Dewan & Co Mohan Dewan 5Th 

Floor, Podar Chambers, S. A. Brelvi 

Road, Fort, Mumbai-400001, 

Maharashtra, India 

dewan@rkdewanmail.com,rkd@rkde

wan.com,mailroom@rkdewanmail.co

m 

314 MUMBAI  1686/MUMNP/2015  
15/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys B1 601 6th Floor 

Marathon NextGen Innova Opposite 

Peninsula Corporate Park Off G. K. 

Marg Lower Parel Mumbai 400013 

India 

ipo@knspartners.com 
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315 MUMBAI  201721011089  
15/11/2019 

00:00:00 

KHURANA & KHURANA, 

Advocates and IP Attorneys E-13, 

UPSIDC, Site-IV, Behind Grand 

Venice, Kasna Road, Greater Noida 

201310, UP, National Capital Region, 

India. 

info@khuranaandkhurana.com,docket

@khuranaandkhurana.com 

316 MUMBAI  3810/MUM/2014  
15/11/2019 

00:00:00 

Legasis Partners B-105, ICC Trade 

Towers Senapati Bapat Road, Pune 

411016, India 

ip@legasis.in 

317 MUMBAI  4010/MUM/2014  
15/11/2019 

00:00:00 

CHITRA ARVIND RAJESHWARI 

& ASSOCIATES AMSOFT 

BUSINESS CENTRE, UNITECH 

TRADE CENTRE SECTOR 43, 

GURGAON 122 002, HARYANA, 

INDIA.  

chitra@ralegal.co.in 

318 MUMBAI  2403/MUM/2013  
16/11/2019 

00:00:00 

VAVIA PRADEEP RATILAL 

DEPARTMENT OF 

PHARMACEUTICAL SCIENCES 

AND TECHNOLOGY, INSTITUTE 

OF CHEMICAL TECHNOLOGY 

(DEEMED UNIVERSITY), 

NATHALAL PARIKH MARG, 

MATUNGA (EAST), MUMBAI 400 

019, INDIA 

vaviapradeep@yahoo.com 
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WEEKLY ISSUED FER (CHENNAI ) 

 

SNO LOCATION  
APPLICATION 

NUMBER 
FER DATE ADDRESS FOR SERVICE EMAIL  

1 CHENNAI 201647041255  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032 9144 - 42213444 

8939824355 9144 - 42213402 

patent@depenning.com 

patent@depenning.com 

2 CHENNAI 201747006535  
11/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys 4121/B, 6th Cross, 

19A Main, HAL II Stage (Extension), 

Bangalore 560038, India Telephone 

No. +91 (080) 40427900 Mobile No. 

+91 7349778249 Fax No. +91 (080) 

40427901 

ipo@knspartners.com 

3 CHENNAI 201747023577  
11/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS ELECTRONICS 

INDIA LIMITED MANYATA TECH 

PARK NAGAVARA BANGALORE 560 

045. 

ravi.tumkur@phlips.com 

4 CHENNAI 4870/CHENP/2015  
11/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

archna@anandandanand.com,email@

anandandanand.com 

5 CHENNAI 723/CHE/2015  
11/11/2019 

00:00:00 

Arun Kishore Narasani ipMetrix 

Consulting Group No. 84,1st Main 

Road, Panduranganagar, Bannerghatta 

Road. Bangalore-560076 

patent@ipmetrix.com 

6 CHENNAI 1102/CHENP/2014  
11/11/2019 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA, AR Villa, New No. 31 (Old 

No. 13) 3rd main Road, Gandhi 

Nagar, Adyar, Chennai-60020 (India) 

Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-

44-43504232 E-mail: 

email@anandandanand.com, 

chennaianandandanand@yahoo.co.in, 

archana@anandandanand.com 

email@anandandanand.com 

7 CHENNAI 1739/CHENP/2014  
11/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

 

ravi.tumkur@philips.com,lnchinta.ipo

@nic.in 

mailto:ravi.tumkur@philips.com
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8 CHENNAI 5900/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

9 CHENNAI 6322/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 E-

mail:patent@depenning.com 

patent@depenning.com 

10 CHENNAI 201641031446  
11/11/2019 

00:00:00 

MR. KIRIT DANTANI , ADVOCATE & 

ATTORNEY), ALL INDIA TRADE 

SERVICE COMPANY, M/252/3014 

SUNDERVAN APARTMENT, SOLA 

ROAD, NARANPURA, AHMEDABAD-

380 063, STATE-GUJARAT, INDIA. 

info@allindiatradeservice.com 

info@allindiatradeservice.com 

11 CHENNAI 702/CHE/2011  
11/11/2019 

00:00:00 

M/S. MOHAN ASSOCIATES, 

ADVOCATES, PATENT & TRADE 

MARK ATTORNEYS, CEEBROS 

BUILDING, D-4, III FLOOR, NEW 

NO.32(OLD NO.11), CENOTAPH 

ROAD, TEYNAMPET, CHENNAI - 

600 018,INDIA. 

aamohan@iprightsindia.com,brinda@

iprightsindia.com 

12 CHENNAI 9008/CHENP/2013  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 

13 CHENNAI 201747012153  
11/11/2019 

00:00:00 

K & S Partners Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka, 

INDIA  

bangalore@knspartners.com 

14 CHENNAI 4106/CHENP/2013  
11/11/2019 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

15 CHENNAI 7926/CHENP/2015  
11/11/2019 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA, AR Villa, New No. 31 (Old 

No. 13) 3rd main Road, Gandhi 

Nagar, Adyar, Chennai-60020 (India) 

Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-

44-43504232 E-mail: 

anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

 

email@anandandanand.com 

16 CHENNAI 201641020468  
11/11/2019 

00:00:00 

Omprakash S.N (IN/PA 1095) Oms 

Patent Services Pvt. Ltd., #2788, 8 B 

Main, 16 Cross, Near Saraswathi 

Hospital, Banashankari 2nd Stage, 

Bengaluru 560070, Karnataka, India. 

Phone : +91-80-2679 2089, +91-80-

2689 0123 Mobile:+91 94483 56142 

Fax : +91-80-6688 6224 Email: 

omprakash@omspatentservices.com 

omprakash@omspatentservices.com 

mailto:archana@anandandanand.com
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17 CHENNAI 201747032034  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032. 9144 42213444 

8939824355 9144 42213402 

 

patent@depenning.com 

18 CHENNAI 4459/CHE/2011  
11/11/2019 

00:00:00 

JAI ASSOCIATES # 1011 5TH 

MAIN BTM 4TH STAGE 1ST 

BLOCK NEAR IOC PETROL BUNK 

VIJAYA BANK LAYOUT DC 

HALLI ROAD BANGALORE 

560076 KARNATAKA INDIA 

jai@associates.co.in,ipr@jaiip.com 

19 CHENNAI 9048/CHENP/2013  
11/11/2019 

00:00:00 

Global IP Services, 198F, 27th Cross, 

3rd Block, Jayanagar, Bangalore - 

560011, Karnataka, INDIA 

docketing@globalipservices.com 

20 CHENNAI 201647038544  
11/11/2019 

00:00:00 

De Penning & De Penning, 120 

Velachery Main Road, Guindy, 

Chennai  600 032 India 

patent@depenning.com 

21 CHENNAI 6745/CHE/2014  
11/11/2019 

00:00:00 

SHARDUL AMARCHAND 

MANGALDAS & CO. 

ADVOCATES & SOLICITORS 

AMARCHAND TOWERS 216, 

OKHLA INDUSTRIAL ESTATE 

PHASE-III NEW DELHI - 110020, 

INDIA  

dev.robinson@amarchand.com 

22 CHENNAI 153/CHENP/2014  
11/11/2019 

00:00:00 

KAN AND KRISHME 

ADVOCATES PATENT AND 

TRADEMARK ATTORNEYS B-483 

KNK HOUSE MEERA BAGH 

PASCHIM VIHAR NEW DELHI 

110063 INDIA TEL:#91-11-

43776666 FAX:#91-11-43776676 

EMAIL:knk@kankrishme.com 

knk@kankrishme.com 

23 CHENNAI 201647016242  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

24 CHENNAI 3839/CHENP/2014  
11/11/2019 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA, AR Villa, New No. 31 (Old 

No. 13) 3rd main Road, Gandhi 

Nagar, Adyar, Chennai-60020 (India) 

Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-

44-43504232 E-mail: 

anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

25 CHENNAI 4230/CHE/2014  
11/11/2019 

00:00:00 

Anand and Anand Advocates B-41, 

Nizamuddin East New Delhi  110013, 

India Phone No: 0091-11-24355076, 

24358078, 91-120-4059300 Fax No: 

0091-11-24354243, 91-120-4243056,-

058 E-mail: 

email@anandandanand.com, 

archana@anandandanand.com 

email@anandandanand.com,ipo@iph

orizons.com 
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26 CHENNAI 7158/CHENP/2014  
11/11/2019 

00:00:00 

K&S Partners Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka 

INDIA  

bangalore@knspartners.com 

27 CHENNAI 7455/CHENP/2015  
11/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

28 CHENNAI 3354/CHENP/2013  
11/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

29 CHENNAI 459/CHE/2013  
11/11/2019 

00:00:00 

Maruthi Nilaya, No.52B, 1st Floor, 

37th Cross, 28th Main, Jayanagar 9th 

Block, Bangalore 

badari_gc@yahoo.com,senthil@intep

at.com 

30 CHENNAI 5569/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning No. 120 

Velachery Main Road, Guindy, 

Chennai 600032. 

patent@depenning.com 

31 CHENNAI 7262/CHENP/2015  
11/11/2019 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA, AR Villa, New No. 31 (Old 

No. 13) 3rd main Road, Gandhi 

Nagar, Adyar, Chennai-60020 (India) 

Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-

44-43504232 E-mail: 

anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

 

email@anandandanand.com 

32 CHENNAI 201647006396  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 15 

(Old No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  600033, 

Tamil Nadu, India 

ipo@knspartners.com 

33 CHENNAI 201741003742  
11/11/2019 

00:00:00 

123A, KAMBAN NAGAR, 

KOMARAPALAYAM, 

NAMAKKAL (DT), PIN -638 183, 

TAMIL NADU, INDIA.  

ramaprabakarankpm@gmail.com 

34 CHENNAI 201747035869  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy , 

Chennai 600 032 9144 - 42213444 

8939824355 9144 - 42213402 

patent@depenning.com 

mailto:archana@anandandanand.com
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35 CHENNAI 2262/CHENP/2015  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 15 

(Old No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  600033, 

Tamil Nadu, India 

ipo@knspartners.com 

36 CHENNAI 3086/CHE/2014  
11/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Advocates & Solicitors Amarchand 

Towers 216, Okhla Industrial Estate 

Phase-III New Delhi-110020, India 

dev.robinson@amarchand.com 

37 CHENNAI 6539/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

38 CHENNAI 819/CHENP/2015  
11/11/2019 

00:00:00 

Law Firm of Naren Thappeta #7, 

Sigma Soft Tech Park, 5th Floor, Beta 

Block, Whitefield Main Road, 

Varthur Kodi, Bangalore, Karnataka, 

PIN: 560 066, Telephone No: 080-

28541041/42 /41529196/97 Fax No: 

080-66886198 E-mail: 

ipo@iphorizons.com 

ipo@iphorizons.com 

39 CHENNAI 201747001327  
11/11/2019 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA, AR Villa, New No. 31 (Old 

No. 13) 3rd main Road, Gandhi 

Nagar, Adyar, Chennai-60020 (India) 

Phone No: 91-44-43443777, 120-

4059300 Fax No: 120-4243056, 91-

44-43504232 E-mail: 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

40 CHENNAI 201747011076  
11/11/2019 

00:00:00 

K & S PARTNERS 

INTELLECTUAL PROPERTY 

ATTORNEYS,4121/B ,6th Cross, 

19A Main , HAL II Stage 

(Extension),Bangalore 560 038,India  

ipo@knspartners.com 

41 CHENNAI 3572/CHE/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

patent@depenning.com 

42 CHENNAI 201647012785  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy, 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

43 CHENNAI 201647014911  
11/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

44 CHENNAI 2796/CHE/2014  
11/11/2019 

00:00:00 

K & S Partners # 4121/B, 6th Cross, 

19A Main, HAL II Stage (Extension), 

Bangalore  560 038, INDIA 

ipo@knspartners.com 
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45 CHENNAI 201741025652  
11/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys, Door No. 15 (Old 

No. 3), Postal Colony, 4th Street, 

West Mambalam, Chennai  600033, 

Tamil Nadu, India. Mobile No.: +91 

9566000740 

CHENNAI@KNSPARTNERS.COM,

ARUNKUMAR@KNSPARTNERS.

COM 

46 CHENNAI 2160/CHE/2014  
11/11/2019 

00:00:00 

InvnTree IP Services, 399, 15th Cross, 5th 

Main, Sector-6, HSR Layout, Bangalore: 

560102 

ipo@invntree.com 

47 CHENNAI 2719/CHE/2013  
11/11/2019 

00:00:00 

M/S. INFOSYS LIMITED, IP CELL, 

PLOT NO.44, ELECTRONIC CITY, 

HOSUR ROAD, BANGALORE - 560 

100, INDIA. 

ipcentraal@infosys.com 

48 CHENNAI 5411/CHE/2014  
11/11/2019 

00:00:00 

Senthil Kumar.B Agent Code : IN/PA-

1549 New No.35, Old No.16 Ramanuja 

Nagar, Konnur High Road, Ayanavaram, 

Chennai 600023 Email : 

sriipsearcher@gmail.com Tel : 98410 

78077 

office@ametuniv.ac.in,SRIIPSEARCHER

@GMAIL.COM 

49 CHENNAI 1199/CHE/2011  
11/11/2019 

00:00:00 

M/S. INFOSYS TECHNOLOGIES 

LIMITED, IP CELL, PLOT NO 44, 

ELECTRONIC CITY, HOSUR ROAD, 

BANGALORE - 560 100. 

ipcentraal@infosys.com 

50 CHENNAI 201941008394  
11/11/2019 

00:00:00 

LexOrbis, Unit No. 606 & 607, 6th 

Floor, Gamma Block, Sigma Soft-

Tech Park, No.7, Whitefield Main 

Road, Ramagondanahalli Village, 

Varthur Hobli, Bangalore- 560066 

shivani@lexorbis.com 

51 CHENNAI 81/CHE/2015  
11/11/2019 

00:00:00 

K & S PARTNERS, Intellectual 

Property Attorneys, 4121/B, 6th 

Cross, 19A Main, HAL II Stage 

(Extension), Bangalore  560 038. E-

mail: bangalore@knspartners.com 

bangalore@knspartners.com,ip.bangal

ore@foxmandal.in,ip.bangalore@fox

mandal.com 

52 CHENNAI 1183/CHE/2011  
11/11/2019 

00:00:00 

INFOSYS TECHNOLOGIES 

LIMITED., IP CELL, PLOT NO.44, 

ELECTRONIC CITY, HOSUR 

ROAD, BANGALORE - 560 100 

ipcentraal@infosys.com 

53 CHENNAI 1692/CHE/2012  
11/11/2019 

00:00:00 

C/o. Intepat IP Services Pvt Ltd  176  

Indra Complex  Sarakki Main Road  

Sarakki  JP Nagar 1st Phase  

Bangalore - 560078 

senthil@intepat.com 

54 CHENNAI 201641025652  
11/11/2019 

00:00:00 

SHRI.S.RAVI, DEPARTMENT OF 

MECHANICAL ENGINEERING, 

SRI RAMAKRISHNA 

ENGINEERING COLLEGE, 

VATTAMALAI PALAYAM, 

N.G.G.O COLONY (POST), 

COIMBATORE - 641 022. 

ravi.subramani@srec.ac.in 

ravi.subramani@srec.ac.in 

55 CHENNAI 201647032305  
11/11/2019 

00:00:00 

De Penning & De Penning No.120 

Velachery Main Road, Guindy, 

Chennai 600 032  

patent@depenning.com 

56 CHENNAI 201747002817  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy , 

Chennai 600 032 9144 - 42213444 

8939824355 9144 - 42213402 

patent@depenning.com 

patent@depenning.com 
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57 CHENNAI 1237/CHE/2013  
11/11/2019 

00:00:00 

M/S. INFOSYS LIMITED, IP CELL, 

PLOT NO.44, ELECTRONIC CITY, 

HOSUR ROAD, BANGALORE - 

560 100, INDIA. 

ipcentraal@infosys.com 

58 CHENNAI 201744026496  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032  

patent@depenning.com 

59 CHENNAI 201844012064  
11/11/2019 

00:00:00 

InvnTree IP Services, 399, 15th 

Cross, 5th Main, Sector:6, HSR 

Layout, Bangalore: 560102, 

Karnataka, INDIA. 

ipo@invntree.com 

60 CHENNAI 4985/CHE/2014  
11/11/2019 

00:00:00 

Altacit Global Creative Enclave, IIIrd 

Floor No. 148-150, Luz Church Road, 

Mylapore, Chennai  600 004 

ip@altacit.com 

61 CHENNAI 5122/CHE/2013  
11/11/2019 

00:00:00 

MR. MUHAMMED ASLAM 

SHARIEF, IPM CELL, IC & SR, 

INDIAN INSTITUTE OF 

TECHNOLOGY MADRAS, IIT PO, 

CHENNAI - 600 036. 

ipcell@iitm.ac.in 

62 CHENNAI 6359/CHENP/2015  
11/11/2019 

00:00:00 

K & S Partners Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka, 

INDIA  

bangalore@knspartners.com,banglore

@knspartners.com 

63 CHENNAI 1345/CHE/2013  
11/11/2019 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

64 CHENNAI 1387/CHE/2013  
11/11/2019 

00:00:00 

KEERTHI J.S., PATENT AGENT, 

FORMUALTEIP TECHNOLEGAL 

SOLUTIONS PVT LTD., #677, 1ST 

FLOOR, 27TH MAIN, 13TH 

CROSS, HSR LAYOUT, SECTOR 1, 

BANGALORE - 560 068. 

js.keerthi@formulateip.com 

65 CHENNAI  201641032731  
11/11/2019 

00:00:00 

Arun Kishore Narasani Patent Agent 

M/s. ipMetrix Consulting Group No. 

84, 1st Floor, 4th Cross, Panduranga 

Nagar, Bannerghatta Road, Bangalore  

560 076 

patent@ipmetrix.com 

66 CHENNAI 3338/CHENP/2014  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 E-

mail:patent@depenning.com 

patent@depenning.com 

67 CHENNAI 5496/CHE/2013  
11/11/2019 

00:00:00 

IP Metrix Consulting Group No. 84, 

1st Main Road, Panduranganagar, 

Bannerghatta Road, Bangalore- 

560076 

 

patent@brainleague.com,patent@ipm

etrix.com 

68 CHENNAI 5961/CHE/2015  
11/11/2019 

00:00:00 

KAN AND KRISHME, 

ADVOCATES PATENT AND 

TRADEMARK ATIORNEYS, KNK 

HOUSE, A·11, SHUBHAM 

ENCLAVE, PASCHIM VIHAR, 

NEW DELHI·110063, INDIA 

 

knk@kankrishme.com 
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69 CHENNAI 6316/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone: 9144 - 

42213444 Fax: 9144 - 42213402 

patent@depenning.com 

70 CHENNAI 7071/CHENP/2013  
11/11/2019 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

71 CHENNAI 9805/CHENP/2013  
11/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar, Chennai-

60020 (India) Phone No: 91-44-43443777, 

120-4059300 Fax No: 120-4243056, 91-

44-43504232 E-mail: 

anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com,archana@ana

ndandanand.com 

72 CHENNAI 17/CHE/2014  
11/11/2019 

00:00:00 

Omprakash S.N (IN/PA 1095) Oms Patent 

Services Pvt. Ltd. #2788, 16 Cross, 8B 

Main, Near Saraswathi Hospital, 

Banashankari II stage, Bengaluru  560 070 

Karnataka, India Mobile: +91- 94483 

56142 Landline: 080-26761507, Fax : 

080-66886224 Email: 

omprakash@omspatentservices.com 

omprakash@omspatentservices.com 

73 CHENNAI 1966/CHE/2012  
11/11/2019 

00:00:00 

Shardul Amarchand Mangaldas & Co. 

Amarchand Towers 2016 Okhla 

Industrial Estate, Phase 3 New Delhi - 

110020, India  

dev.robinson@amarchand.com,dev.ro

binson@AMSShardul.com 

74 CHENNAI 201741016069  
11/11/2019 

00:00:00 

Dr. Konambi Ramaiah Chandrashekar 

Department of Applied Botany, 

Mangalore University, 

Mangalagangothri, 574 199 

Mangalore, Karnataka, India 

profkrchandrashekar@gmail.com,bha

gya_tech123@rediffmail.com 

75 CHENNAI 2434/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

76 CHENNAI 201747014754  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy , 

Chennai 600 032 9144 - 42213444 

8939824355 9144 - 42213402 

patent@depenning.com 

77 CHENNAI 201841013987  
11/11/2019 

00:00:00 

PUTHENPURACKAL HOUSE, 

EDAPPALAM, PATTIKKAD  P.O, 

THRISSUR (DISTRICT), KERALA, 

INDIA, PIN CODE - 680 652.  

dhiyeri@gmail.com 

78 CHENNAI 3616/CHENP/2013  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 

79 CHENNAI 4025/CHE/2014  
11/11/2019 

00:00:00 

L.S DAVAR & COMPANY 32, 

RADHA MADHAV DUTTA 

GARDEN LANE KOLKATA 

700010, WEST BENGAL PHONE: 

91-33-23633251 FAX: 91-33-2363-

3248 E-

MAIL:lsdavar@ca12.vsnl.net.in 

davar@cal2.vsnal.net.in,kolkatapatent

@Lsdavar.in 
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80 CHENNAI 6259/CHENP/2013  
11/11/2019 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  600 

086.  

remfry-sagar@remfry.com 

81 CHENNAI 8138/CHENP/2013  
11/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

82 CHENNAI 201747004881  
11/11/2019 

00:00:00 

Anand and Anand Advocates B-41, 

NIZAMUDDIN EAST, NEW DELHI 

- 110 013  

email@anandandanand.com 

83 CHENNAI 2264/CHENP/2015  
11/11/2019 

00:00:00 

K & S PARTNERS Intellectual 

Property Attorneys New Door No. 15 

(Old No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  600033, 

Tamil Nadu, India 

ipo@knspartners.com 

84 CHENNAI 3631/CHENP/2014  
11/11/2019 

00:00:00 

KAN AND KRISHME, 

ADVOCATES, PATENT AND 

TRADEMARK ATTORNEYS, KNK 

House, A-11, Shubham Enclave, 

Paschim Vihar, New Delhi-11 0063, 

India Telephone #: 91-11-43776666 

(100 Lines) Facsimile # : 91-11-

43776676, 43776677 E·mail: 

knk@kankrishme.com;kankrishmefer

@gmail.com 

knk@kankrishme.com 

85 CHENNAI 4165/CHE/2014  
11/11/2019 

00:00:00 

Kalyan Chakravathy BananaIP 

Counsels No.40,2nd Floor, 3rd Main 

Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62 

patent@bananaip.com,nitin@bananai

p.com 

86 CHENNAI 201741028929  
11/11/2019 

00:00:00 

Novel Patent Services Pvt. Ltd. HIG-

421,II Floor, Mansita Complex, 100 ft 

rood, Midhilapuri Vuda Layout , 

Pothinamallayya Palem, Visakhapatnam, 

Andhra Pradesh 530041 

ganapathi@novelpatent.com 

87 CHENNAI 201747034693  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032  

patent@depenning.com 

88 CHENNAI 201747040372  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032  

patent@depenning.com 

89 CHENNAI 6749/CHENP/2015  
11/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law 376 B (Old No. 202), Avvai 

Shanmugam Salai,Gopalapuram 

Chennai - 600 086 Tel/Fax: +91-44-

42637392 Email: remfry-

sagar@remfry.com 

patents@remfry.com 

 

remfry-sagar@remfry.com 

mailto:patents@remfry.com
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90 CHENNAI 7206/CHENP/2012  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 

91 CHENNAI 201647041669  
11/11/2019 

00:00:00 

Anand And Anand ADVOCATES 

Flat GA, AR Villa, New No. 31 (Old 

No. 13) 3rd main Road, Gandhi 

Nagar, Adyar, Chennai-6002. 

email@anandandanand.com 

92 CHENNAI 2548/CHE/2012  
11/11/2019 

00:00:00 

INFOSYS LIMITED, IP CELL, 

PLOT NO.44, ELECTRONIC CITY, 

HOSUR ROAD, BANGALORE - 

560 100, INDIA. 

ipcentraal@infosys.com 

93 CHENNAI 3134/CHENP/2013  
11/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

94 CHENNAI 3329/CHENP/2015  
11/11/2019 

00:00:00 

Anand & Anand Advocates, Flat GA, 

AR Villa, New No. 31 (Old No. 13), 

3rd main Road, Gandhi Nagar, 

Adyar,Chennai-60020 (India); Phone 

No: 91-44-43443777, 120-4059300; 

Fax No: 120-4243056, 91-44-

43504232 E-mail: 

email@anandandanand.com, 

chennaianandandanand@yahoo.co.in, 

archana@anandandanand.com Mobile 

No: +91 9717990240 

email@anandandanand.com 

95 CHENNAI 5736/CHE/2013  
11/11/2019 

00:00:00 

IP Metrix Consulting Group No. 84, 

1st Main Road, Panduranganagar, 

Bannerghatta Road, Bangalore- 

560076 

patent@brainleague.com,patent@ipm

etrix.com 

96 CHENNAI 7133/CHENP/2014  
11/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law 376 B (Old No. 202), Avvai 

Shanmugam Salai,Gopalapuram 

Chennai - 600 086 Tel/Fax: +91-44-

42637392 Email: remfry-

sagar@remfry.com 

patents@remfry.com 

remfry-sagar@remfry.com 

97 CHENNAI 201647017001  
11/11/2019 

00:00:00 

InvnTree IP Services, 399, 15th 

Cross, 5th Main, Sector-6, HSR 

Layout, Bangalore: 560102 Ph: 080-

65700262 

 

ipo@invntree.com 

98 CHENNAI 201747014490  
11/11/2019 

00:00:00 

LEX ORBIS 709/710, Tolstoy House 

15-17, Tolstoy Marg New Delhi  110 

001 India Telephone No. 91 11 

23716565 Mobile No. 9811161518 

Fax No. 91 11 23716556 E-mail ID 

mail@lexorbis.com 

 

mail@lexorbis.com,ipo@knspartners.

com 

mailto:mail@lexorbis.com
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99 CHENNAI 2489/CHE/2013  
11/11/2019 

00:00:00 

SHRI. Y. KARUNA SREE, 

AUROBINDO PHARMA LIMITED, 

PLOT NO.2, MAITRIVIHAR, 

AMEERPET, HYDERABAD - 500 

038(A.P), ANDHRA PRADESH, 

INDIA.  

ykarunasree@aurobindo.com,apl.ipr

@aurobindo.com 

100 CHENNAI 3397/CHE/2013  
11/11/2019 

00:00:00 

K & S PARTNERS, Intellectual 

Property Attorneys, 4121/B, 6th 

Cross, 19A Main, HAL II Stage 

(Extension), Bangalore  560 038. E-

mail: bangalore@knspartners.com 

bangalore@knspartners.com,bangalor

e@foxmandal.com 

101 CHENNAI 1999/CHENP/2013  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com 

102 CHENNAI 201847009805  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN 2, Wallace garden, 2nd 

Street, Chennai - 600 006 India  

iprdel@lakshmisri.com 

103 CHENNAI 4682/CHENP/2014  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy, 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 E-

mail:patent@depenning.com 

patent@depenning.com 

104 CHENNAI 49/CHE/2011  
11/11/2019 

00:00:00 

BALA ARJUN KARTHIK, META 

YAGE IP STRATEGY 

CONSULTING, GLOBAL 

INCUBATION SERVICES, CA SITE 

NO.1, JSS INSTITUTIONS 

CAMPUS, HAL 5TH STAGE, 

BEHIND HOTEL LEELA PALACE, 

KODIHALLY, BANGALORE - 560 

008, INDIA. 

arjunbala@myipstrategy.com 

105 CHENNAI 5604/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

106 CHENNAI 9085/CHENP/2012  
11/11/2019 

00:00:00 

K&S Partners  Intellectual Property 

Attorneys  4121/B  6th Cross  19A 

Main  HAL II Stage (Extension)  

Bangalore - 560 038  Karnataka  

INDIA  

ipo@knspartners.com 

107 CHENNAI 1188/CHE/2011  
11/11/2019 

00:00:00 

INFOSYS TECHNOLOGIES 

LIMITED, IP CELL, PLOT NO.44, 

ELECTRONIC CITY, HOSUR 

ROAD, BANGALORE - 560 100, 

INDIA  

ipcentraal@infosys.com 

108 CHENNAI 201647039614  
11/11/2019 

00:00:00 

K&S PARTNERS Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A Main, 

HAL II Stage (Extension), Bangalore 

560038, India Tel: +91 (080) 40427900 

Fax: +91 (080) 40427901 Mob: +91 

7349778249 

gurgaon@knspartners.com 

109 CHENNAI 201747005808  
11/11/2019 

00:00:00 

PMG ASSOCIATES, EF7/10, 

VASANTH NAGAR, 

PALARIVATTOM, Cochin - 682 

025, Kerala State, India. 

info@pmgip.com,george@pmgip.co

m 
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110 CHENNAI 2651/CHE/2014  
11/11/2019 

00:00:00 

K & S Partners # 4121/B, 6th Cross, 

19A Main, HAL II Stage (Extension), 

Bangalore  560 038, INDIA 

ipo@knspartners.com 

111 CHENNAI 3088/CHE/2013  
11/11/2019 

00:00:00 

M/S. MOHAN ASSOCIATES, 

ADVOCATES, PATENT & TRADE 

MARK ATTORNEYS, CEEBROS 

BUILDING, D-4, IIIRD FLOOR, 

NEW NO.32(OLD NO.11), 

CENOTAPH ROAD, TEYNAMPET, 

CHENNAI - 600 018, INDIA.  

aamohan@iprightsindia.com,brinda@

iprightsindia.com 

112 CHENNAI 5511/CHENP/2013  
11/11/2019 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN, 2, Wallace garden, 

2nd Street, Chennai - 600 006, India. 

Telephone No.: (+91) 044 2833 4700 

Fax No: (+91) 044 2833 4702 Email: 

iprdel@lakshmisri.com 

iprdel@lakshmisri.com,patents@dpah

uja.com 

113 CHENNAI 6797/CHENP/2013  
11/11/2019 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

114 CHENNAI 9631/CHENP/2013  
11/11/2019 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  600 

086.  

remfry-sagar@remfry.com 

115 CHENNAI 1818/CHE/2014  
11/11/2019 

00:00:00 

SHRI. PATANKAR PRASHANT R., 

PLOT NO. 37, KAMAL BAUG H. 

SOC. PUNE - NAGAR ROAD, A/P: 

WAGHOLI, TAL: HAVELI, DIST.: 

PUNE - 412207, MAHARASHTRA, 

INDIA.  

patankar.pr@gmail.com 

116 CHENNAI 2011/CHENP/2015  
11/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

117 CHENNAI 6282/CHENP/2014  
11/11/2019 

00:00:00 

K&S Partners Intellectual Property 

Attorneys 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka 

INDIA  

bangalore@knspartners.com 

118 CHENNAI 1708/CHENP/2012  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

 

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 

119 CHENNAI 201647006556  
11/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

 

ravi.tumkur@philips.com 

mailto:ravi.tumkur@philips.com
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120 CHENNAI 4192/CHENP/2013  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 

121 CHENNAI 882/CHENP/2015  
11/11/2019 

00:00:00 

Legasis Partners, B-105, ICC Trade 

Towers, Senapati Bapat Road, Pune 

411016, Maharashtra, India. Email: 

ip@legasis.in 

ip@legasis.in,afzal@hasanandsingh.c

om 

122 CHENNAI 9075/CHENP/2013  
11/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 

123 CHENNAI 9902/CHENP/2012  
11/11/2019 

00:00:00 

DE PENNING & DE PENNING, 120 

VELACHERY MAIN ROAD, 

GUINDY, CHENNAI  600 032.  

patent@depenning.com 

124 CHENNAI 8629/CHENP/2013  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

125 CHENNAI 4467/CHENP/2015  
13/11/2019 

00:00:00 

Law Firm of Naren Thappeta #7, 

Sigma Soft Tech Park, 5th Floor, Beta 

Block, Whitefield Main Road, 

Varthur Kodi, Ramagondanahalli, 

Bangalore, Karnataka, PIN: 560 066, 

Telephone No: 080-28541041/42 

/41529196/97 Fax No: 080-66886198 

E-mail: ipo@iphorizons.com 

ipo@iphorizons.com 

126 CHENNAI 201741007402  
13/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys 4121/B, 6th Cross, 

19A Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka, 

INDIA  

ipo@knspartners.com 

127 CHENNAI 7036/CHENP/2013  
13/11/2019 

00:00:00 

IMMUNIS SERVICES PVT LTD., 

PLOT #7 & 8, FLAT #208, BLOCK-

II, SAI TIRUMALA HEIGHTS-II, 

DOLLARHILLS, PRAGATHI 

NAGAR, KUKATPALLY, 

HYDERABAD, A.P. 500 090. 

digamber@immunisip.com 

128 CHENNAI 201647037315  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy , 

Chennai 600 032  

patent@depenning.com 

129 CHENNAI 3206/CHENP/2014  
13/11/2019 

00:00:00 

Anand And Anand ADVOCATES Flat 

GA, AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-44-

43443777, 120-4059300 Fax No: 120-

4243056, 91-44-43504232 E-mail: 

anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com,archana@ana

ndandanand.com 
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130 CHENNAI 201747028946  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main 

Road,Guindy,Chennai 600 032.  

patent@depenning.com 

131 CHENNAI 201747019085  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy , 

Chennai-600 032.  

patent@depenning.com 

132 CHENNAI 7091/CHE/2015  
13/11/2019 

00:00:00 

K & S Partners # 4121/B, 6th Cross, 

19A Main, HAL II Stage (Extension), 

Bangalore  560 038, INDIA 

ipo@knspartners.com 

133 CHENNAI 4108/CHE/2014  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law, 376-B (Old No.202), Avvai 

Shanmugam Salai, Gopalapuram, 

Chennai - 600 086, India  

remfry-sagar@remfry.com 

134 CHENNAI 201747003171  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN B-6/10, 

SAFDARJUNG ENCLAVE, NEW 

DELHI  110 029. 

iprdel@lakshmisri.com 

135 CHENNAI 201747036652  
13/11/2019 

00:00:00 

De Penning & De Penning 

120,Velachery Main Road,Guindy, 

Chennai-600 032.  

patent@depenning.com 

136 CHENNAI 201647023910  
13/11/2019 

00:00:00 

De Penning & De Penning 120 Velachery 

Main Road, Guindy, Chennai 600 032 

9144 - 42213444 8939824355 9144 - 

42213402 

patent@depenning.com 

137 CHENNAI 2957/CHE/2014  
13/11/2019 

00:00:00 

MARIA CELESTINE JAYASINGH, 

NO.9/4, FLAG STAFF STREET, 

ROYPURAM, CHENNAI - 600 013. 

eagleosteon1@gmail.com 

138 CHENNAI 201644015310  
13/11/2019 

00:00:00 

Law Firm of Naren Thappeta #7, Sigma 

Soft Tech Park, 5th Floor, Beta Block, 

Whitefield Main Road, Varthur Kodi, 

Bangalore, Karnataka, PIN: 560 066, 

Telephone No: 080-28541041/42 

/41529196/97 Fax No: 080-66886198 E-

mail: ipo@iphorizons.com 

ipo@iphorizons.com 

139 CHENNAI 201647009425  
13/11/2019 

00:00:00 

C/O LAKSHMI KUMARAN & 

SRIDHARAN 2, Wallace garden, 2nd 

Street, Chennai - 600 006 India 

iprdel@lakshmisri.com 

140 CHENNAI 8633/CHENP/2013  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

141 CHENNAI 998/CHENP/2013  
13/11/2019 

00:00:00 

K&S PARTNERS Intellectual 

Property Attorneys New Door No. 15 

(Old No. 3) Postal Colony 4th Street, 

West Mambalam, Chennai  600033, 

Tamil Nadu. 

ipo@knspartners.com 

142 CHENNAI 201841007557  
13/11/2019 

00:00:00 

DINKAR AGRAWAL, IPEXCEL 

SERVICES PVT. LTD.. 2 nd 

FLOOR, THE AMBIENCE, #2606, 

16 CROSS, 27 MAIN, HSR 

LAYOUT, BANGALORE 560102  

dinkar@ipexcel.com 
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143 CHENNAI 201847011195  
13/11/2019 

00:00:00 

De Penning & De Penning No. 120 

Velachery Main Road, Guindy, 

Chennai  600 032, India 

patent@depenning.com 

144 CHENNAI 201641020967  
13/11/2019 

00:00:00 

DR.B.BHUVANESWARI, 

PANIMALAR ENGINEERING 

COLLEGE, BANGALORE TRUNK 

ROAD, NAZARETHPET, 

POONAMALLEE, CHENNAI - 600 

123, TAMILNADU, INDIA. 

drbhuvanaramani@gmail.com 

drbhuvanaramani@gmail.com 

145 CHENNAI 5240/CHENP/2014  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

anandandanand@vsnl.com,email@an

andandanand.com,chennai@anandand

anand.com,archana@anandandanand.

com 

146 CHENNAI 8431/CHENP/2012  
13/11/2019 

00:00:00 

K&S Partners  Intellectual Property 

Attorneys  4121/B  6th Cross  19A 

Main  HAL II Stage (Extension)  

Bangalore - 560 038  Karnataka  

INDIA. 

ipo@knspartners.com 

147 CHENNAI 956/CHE/2015  
13/11/2019 

00:00:00 

K&S Partners 4121/B, 6th Cross, 19A 

Main, HAL II Stage (Extension), 

Bangalore  560 038, Karnataka, 

INDIA  

ipo@knspartners.com 

148 CHENNAI 201747034659  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600032  

patent@depenning.com 

149 CHENNAI 201641037555  
13/11/2019 

00:00:00 

Kalyan Jhabakh, Surana & Surana 

International Attorneys, International 

Law Center, No. 61-63, Dr. 

Radhakrishnan Salai, Mylapore, 

Chennai  600 004, Tamil Nadu, India. 

iplaw@lawindia.com 

150 CHENNAI 5003/CHENP/2014  
13/11/2019 

00:00:00 

K&S Partners Intellectual Property 

Attorneys New Door No. 15 (Old No. 3) 

Postal Colony 4th Street, West 

Mambalam, Chennai  600033, Tamil 

Nadu, India Tel : + 91 (44) 49317777 Fax 

: + 91 (44) 49317788 E-mail: 

ipo@knspartners.com 

ipo@knspartners.com 

151 CHENNAI 5069/CHE/2013  
13/11/2019 

00:00:00 

K. VENKADESH, DEPARTMENT OF 

MECHANICAL 

ENGINEERING,KALASALINGAM 

UNIVERSITY, ANAND NAGAR, 

KRISHNANKOIL, SRIVILLIPUTHUR - 

626 126, TAMIL NADU. 

chennai-patent@nic.in 

152 CHENNAI 201747001664  
13/11/2019 

00:00:00 

LAW FIRM OF NAREN 

THAPPETA, #7, SIGMA SOFT 

TECH PARK, 5TH FLOOR, BETA 

BLOCK, WHITEFIELD MAIN 

ROAD, VARTHUR KODI, 

RAMAGONDANAHALLI, 

BANGALORE - 560 066.  

ipo@iphorizons.com 
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153 CHENNAI 8192/CHENP/2013  
13/11/2019 

00:00:00 

REMFRY & SAGAR, 

ATTORNEYS-AT-LAW, 376 B 

(OLD NO. 202), AVVAI 

SHANMUGAM SALAI, 

GOPALAPURAM, CHENNAI  600 

086.  

remfry-sagar@remfry.com 

154 CHENNAI 201641014596  
13/11/2019 

00:00:00 

RAJASEKARAN ASSOCIATES F4, 

Brindavan Apartments, 19, Lake 

View Road, Brindavan Nagar, 

Adambakkam, Chennai-600088 PH: 

+91-44-4214 7842 Fax: +91-44-4356 

7842 Email: info@rsaip.com 

info@rsaip.com,deanicsr@iitm.ac.in 

155 CHENNAI 201647002523  
13/11/2019 

00:00:00 

Remfry House, Millennium Plaza, 

Sector 27 

remfryandsagar@remfry.com, 

remfry-sagar@remfry.com 

156 CHENNAI 201647023385  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS ELECTRONICS 

INDIA LIMITED, MANYATA TECH 

PARK, NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 Fax 

No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

157 CHENNAI 201647037417  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032 9144 - 42213444 

8939824355 9144 - 42213402 

patent@depenning.com 

158 CHENNAI 5365/CHE/2014  
13/11/2019 

00:00:00 

L.S. DAVAR & CO., 32, RADHA 

MADHAB DUTTA GARDEN LANE 

KOLKATA - 700 010. 

davar@cal2.vsnal.net.in,kolkatapatent

@Lsdavar.in 

159 CHENNAI 499/CHE/2015  
13/11/2019 

00:00:00 

DEBASHIS DASH AUROBINDO 

PHARMA LIMITED, THE WATER 

MARK BUILDING, PLOT NO. 11, 

SURVEY NO. 9, KONDAPUR , 

HITECH CITY, HYDERABAD - 500 

084, ANDHRA PRADESH, INDIA. 

debasgis.dash@aurobindo.com 

debasgis.dash@aurobindo.com,apl.ipr

@aurobindo.com 

160 CHENNAI 936/CHENP/2015  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 

patent@depenning.com 

161 CHENNAI 201741013529  
13/11/2019 

00:00:00 

CEO, Crescent Innovation and 

Incubation Council (CIIC), B.S. 

Abdur Rahman Crescent Institute of 

Science and Technology Seethakathi 

Estate, GST Road, Vandalur, 

Chennai-600 048, TamilNadu, India. 

Phone: +91 44 22751347 Mobile: +91 

9551076617 Email: 

ceociic@crescent.education 

ceociic@crescent.education,harikrish

nan5224@gmail.com 

162 CHENNAI 201747002610  
13/11/2019 

00:00:00 

De Penning & De Penning No. 120, 

Velachery Main Road, Guindy, 

Chennai 600032. 

patent@depenning.com 

163 CHENNAI 9194/CHENP/2013  
13/11/2019 

00:00:00 

LAKSHMI KUMARAN & 

SRIDHARAN, 2, WALLACE 

GARDEN, 2ND STREET, 

CHENNAI  600 006, INDIA.  

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 
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164 CHENNAI 9817/CHENP/2013  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA  TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

chennai-patent@nic.in 

165 CHENNAI 2903/CHE/2014  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy, 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 E-

mail:patent@depenning.com 

patent@depenning.com 

166 CHENNAI 2109/CHENP/2015  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

archana@anandandanand.com 

167 CHENNAI 1226/CHENP/2015  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

archna@anandandanand.com,email@

anandandanand.com 

168 CHENNAI 201647036226  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

chennai-patent@nic.in 

169 CHENNAI 7681/CHENP/2013  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

170 CHENNAI 888/CHE/2015  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

 

patent@depenning.com 
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171 CHENNAI 201747018711  
13/11/2019 

00:00:00 

CANTWELL & CO 120 Velachery 

Main Road Guindy Chennai 600032 

9144 42213409 8939824355 9144 

42213402 / 22350783 

patent@depenning.com 

172 CHENNAI 6169/CHE/2013  
13/11/2019 

00:00:00 

L.S. DAVAR & CO., PATENT AND 

TRADEMARKS ATTORNEYS, 5/1, 

(FIRST FLOOR), KALKAJI 

EXTENSION, NEW DELHI - 110 

019. 

delhi@lsdavar.in,lsdavar@ndf.vsnl.ne

t.in,delhi@lsdavar.in 

173 CHENNAI 201747002898  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, 

Adyar,Chennai-60020 (India)  

email@anandandanand.com,archana

@anandandanand.com 

174 CHENNAI 201747002985  
13/11/2019 

00:00:00 

De Penning & De Penning, 120 

Velachery Main Road, Guindy, 

Chennai  600 032, India 

patent@depenning.com 

175 CHENNAI 201647022536  
13/11/2019 

00:00:00 

REMFRY HOUSE AT THE 

MILLENNIUM PLAZA, SECTOR 

27, GURGAON - 122 002. NEW 

DELHI.  

remfry-sagar@remfry.com 

176 CHENNAI 201747030838  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED 

MANYATA TECH PARK 

NAGAVARA BANGALORE 560045 

Telephone No: 08041892407 Fax No 

: 08041892415 E mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

177 CHENNAI 201844014007  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy, 

Chennai 600 032. 

patent@depenning.com 

178 CHENNAI 6575/CHENP/2014  
13/11/2019 

00:00:00 

Law Firm of Naren Thappeta #7, 

Sigma Soft Tech Park, 5th Floor, Beta 

Block, Whitefield Main Road, 

Varthur Kodi, Bangalore, Karnataka, 

PIN: 560 066, Telephone No: 080-

28541041/42 /41529196/97 Fax No: 

080-66886198 E-mail: 

ipo@iphorizons.com 

 

ipo@iphorizons.com 

179 CHENNAI 201747005663  
13/11/2019 

00:00:00 

De Penning & De Penning, 120 

Velachery Main Road, Guindy, 

Chennai-600032 

 

patent@depenning.com 

180 CHENNAI 8779/CHENP/2013  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

 

ravi.tumkur@philips.com 

mailto:ipo@iphorizons.com
mailto:ravi.tumkur@philips.com
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181 CHENNAI 5043/CHENP/2014  
13/11/2019 

00:00:00 

LAKSHMIKUMARAN & 

SRIDHARAN 2, Wallace garden, 2nd 

Street, Chennai - 600 006 India 

Telephone No.: (+91) 044 2833 4700 

Fax No: (+91) 044 2833 4702 Email: 

iprdel@lakshmisri.com 

lsmds@lakshmisri.com,IPRDEL@LA

KSHMISRI.COM 

182 CHENNAI 6600/CHE/2014  
13/11/2019 

00:00:00 

Law Firm of Naren Thappeta #7, 

Sigma Soft Tech Park, 5th Floor, Beta 

Block, Whitefield Main Road, 

Varthur Kodi, Bangalore, Karnataka, 

PIN: 560 066, Telephone No: 080-

28541041/42 /41529196/97 Fax No: 

080-66886198 E-mail: 

ipo@iphorizons.com 

ipo@iphorizons.com 

183 CHENNAI 7590/CHENP/2015  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

184 CHENNAI 2789/CHENP/2015  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone: 9144 - 

42213444 Fax: 9144 - 42213402 

patent@depenning.com 

185 CHENNAI 201741039476  
13/11/2019 

00:00:00 

RAJASEKARAN ASSOCIATES F4, 

Brindavan Apartments, 19, Lake 

View Road, Brindavan Nagar, 

Adambakkam, Chennai-600 088 PH: 

+91-44-4214 7842 Fax: +91-44-4356 

7842 EMAIL: info@rsaip.com 

info@rsaip.com,legal@veltechuniv.ed

u.in 

186 CHENNAI 5200/CHE/2014  
13/11/2019 

00:00:00 

LEXORBIS, 709/710, Tolstoy House 

15- 17, Tolstoy Marg, New Delhi  110 

001, Telephone No. 91 11 23716565 

Mobile No. 9811161518 Fax No. 91 

11 23716556 E-mail ID 

mail@lexorbis.com 

mail@lexorbis.com,ip.bangalore@fox

mandal.in,ip.bangalore@foxmandal.c

om 

187 CHENNAI 5336/CHE/2014  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 

patent@depenning.com 

188 CHENNAI 6166/CHE/2015  
13/11/2019 

00:00:00 

Law Firm of Naren Thappeta #7, Sigma 

Soft Tech. Park Fifth Floor, Beta Block 

Whitefield Main Road, Varthur Kodi 

Bangalore, India 560 066 

ipo@iphorizons.com 

189 CHENNAI 4124/CHENP/2015  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, AR 

Villa, New No. 31 (Old No. 13) 3rd main 

Road, Gandhi Nagar, Adyar, Chennai-

60020 (India) Phone No: 91-44-43443777, 

120-4059300 Fax No: 120-4243056, 91-

44-43504232 E-mail: 

anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com,chennai-

patent@nic.in 
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190 CHENNAI 1656/CHE/2015  
13/11/2019 

00:00:00 

K & S Partners # 4121/B, 6th Cross, 

19A Main, HAL II Stage (Extension), 

Bangalore  560 038, INDIA 

ipo@knspartners.com 

191 CHENNAI 2572/CHENP/2015  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

archana@anandandanand.com,email

@anandandanand.com 

192 CHENNAI 201744010007  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy , 

Chennai 600 032 

patent@depenning.com 

193 CHENNAI 201847005551  
13/11/2019 

00:00:00 

46 FIRST CROSS, MARAPPA 

GARDEN, BENSON TOWN POST 

BANGALORE - 560046 

KARNATAKA STATE, INDIA.  

jsuresh@petesuresh.com 

194 CHENNAI 201647020733  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy , 

Chennai 600 032 

patent@depenning.com 

195 CHENNAI 201641006336  
13/11/2019 

00:00:00 

M/s.VELTECH DR.RR & DR.SR 

TECHNICAL UNIVERSITY, #42, 

AVADI -VELTECH ROAD, AVADI, 

CHENNAI - 62. 

legal@veltechuniv.edu.in,info@rsaip.

com 

196 CHENNAI 5101/CHE/2014  
13/11/2019 

00:00:00 

Kalyan Chakravathy BananaIP 

Counsels No.40,2nd Floor, 3rd Main 

Road, JC Industrial Estate, 

Kanakapura Road Bangalore-62. 

patent@bananaip.com,nitin@bananai

p.com 

197 CHENNAI 581/CHE/2015  
13/11/2019 

00:00:00 

Arun Kishore Narasani ipMetrix 

Consulting Group No. 84,1st Main 

Road, Panduranganagar, Bannerghatta 

Road. Bangalore-560076 

patent@ipmetrix.com 

198 CHENNAI 2816/CHENP/2015  
13/11/2019 

00:00:00 

REKHA TYAGI, IN/PA- 1315, 

PLOT No. 12, THANE BELAPUR 

ROAD, TURBHE, NAVI MUMBAI- 

400705, MAHARASHTRA, INDIA. 

Mobile no.: +91 9167938403 Email: 

indian.filing@basf.com 

indian.filing@basf.com,patent@depe

nning.com 

199 CHENNAI 3880/CHENP/2015  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road, Guindy 

Chennai 600 032 Phone: 9144 - 

42213444 Fax: 9144 - 42213402 

patent@depenning.com 

200 CHENNAI 5899/CHE/2014  
13/11/2019 

00:00:00 

No 28, S.B.M Colony 2nd Main 

AnandNagar Bangalore  560024 

 

vprasann@hotmail.com 

201 CHENNAI 6105/CHE/2014  
13/11/2019 

00:00:00 

REMFRY & SAGAR Attorneys-at-

Law 376- B (Old No.202) Avvai 

Shanmugam Salai, Gopalapuram 

Chennai - 600 086, India Tel & Fax : 

91-44-4263 7392 E-Mail : remfry-

sagar@remfry.com 

 

remfry-

sagar@remfry.com,mail@lexorbis.co

m,manisha@lexorbis.com,contact@ip

astra.com 

mailto:remfry-sagar@remfry.com
mailto:remfry-sagar@remfry.com
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202 CHENNAI 5050/CHENP/2014  
13/11/2019 

00:00:00 

Anand & Anand Advocates Flat GA, 

AR Villa, New No. 31 (Old No. 13) 

3rd main Road, Gandhi Nagar, Adyar, 

Chennai-60020 (India) Phone No: 91-

44-43443777, 120-4059300 Fax No: 

120-4243056, 91-44-43504232 E-

mail: anandandanand@vsnl.com/ 

email@anandandanand.com / 

chennaianandandanand@yahoo.co.in/ 

archana@anandandanand.com 

email@anandandanand.com 

203 CHENNAI 201747036615  
13/11/2019 

00:00:00 

CANTWELL & CO 120 Velachery 

Main Road, Guindy, Chennai 600032 

9144 42213409 8939824355 9144 

42213402 / 22350783 

patent@cantwellandco.com 

204 CHENNAI 8551/CHENP/2013  
13/11/2019 

00:00:00 

De Penning & De Penning 120 

Velachery Main Road Guindy 

Chennai 600 032 Phone:9144 - 

42213444 Fax:9144 - 42213402 E-

mail:patent@depenning.com 

patent@depenning.com 

205 CHENNAI 201641031257  
13/11/2019 

00:00:00 

P.M. VALSALAN, PADINJARE 

MANAPPURATH, POST 

PUTHUPPANAM VIA 

VATAKARA, KOZHIKODE 

DISTRICT, KERALA, PIN-673 105. 

valsalanpmvtk@gmail.com 

valsalanpmvtk@gmail.com,applytm

@yahoo.com 

206 CHENNAI 201647018249  
13/11/2019 

00:00:00 

DR. T.V. RAVI PHILIPS 

INTELLECTUAL PROPERTY & 

STANDARDS PHILIPS 

ELECTRONICS INDIA LIMITED, 

MANYATA TECH PARK, 

NAGAVARA, BANGALORE-

560045 Telephone No: 08041892407 

Fax No : 08041892415 E - mail : 

ravi.tumkur@philips.com 

ravi.tumkur@philips.com 

207 CHENNAI 201648022086  
13/11/2019 

00:00:00 

#7, Sigma Soft Tech. Park Fifth Floor, 

Beta Block Whitefield Main Road, 

Varthur Kodi Bangalore, India 560 

066 

ipo@iphorizons.com 

208 CHENNAI 201741002783  
13/11/2019 

00:00:00 

S.Karthikrajan, K.lyswarya 

Annapoorani., SCHOOL OF 

ELECTRICAL ENGINEERING, VIT 

UNIVERSITY, VANDALUR-

KELAMBAKKAM ROAD, 

CHENNAI-600 127, TAMIL NADU, 

INDIA.  

 

skarthikrajan@live.com 

209 CHENNAI 201747003671  
13/11/2019 

00:00:00 

CANTWELL & CO 120 Velachery 

Main Road, Guindy, Chennai 600032 

9144 - 42213409 8939824355 9144 - 

42213402 / 22350783 

 

patent@cantwellandco.com 

210 CHENNAI 201748009096  
13/11/2019 

00:00:00 

De Penning & De Penning, 120 

Velachery Main Road, Guindy , 

Chennai 600 032 

 

patent@depenning.com 




